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 LOK  SABHA  DEBATES

 LOK  SABHA

 Wednesday,  September  Ss,  1973/
 Bhadra  \4,  1895  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 (Mr  Spreaxen  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 (SHort  Notice  Question)

 ‘Re  ह्टेट्सलैन'  के  प्रबन्धकों  द्वारा  अपने

 पत्रकारों  शौर  स्प  कर्मचारियों  के  प्रति

 अत्यथरगपूर्ण  रोके  अपनाया  जाना

 +
 7  ओशो  सतपाल  कपूर  :

 शी  सौ०  के०  अलॉप्पन .

 क्या  सूचना  कौर  प्रसारण  मती  यह  बताने
 की  कृपा  करेंगे  कि

 (क)  क्या  दैनिक  समाचारपत्न  दि  स्टेट्स-
 मैन'  के  प्रबन्धकों  द्वारा  अपने  पत्रकारों  तथा

 न्य  कर्मचारियों  के  प्रति  अत्याचार पूर्ण
 तरीके  अपनाये  जाने  के  परिणामस्वरूप  एक
 गम्भीर  स्थिति  पैदा  हो  गई  है,  भोर

 (ख)  यदि  हां,  तो  इस  समाचारपत्र  को

 बन्द  होने  से  बचाने  के  लिये  सरकार  का  क्या

 कार्यवाही  करने  का  विचार  है?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA);  (७)  and  (e).  Govern-
 ment  have  sceceived  a  copy  of  the  re-
 solution  pasted  on  August  7,  973  by
 827  L.  S—I
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 the  General  Body  of  the  Statesman
 Journalists  Association,  New  Delhi,  con-
 taming  inter  alta  the  following  grievan-
 ces

 ()  negative  and  unhelpful  attitude
 of  the  management  towards  the
 genuine  functional  difficulties  of
 the  journalsts,

 (2)  grant  of  adequate  intern  relief
 Pending  revision  of  wages  in-
 cluding  modification  of  the
 DA  formula  providing  for  full
 neutrabsation  of  the  rise  in  the
 cost  of  living  index,

 (3)  reducnhon  of  quantum  of  banus
 to  Working  Journalists  by  sm-
 posing  a  ceiling  of  Rs  1,000

 It  1  hoped  that  the  management  of
 the  Statesman  Lamited  will  hold  dis
 cussions  with  representatives  of  the  Asso-
 ciation  and  take  steps  to  redress  the
 grievances

 शी  सतपाल  कपूर :  स्पीकर  साहब,  क्या
 मिनिस्टर  साहब  बं जलाये गे  कि  यही  एक
 ऐसा  प्रकार है  जिस  के  न्यूज़  की  एडिटोरियल
 पालिसी  एडीटर  के  बजाय  मैनेजिंग  डायरैक्टर
 बनाते  हैं  ?

 भरी  झील  बिहारी  बाजपेयी:  यह  सवाल

 इस  में  से  कहां  निकलता  है?

 जो  सतपाल  कपूर  :  इस  प्रकार के  मेवे
 मेंन्स  और  मैनेजिंग  डायरैक्टर  न  जो  विकेट-

 माइजेश्न  किया  है,  उस  की  बजह  से  बहु  सवाल
 उठता  है?

 साबित,  महोदय:  भाष  का  सवाल  है---
 As  a  result  of  high-handed  methods  of
 management  towards  journalists,  ade
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 भी  सतपाल  कपूर  :  जहां  हाइ-टैग्देइनस
 की  बात  प्रति  है,  कुछ  जर्नलिस्ट्स  हस  में

 से  रिहाइश  कर  गये  है,  कुछ  लोगों को  कोर्ट
 में  जा  कर  पीटा  गया  है.

 of  wen  बिहारी  चाज केवी:  यह  प. ॥  है

 शी  सतपाल  कपूर  :

 बात  कहिये।

 wns  महोबा  :  उन  को  जवाब  देने

 दीजिये,  इस  को  लम्बा  मत  कीजिये।

 THR  MINISTER  OF  STATE  IN
 THE  ‘MINISTRY  OF  INFORMATION
 AND  BROADCASTING  (SHRI  I.  K.
 GUJRAL):  Hon,  Members  will  recall
 that  when  there  was  a  discustton  m  the
 House  on  diffusion  and  delmking  of  the
 Press,  I  submitted  to  the  House  that
 one  of  the  difficulties  that  had  arisen
 unfortunately  in  some  of  the  major  news
 papers  had  been  that  decision-making
 wax  passed  on  from  the  Edftonal  Room
 to  the  Management  Roum

 In  this  case,  particularly,  it  is  very
 unfortenate  that  in  the  Articies  of  Asso-
 ciation  the  Statesman  have  provided  and
 given  the  powers  to  the  Managing  Diree-
 bor  to  enforce  the  policy  of  the  paper
 and  not  to  the  Editor,

 शाप  गलत  वाली

 थी  सतपाल  कपूर  :  क्‍या  यह  दुरुस्त  है  कि
 इस  झनकार  के  कुछ  स्पैशल-कारस्पोन्डेल्ट्स
 डिज़ाइन  कर  गये  हैं।  एक  कारस्पौन्डन्ट  जब
 कोर्ट  में  पेशी  भुगतने  गया  कौर  कोर्ट  से  बाहर
 निकला  तो  दत्त  पर  हमला  किया  गया  कौर
 उस  ने  कोर्ट  में  ऐसी  शिकायत  भी  की  है  ?

 SHRI  I.  K.  GUJRAL:  These  are  two
 separate  cases.  I  have  réceived  a  copy
 of  the  resignation  submitted  by  Shri
 Sumanta  Banerjee  resigning  from  his  job
 in  Whidh  he  bes  said:

 “My  conscience  does  not  allow  me
 to  continue  working  any  Jonger  in  the
 preaiet  conditions.
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 so  as  to  avoid  being  a  tool  of  business
 interests.”

 He  also  mentions  that

 This  has  been  mentioned
 tion  a  copy  of  which  has  been  sent  to
 me,

 SHR]  TYOTIRMDY  BOSU.  Sir,  1  am
 catching  your  eye.  Let  me  be  permitted
 lo  put  questions

 MR  SPEAKER:  May  [  request  you  to
 allow  one  other  Member  to  put  his
 questions  first  ance  iis  name  has  also
 been  clubbed?

 SHR!  C  K  CHANDRAPPAN.  It  «
 stated  in  the  answer  that  the  employees
 of  the  Statesman  have  submitted  a  me
 morandum.  They  bave  alse  placed  their
 grievances  1  want  to  know  whether
 the  Government  is  aware  of  the  fact  that
 the  Managing  Director  of  the  Statesman,
 Shri  Iram,  who  is  a  former  boss  of  the
 Insurance  organwation  or  something  like
 thet  under  Tata  is  enjoying  all  binds  of
 facilines  including  «  big  bungalow  in
 Delhi  and  m  Calcutta?  And  whenevei
 he  goes  to  the  other  big  cities,  morc
 faciliues  are  provided  to  ham  like  bunga
 lew,  car  and  everything.  At  the  same
 time,  the  real  journabats  who  ure  work
 mg  on  the  staff  and  the  correspondents
 from  the  Bureau  have  not  been  provided
 with  such  facilities.

 MR.  SPEAKER:  Mr  Chandrappan
 please  put  your  question  and  de  no!
 make  a  statement.

 SHRI  C.  K.  CHANDRAPPAN:  =  [rhe
 last  part  of  the  answer  says:

 ‘It  ws  hoped  that  the  management  o!
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 that  one  of  the  journalists,  Shri  Madbok,
 after  fifing  9  cate  agninst  the  manage-
 ment  Toy  redvesm!  of  tome  of  bis  griev-
 waces  and  while  coming  out  of  the
 Court,  was  assaulted  by  no  less  a  pe!-
 son  than  the  manager  of  the  Statesman?

 What  is  the  use  of  bringing  in  a  Bill  on
 Diffusion  of  Ownership?

 SHRI  L  K.  GUIRAL:  A  copy  of  the
 Resolution  passed  by  the  Association
 was  sent  to  me  in  which  this  incident
 had  been  mentioned.  Naturally,  1  am
 not  in  9  position  to  vouchsafe  for  th:
 facts.  But,  this  was  mentioned  by  the
 deputation  of  the  employees  who  met
 me.  I  am  also  told  by  the  deputation
 that  when  the  incident  took  place,  :!
 was  brought  to  the  notice  of  the  Labour
 Court  itself.  The  labour  court  is  looking
 into  it.

 SHRI  DINEN  BHATTACHARYYA
 May  I  know  whether  2  is  a  fact  that
 the  Statesman  management  is  planning
 to  remove  the  machine  which  they  pro
 pose  to  set  up  in  Calcutta  in  connection
 with  their  yurior  Statesman,  a  weekly
 Magazine”  If  you  have  decided  to  shift
 it  to  Delhi,  it  will  cause  a  serious  un-
 employment  problem  in  Calcutta  May  |
 know  whether  Government  have  taken
 note  of  this  matter  and  whether.

 MR.  SPEAKER,  Haw  3  it  relevant
 ६७  the  main  question?

 SHRI  DINEN  BHATTACHARYYA:
 Kindly  see  the  question,  The  question
 tefers  to  ‘high-handed  methods’.  Thi
 is  the  most  high-handed  method  that
 they  are  shifting  the  machines  from
 Calontta  to  Delhi,  as  a  result  of  whih
 a@  large  number  of  employees  will  be  in
 &  Very  serious  situation.  So,  I  would
 lke  to  knew  whether  Goveramen,  pro-
 pase  to  set  up  «  high-level  inquiry  into
 all  the  functions  of  the  Statesman,
 especially  that  follow,  Mr.  Teani......

 MR,  SPRAKER:  I  fail  to  understand
 how  this  question  is  relovant....

 '
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 SHRI  DINEN  BHATTACHARYYA:
 It  3  a  high-handed  method  to  remove
 the  machines  from  Calcutta  thereby
 causing  hardship  to  the  workers,

 MR.  SPEAKER:  After  all,  the  mea.
 chine  has  to  be  removed  with  hands,

 SHRI  DINEN  BHATTACHARYYA:
 Let  the  bon  Minster  anower  whether  he
 knows  it  or  not.

 SHRI  I.  K.  GUSRAL:  It  has  not  been
 brought  to  my  notice  as  yet.

 SHRI  DINEN  BHATTACHARYYA:
 What  about  the  inquiry?  “Today  is  the
 last  day  of  this  sessien,  and  tomorrew
 nobody  will  come  to  you  or  to  me  as  a
 Member  of  Parliament,  4  would  like  to
 know,  therefore,  whether  hc  is  going  to
 set  up  any  inquiry  by  the  Company  Law
 Board  or  any  other  agency  regarding
 thas  aspect  of  the  Statesman,

 SHRI  I.  K  GUJRAL;  if  the  edition
 of  a  particular  paper  is  shifted  from  one
 place  to  another.

 SHRI  DINEN  BHATTACHARYYA:
 It  is  not  only  that,  but  there  are  other
 things  also  which  are  happening.  So,  I
 would  like  to  know  whether  he  is  going
 to  set  up  any  inquiry?

 MR.  SPEAKER:  There  is  no  question
 of  high-handedness  ip  this.  It  is  their
 own  problem.  They  may  shift  a  ma-
 chine  wherever  they  like.  So.  let  the
 hon.  Member  confine  himself  to  the  main
 question,

 SHRI  K.  P.  UNNIKRISHNAN:
 this  type  of  disgusting  experiences
 esteemed  friends  in  the  journalistic
 fession  pile  up  not  only  in  “the  Sanes.
 man”  but  also  in  “the  Janmabhoori”’
 and  “Aj”  or  various  other  papers  owned
 either  by  families  or  groups  or  trusts,
 may  I  know  whether  the  fon.  Minister ig  going  to  set  up  a  watchdog  machinery
 to  inquire  into  such  instances,  because
 the  problem  has  hecome  very  urgent  in
 these  media  of  mass  cotsnunication?

 SHRI  I.  K.  GUJRAL:  So  far  as  re-
 trenchment  is  concerned,  it  bk  reeeiving

 हूँ

 ६४
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 attention  immediately.  The  case  of
 Janmabhoomi  was  also  pointed  out  to
 me,  and  it  is  receiving  our  attention.
 The  case  of  Aj  has  also  come  to  our
 notice.  In  this  particular  case  regard-
 ing  the  Statesman,  I  have  received  a
 copy  of  the  resignation  and  I  have  not
 been  asked:  to  intervene  on  this  occasion
 on  his  resignation.  What  has_  been
 brought  to  my  notice  by  the  resolution
 and  by  the  representation  and  by  a  copy
 of  the  letter  written  by  the  association
 to  the  editor  of  the  paper  is  that  the
 authority  of  .the  editorial  side  is  being
 eroded  by  the  management  side.  That  is
 the  issue  which  concerns  me  more  than
 the  others,  not  that  the  others  are  less
 important,  but  this  is  of  greater  concern
 to  me,  because  We  have  guaranteed  in
 the  Constitution  freedom  of  expression
 and  we  are  very  keen  to  see  that  the
 €ditorial  side  is  more  important  than  the
 management  side  in  a  Newspaper.  This
 matter  is  receiving  my  attention,  and  I
 am  looking  into  it.

 श्री  चंदूलाल  चन्द्रा कर  :  मेरा  ऐसा  ख्याल

 है  कि  मंत्री  महोदय  के  पास  बहुत  से  ऐसे  अख-

 बारों  के  संबंध  में  शिकायतें  भाई  हैं  कि  बहुत  से

 लोगों  को  नौकरी  से  निकाल  दिया  गया  हो  |

 तो  क्‍या  मैं  यह  जान  सकता  हुं  कि  ऐसे  कितने

 लोगों  की  शिकायतें  आई  हैं  और  कितने

 लोगों  के  साथ  दुर्व्यवहार  हुआ  है  या  निकाले

 गए  है  ?  आज  के  जो  लीगल  करेस्पौडेंट  थे
 उन  को  जो  चिट्ठी  दी  गई  है  निकालने  की  उस

 में  साफ  कहा  गया  है  कि  आज  कल  पेपर  की

 कमी  है,  इसलिए  उन  को  नौकरी  से  निकाल

 दिया  गया  है।  जगदीश  प्रसाद  चतुर्वेदी  को  भी

 इसी  तरह  से  उन्होंने  निकाल  दिया  है।  तो

 इस  तरह  के  कितने  कैसे  हैं  जिन'  के  सम्बंध

 में  मंत्री  महोदय  को  विशेष  शिकायतें  मिली  हैं
 जिन  को  हाल  में  अखबारों  से  पेपर  की  कमी

 या  और  किसी  कारण  से  निकाल  दिया  गया

 है  या  जैसे  स्टेट्समैन  में  दुव्र्यवहार  हुआ  है
 वैसा  उन  के  साथ  हुआ  है  ?

 श्री  आई  के०  गुजराल  :  मेर  नोटिस  में

 जो  बात  भाई  है  वह  सिर्फ  यही  शाई  है  कि
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 राज'  से  दो  ग्रामीणों  को  निकाला  गया  है

 चतुर्वेदी दी  जी  को  और  उन  के  लीगल  करेस्पांडट

 को  |  दोनों  को  में  देख  रहा  हूं  |  जन्मभूमि  के
 संबंध  में  भी  यह  शिकायत  भाई  है।

 श्री  अटल  बिहारी  वाजपेयी:  मंत्री  महोदय
 ने  यह  स्वीकार  किया  है  कि  स्टेट्समैन  के

 पत्न कारों  ने  एक  प्रस्ताव  पास  किया  है  जिस  में

 ग्रपनी  शिकायतों  का  विवरण  दिया  है।  मंत्री

 महोदय  ने  उस  प्रस्ताव  का  हवाला  भी  दिया  ।

 क्या  यह  सच  नहीं  है  कि  उस  प्रस्ताव  में  पिच-

 कारों  ने  सरकार  से  कुछ  कार्यवाही  की  भी  मांग

 की  है?  वह  कया  कार्यवाही  है  जो  पत्रकार

 चाहते  है  और  सरकार  इस  मामले  में  केवल

 जवाब  दे  कर  अपने  कतंव्य  की  इतिश्री  समझ

 लेगी  या  कुछ  कदम  भी  उठाना  चाहती  है  जिस

 से  उन  की  शिकायतें  दूर  हो  सके  ?

 SHRI  I.  K.  GUJRAL:  When  the  ‘de-
 putation  met  me  and  gave  me  &  copy
 of  the  Resolution,  they  were  naturally
 keen  that  their  problems  should  be  look-
 ed  into.  Otherwise,  they  would  not
 have  met  me.  It  can  be  divided  into
 two  parts.  One'is  about  the  working
 conditions  in  regard  to  bonus,  salaries
 ctc.  Naturally,  this  should  be  looked
 into  by  other  Ministries,  to  which  the
 papers  are  being  referred.  I  understand
 copies  of  this  Resolution  were  sent  to
 those  Ministries  also,  namely  'The  De-
 partment  of  Company  Law  and_  the
 Labour  Ministry.  My  primary  concern
 in  the  Ministry  of  Information  is  about
 the  authority  of  the  editorial  side,  about
 the  hegemony  of  the  editorial  side.  If
 the  hegemony  of  the  editorial  side.  is
 eroded,  as  unfortunately  seems  to  have
 eroded,  it  is  a  matter  of  concern  not
 only  for  Government  but  more  for  the
 House  even  because  we:  are  the  custo-
 dians  of  freedom  of  expression,  So  we
 must  see  to  it  that  it  dees  not  get  eroded.

 SHRI  VAYALAR-  RAVI:  It  is  dis-
 graceful  to  hear  from  the  hon.  Minister
 what  the  management  has  done  consider-
 ing  the  articles  of  assoviation  and  free-
 dom  of  the  press.  I  would  like  to  know
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 from  the  hon.  Minister  what  is  the  defi-
 nition  of  ‘freedom  of  the  press’  accord-
 ing  to  Government  and  what  steps  have
 been  taken  to  protect  it?  Also  are  Gov-
 ernment.  aware  that  the  Statesman  ma-
 nagement  has  _  threatened  a  lock-out  of
 the  newspaper?  If  so,  what  steps’  are
 being  taken  to  -prevent  such  a_  drastic
 step?

 SHRI  I.  K.  GUJRAL:  I  would  only
 content  myself  with  quoting  from  a  book
 which  has  recently  been  published.  It  is
 the  autobiography....

 MR.  SPEAKER:  How  is  it  relevant  to
 this?

 SHRI  I.  K.  GUJRAL:  If  you  will  kind-
 ly  hear,  you  will  know  (Interruptions)  I
 hope  you  are  equally  concerned  ahout
 freedom  of  the  press;  if  you  are  not,  that
 is  a  different  matter.  This  is  from  the
 autobiography  of  no  less  a  person  _  than
 Shri  M.  C.  Setalvad  who  was  one  of  the
 trustees  of  the  board  of  this  paper.  I  will
 only  quote  a  few  lines  to  tell  you  how
 the  authority  of  the  editorial  side  and
 freedom  of  expression  has  been  eroded
 in  the  newspaper.  Shri  Setalvad  as
 Chairman  of  the  Board  of  Trustees.  He
 says:

 “My  Chairmanship  of  the  Board  of
 Trustees  of  the  ‘Statesman  !td.  ‘receiv-
 ed  a  somewhat  rude  though  not  un-
 expected  shock  in  the  latter  part  of
 1968.  The  story  is  interesting  showing
 how  difficult  it  is  for  the  industrial
 proprietors  of  a  newspaper  to  give  edi-
 torial  freedom  to  its  editor  and  how
 the  experiment  so  honestly  and  laudab-
 ly  launched  by  the  industrialists  who
 had  reorganised  the  Statesman  in  963
 failed.  Probably  it  is  a  novel  experi-
 ment.  "*,

 The  main  point  is  that  even  Shri  Setal-
 vad  felt  that  editorial  authority  in  the
 Statesman  was  being  eroded......

 SHRI  JYOTIRMOY.  BOSU:  What  have

 you  been  doing?

 SHRI  VAYALAR  RAVI:  What
 the  threatened  closure?

 about
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 SHRI  I.  K.  GUJRAL:  I  think  the
 question  stands  replied  when  I  quoted
 already  from  the  articles  of  association
 to  show  that  authority  has  been  passed
 from  the  editor  to  the  managing  director.
 I  have  -also  quoted  Shri  Setalvad  who
 was  Chairman  of  the  Board  of  Trustees
 to  show  that  authority  was  passed  on
 from  the  editorial  side  to  the  managerial
 side.  That  is  where  freedom  of  expres-
 sion  was  eroded  in  the  Statesman.

 SHRI  VAYALAR  RAVI:  I  asked  about
 the  threatened  lockout.

 SHRI  I.  K.  GUJRAL:  It  has»not  been
 brought  to  my  notice.  I  hopef'they  would
 not  resort  to  it.

 हि.

 कन |

 1... हीथ

 हिं

 श्री  मधु  लिमये  महोदय,

 कुछ  साल  पहले  स्टेट्समैन  की  सम्पादकीय

 नीति  के  बारे  में  मतभेद  की  गुंजाइश  रहती:
 थी  लेकिन  इसके  बारे  में  दो  रायें  नहीं  थीं
 किः  उसका  दर्जा  बहुत  ऊंचा  था,  हर  क्षेत्र  में

 और  खास  करके  पार्लियामेंटरी  'रिपोर्टिंग  के

 बारे  में  आप  जानते  हैं  कि  इतनी  बढ़िया
 रिपोर्टिंग  स्टेट्समैन  में  श्रीमती  थी  कि  वे  हमारे
 ऊपर  नुक्ताचीनी  भी  कर  ते  थे  तो  भी  पढ़ने  में

 मज़ा  आता.  था  ।  हम  चाहते  हैं  कि  स्टेट्समैन
 और  दूसरे  अखबार  एक  और  बड़ी  पूंजी  के

 नियन्त्रण  से  और  दूसरी  ओर  सरकारी  प्रभाव
 से  मुक्त  हों  इसलिए  मैं  मंत्री  महोदय  से  जानना

 चाहता  हूं  कि  क्या  यह  बात  सही  हैँ  कि  एक
 तनेलिस्ट  सि०  नाथ  को  मैनेजमैंट  ने  अदालत
 में  धमकाया,  मेरे  सामने  वह  वाक्य  है  :

 “You  journalists,  you  should  know
 that  I  am  the  management.  I  shall
 grind  hit  into  the  dust.”

 'टैक्सिज,  सकू टर्स,  टेलीफोन  आदि  की

 सुविधाओं  के  बिना  इनकी  संचार  की  जो

 स्वतन्त्रता  है,  लोगों  से मिलने  की  जो  स्वतन्त्रता

 है,  खबरें  इकट्ठा  करने  की  जो  स्वतन्त्रता  है

 वह  कभी  भी  कारगर  नहीं  हो  पायेगी  इसलिए
 मैं  मंत्री  महोदय  से  जानना  चाहूंगा  जिस  तरह
 से  पहले  मैनेजिंग  डायरेक्टर  की  पोस्ट  नहीं

 थी-यह  नयी  पोस्ट  क्रिएट  की  गई  है  जिसके
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 चलते  सम्पादकीय  वर्ग  और  पत्रकारों  की

 स्वतन्त्रता  मिट्टी  में  मिल  गई,  तो  क्‍या  मंत्री

 महोदय  इसके  बारे  में  सरकारी  विभागों  छे

 कोई  कार्यवाही  करेंगे  ताकि  जो  पुरानी  परम्पर।

 है  बह  स्टेट्समैन  में  कायम  हो  शौर  जिन्होंने
 धमकी  दी  है  उनके  खिलाफ  कोई  कार्यवाही
 की  जायेगी  ?  टैक्सी,  स्कूटर,  टेलीफोन  शादी
 की  सुविधा  जिनसे  संचार  की  सुविधा  बती  रहे,
 सारी  खबरों  को  इकट्ठा  कर  पायें  उसके  लिए

 भी  क्‍या  आप  लेबर  विभाग  से  या  जो  भी

 विभाग  हो,  मैं  नहीं  जानता  लेकिन  सरकार
 क  ही  है,  तो  क्या  इस  तरह  की  विभिन्न

 कार्यवाहियां  करेंगे  और  सदन  को  आश्वस्त

 करेंगे  कि  जैसे  पहले  स्टेट्समैन  सरकारी  प्रभाव

 से  और  बड़ी  पूंजी  के  प्रभाव  से  मुक्त  था  उसी

 तरह  से  भविष्य  में  भी  हगा  ?

 SHRI  I.  K.  GUJRAL:  Sir,  in  their
 memorandum  and  articles  of  association,
 one  of  the  things  which  the  Statesman
 have,  in  principle,  kept  for  themselves;
 says:  “Code  of  principles  of  democratic
 Government’  and  democracy.”  |  hope
 they  will  understand  after  all  these  ques-
 tions,  what  is  the  democratic  wish  of  the
 country,  and  they  will  understand  how
 this  House  is  reacting  from  all  sides  to
 their  present  method  of  functioning.  I
 hope  no  further  action  will  be  needed
 if  they  heed  to  what  the  country  fs  feel-
 ing,  because  if  they  feel  that  democracy
 is  to  be  preserved  then  the  democratic
 wish  is  being  expressed  here.

 So  far  as  the  particular  incident  is  con-
 cémned,  which  Shri  Madhu  Limaye  —  has
 pointed  out,  as  I  have  said  just  now,  when
 the  deputation  came  to  meet  me  that  the
 incident  occurred  in  the  Labour  Coutt,
 I  was  told  that  the  presiding  judge  of  the
 Labour  Court  has  taken  cognizance  of
 that,  and  I  hope  something  will  happen.

 श्री  मधु  लिमये  :  प्रिज्ञाइडिंग  अाफिसर
 ने  कहा  लेकिन  वे  इतने  उर्दू  थे  कि  जज  के

 कहने  के  बाद  भी  माफी  मांगने  मे  इनकार

 किया-क्या  यह  बात  सही  है  ?
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 SHRI  I.  K.  GUJRAL:  It  is  difficult
 for  me  to  say  yes  or  no,  but  that  is  what
 I  was  told

 श्री  म  लिमये  :  तो  आप  जानकारी

 हासिल  करके  बतलायें  लेकिन  सेरी  जानकारी

 है  कि  प्रेजाइडिंग  आफिसर  ने  कहा  आप
 माफी  मांगिये  लेकिन  उन्होंने  माफी  मांगने  &

 इनकार  किया

 SHRI  J.  K.  GUJRAL:  I  will  check  it
 up.

 SHRI  HARI  KISHORE  SINGH:  I
 understand  that  the  whole  trouble  has
 started  after  the  talk  of  diffusion  of
 ownership  of  the  .  press.  May  I]  know
 from  the  Government  whether  it  is  aware
 of  the  fact  that  after  this  talk  of  delink-
 ing  the  press  from  monopoly  houses.  the
 Statesmaim  management  has  started  harass;
 ing-.the.  correspondents  by  cutting  down
 their  facilities  such  as  transport  conveni-
 ence,  telephone  facilities  and  other  allow
 ances,  and  if  that  is  so,  what,  steps  do  the
 Government  propose  to  take?  T  was  very
 surprised  to  hear  from  the  Minister  that
 while  the  .articles  of  association  of  the
 Statesman.  were  changed,  the  Government
 sat  tight  and  did  not  do  anything.  How
 is  it  that,  the  articles  of  association  were
 permitted,  to.  -be  changed,  -which  has
 eroded  the  freedom  of  the  press  and  of
 expression  in  the  Statesman?

 SHRI  I.  K.  GUJRAL:  It  is  difficult  for
 me  to  say  in  terms  of  time  when  this  di-
 fficulty  started.  In  any  case  the  States-
 man’s  difficulty  started  definitely-when  Mr.
 Pran  Chopra,  former  editor  of  the  Stzates-
 man  asserted  himself  and  it  is  understood

 -that  the  board  of  irustees  stood  by  him
 and  that  is  why  not  only  the  Editor  but
 the  board  of  trustees  also  were  got  rid  of.
 This  has  happened  in  1968;  it  has  hap-
 pened.  as  a  coincidence  that  in  the  last
 five  or  six  years  we  have  been  seriously
 thinking  of  delinking  of  the  Press,  etc.

 श्री  शंकर  दयाल  सिह  :  माननीय  भपरध्यक्ष

 महोदय,  अखबारों  की  स्वतन्त्रता  का  जेब  जब
 प्रश्न  उठा  है  तो  जनता  और  सरकार  दोनों  ने

 जागरूकता  का  परिचय  दिया  है,  इस  सन्दर्भ
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 में  मैं  बह  & (1... |  चाहता  हूं  कि

 नमी  स्टेट्समैन  को  लेकर  जो  एक

 बहुत बड़ी  समस्या  पत्रकार  जगत  के  सामने

 उपस्थित  हो  गई  है  उसको  ध्यान  में  रखते  हुए
 क्यों  कोई  घगिलस्थ  उद्यत तब  कमेटी  बतायेंगे

 जो  एक  हफ्ते  के  इन्दर  इसकी  जांच  करके

 आपको  रिपोर्ट  दे  कौर  तत्काल  भाप  उस  पर

 कदम  खठामें  ?
 है

 SHRI  I.  हू,  GUJRAL:  This  consists  of
 two  parts.  So  fer  as  articles,  etc.  are
 concerned,  I  am  gives  to  understand  that
 the  Company  Law  is  looking  into  it,  So
 far  aa  freedom  of  expression  is  concerned,
 we  shall  try  to  assert  and  see  that

 free: dom  of  expression,  not  as  a  Governmen!
 but  as  part  of  this  Howse,  १6  preserved
 im  every  institution  which  is  given  that
 right  under  the  Constitution.

 SHRI  INDRAJIT  GUPTA:  In  wew  of
 the  fact  that  the  proprietorship  of  Ssales-
 man  pests  in  the  haads  of  a  consortium  of
 some  of  the  big  mosopoly  houses  in  this
 country,  such  as  the  Tatas,  Marin  Burn,
 Andrew  Yule  and  so  on  and  in  view  of
 the  real  difficulty  af  any  independent-
 minded  editor  in  getting  along  vith  the

 proprietors  of  this  type—the  Minister  has
 already  referred  to  Mr.  Pran  Chopra’s
 case:  there  are  other  casés  also—I  should
 like  to  know  specifically  from  the  Minister
 whether  the  Government  .has  the  capa-
 city,  how  does  it  expect  to  uphold  the
 freedom  of  the  press  for  which  he  exprest-
 ed’  so  much  concern?  Wha  concrete
 stops  can  the  Government  take  other  than
 bringieg  in  the  legistation  for  diffusion  of
 the  ownership  of  the  press  which  seems
 to  have  teen  indefinitely  shelved?  What
 other  stepa  have  the  Government  in  their
 mind.  which  will  at  least  give  us  confi-
 dence  that  the  freedom  of  fie  Presa  is  not

 going  to  be  limited  to  words  only  where
 wach  big  monopoly  houses  are  concerned?

 ‘SHRI  I,  K.  GUIRAL:  The  question  of
 thelving  that  measure  dees  not  arise
 We  are  committed  to  delinking  und  we
 ehall  bring  fecth  measures  in  this  respert...
 ‘Giaternepiions)  &  hope  it  will  vot  be  long
 dove,  We  have  ६... . |  trying  to  evolve
 methods  and  measures  whereby  delinking
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 can  take  place....(interruptions)  So  far
 as  my  friead's  contention  that  this  paper
 and  some  other  papers  are  being  controll-
 ed  by  big  industrialists,  that  is  a  fact  to
 which  we  agree  and  that  is  why  we  are
 keen.  We  are  committed  that  the  delisk-
 ing  myet  take  place.

 SHRI  INDBAJIT  GUPTA:  My  ques
 tion  was  whether  there  are  any  other  mea-
 sures  by  whiih  they  can  uphold  the  free-
 dom  of  the  Press  in  cases  like  this,

 SHRI  i.  K.  GUJRAL:  4  think  freedom
 of  the  press  can  be  restored  only  when
 those  interests  which  are  known  monopoly
 interests  ‘are  eliminated  and  that  is  the
 main  idea;  nothing  short  of  that  will  serve
 the  purpose

 SHRI  JYOTIRMOY  BOSU:  This  paper,
 Statesman  wsed  to  be  owned  by  Andrew
 Yule  Company  and  people  like  Lord  Ca-
 thew  and  Sir  David  Yule  ran  it  to  pro-
 tect  the  British  monopoly  interests  im  the
 country.  The  ownership  has  changed  to
 some  extent.  They  have  planted  as  ma-
 naging  director  Mr.  Irani  on  a  monthly
 salary  of  Rs.  43,500,  this  ia  Mr.  Guirat's
 garibi  hatao.  Whilst  the  Govern-
 ment  is  talking  in  terms  of  remov-
 ing  LAS  officers  बजा  professional
 spheres  and  replacing  them  by  profession-
 als  like  engineers,  doctors,  etc,  in  the
 Statesman  the  reverse  is  the  process.  To-
 day  the  Editor  has  not  even  the  functional
 power  and  if  a  reporter  or  correspondent
 want,  some  tax:  hire  or  a  typewriter  of
 something  else,  the  Editor  has  not  the
 power  to  give  him  the  clearance.  9  has
 to  go  to  the  managing  director  or  चात  of
 their  henchmen.  A  manager  of  States
 man,  Mr.  Santoshnath,  went  to  the  UN
 ILO  conference  as  the  श्वोफ़ाएकडात'  78०
 presentative  and  he  is  the  Labour  Cor-
 respondent.  The  news  are  thoroughly  con
 trolled  and  news  ‘about  the  opposition  is
 completely  blacked  out  by  the  Statesman
 management  and  the  Government  jointly.
 Ils  ita  fact  that  one  of  the  Delhi
 manager’s  wife,  Mre—I  do  not  want  to
 mention  the  name—is  the  interior  de-
 corator  for  decorating  Mr.  Irani’s  house at  No.  28  Tughldk  Road...



 I$  Oral  Anéwers  SEPTEMBER  5  i673

 MR.  SPEAKBR:  I  am  not  allowing  it.
 ‘We  bringing  in  individuals  who  are

 not  present  in  the  House.

 "SHRI  YYOTIRMOY  BOSU:  I  shall  re-
 frame  the  question.

 MR.  SPEAKER:  You  will  make  it
 woree.

 SHRI  JYOTIRMOY  8050;  No,  Sir.  I
 you.  ‘Will  the  Minister  kindly  tell

 us  whether  it  is  a  fact  that  a  muanaget
 of  Statesman  who  had  gone  to  ILO  as
 the  employers’  representative  is  the  labour
 correspondent  getting  two  columms  for
 writing  on  labour  issues?

 SHRI  I.  K.  GUJRAL:  I  do  not  know;
 I  will  make  enquiries.

 ht  em  सहाय  पांडे  :  श्रीमन्‌,  प्रेस
 स्वातन्त्र्य  के  सन्दर्भ  मे  यह  जितने  बडे  बड़े
 समाचार-पत  हैं  वे  बड़े  बड़े  मोटे  उद्योगपतियों
 के  हैं  कौर  उनके  मोटापे  का  सन  से  बढा  कारण
 सरकार  है  |  बाप  इन  समाचार-पन्नों  को
 25  वर्ष  पहले  की  जिन्दगी  को  देखिये  t
 ara  इडियन  एक्सप्रेस  की  नारमन  प्वाइंट

 *  पर  बड़ी  चिलिंग  बनी  है  1  सारे  समाचार-
 पत्तों  में  चार,  पांच  प्रंग्रेज़ी  के  जो  पत्र  है  उन्होंने
 बड़ी  सम्पत्ति  प्रतीत  की  है,  बढ़े  भवन  बनाये

 हैं।  प्राण  जब  डी लि किस  की  बात  हो  रही  है
 तब  उनका  व्यवहार  जो  वहा  कास  करने  वाले
 कर्मचारी  है,  चाहे  बड़े  हों  या  छोटे  हो,  उन  के
 प्रति  बिनीता  का  नहीं  रहा  ।  जैसा  हमारे
 मित्र  माननीय  चन्दूलाल  खन्द्रकार  ने  प्रश्न
 उठाया  था  कि  याज"  समाहार-पत्र  के
 पार्लियामेंटरी  करेस्पौढेंट  श्री  जगदीश  चतुर्वेदी
 को  जब  प्रधान  मत्री  कैनाड़ा  जा  रही  थी
 तो  उनके  साथ  जाने  का  निमंत्रण  दिया  गया  1

 ह  बेचारे  इस  निमंत्रण  को  पाकर  बौना डा

 नहीं  गये  क्योंकि  मैनेजमेंट  भ्र पने  भतीजे  को
 भेजना  चाहता  था  eee

 MR.  SPEAKER:  You  are  not  asking
 @  question.  Ask  «  question.

 थी  राम  सहाय  पे  :  मालिक  अपने
 भतीज  को  भेजना  चाहते  श्रे  ।  ह.  गये  भी
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 नही  कौर  इस  प्रकार  उनको  अतीस  से  निकाल
 दिया  गया  इस  संदर्भ  में  कया  में  ह  शहोक्य:
 जी  दे  जोग  सकता  हूं  कि  सनकी  सेक्सी  की

 सुरक्षा  के  सम्बन्ध  से  झोपड़े  यहां  कोई  प्राचार्य

 है,  ह | ६  कि  og  साभार-पत्र  आरोप-  की  ही
 मदद  से  मोदे  हुए  हैं  ।  नि

 side  has  been  eroded  in  this

 the  spokesman  of  mouth-piece  of  the  rul-
 ing  party...  (interruptions)

 SHRI  MURASOLI  MARAN
 party  has  its  own  organ.  Suppose  the
 editor  of  National  Herald,  or
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 SHRI‘  Tt.  K.  GUIRAL:  Since  a  question
 has  been  asked  and  you  have  permitted
 me  to  reply  to  it,  I  may  say  that  there
 is  a  basic  difference  between  commorcial
 newapppers  and  those  papers  which  claim
 to  be  party  organs.  Everybody  knows  that
 m  a  party  paper  the  policies  of  the  patty
 are  peing  projected.  If  you  exclude  them,
 by  and  large  the  press  in  this  country  is
 free,

 SHRI  MURASOLI  MARAN:  Suppose
 the  editor  of  a  party  paper  becomes  3
 turncoat  and  writes  against  the  philoso-
 phy  of  the  party?

 SHRI  I.  K.  GUJRAL:  I  cannot  reply
 to  a  theoretical  question.  I  can  only  give
 ‘a  general  projection.  In  order  to  ensure
 the  freedom  of  the  press  the  supremacy
 of  the  editor  must  be  there  Only  then
 the  constitutional  guarantees  about  the
 freedom  of  the  press  become  really  effec-
 tive.  About  reference  of  the  problem  to
 the  Press  Council,  it  is  a  suggestion  which
 we  will  consider.

 SHRI  ANANTRAO  PATIL:  There
 has  been  more  and  more  encroachment
 by  the  newspaper  management  on  the  edt.
 torial  freedom  and  the  Minister  has  also
 admitted  this  fact.  May  I  know  whether
 this  important  and  basic  issue  has  been
 referred  to  the  Press  Council,  which  has
 been  established  for  maintaining  the  free-
 dom  of  the  press  and  improving  the
 standard  of  journalism  and,  if  not,  why
 not?

 SHRI  I.  K.  GUJRAL:  Recently,  the
 Association  wrote  a  letter  to  the  editor,
 a  copy  of  which  was  sent  to  me  I  am
 quoting  a  paragraph  from  that  letter.  It
 pertains  to  the  deffotation  meeting.  I
 quote:

 “After  reading  the  resolution,  the  wit-
 ness  asked  whether  we  had  taken  up
 our  problems  with  you—that  im,  the
 editor—and  what  you  had  to  say  about
 ft.  He  was  told  that,  as  we  under
 stand  the  altuation,  you--that  is,  the
 editor—id  uot  held  the  authority  and
 the  Board  of  Directors  of  the  States-
 man  Ltd.  had  told  you  that  you  should
 confine  yourself  to  editorial  nmratters  and
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 that  the  Managing  Director  was  the
 sole  authority  in  other  matters."

 This  8  the  issue  which  I  will  examine
 from  the  point  of  view  if  I  can  refer  it
 to  the  Press  Council,

 SHRI  SAMAR  GUHA  Ag  has  been
 pointed  out  by  Limayc,  the  editorial  com-
 ments  show  a  bajanced  view  of  the  news
 and  also  help  in  getting  a  correct  publi-
 city  to  certain  reports.  The  correspon-
 dents  of  the  Statesman  were  becoming
 bold  and  critical  of  the  Government  side
 or  of  the  Opposition  side.  In  view  of
 this,  there  has  been  a  peculiat  discrimina-
 tion  of  the  news  that  appear  in  the  Delhi
 edition  of  Statesman  and  in  the  Calcutta
 edition  of  Statesman.  Some  kind  of  news
 are  published  in  Delhi  and  some  kind  of
 news  are  blacked  out  in  Calcutta.  May
 I  know  whether  it  is  a  fact  that  the  Chief
 Minister  of  West  Bengal  has  been  putting
 a  pressure  on  the  management........
 (Interruptions)

 MR.  SPEAKER:  Please  be  relevant.

 SHRI  SAMAR  GUHA:  I  know  it.  I
 am  in  possession  of  the  facts.

 The  Chief  Minister  of  West  Bengal  has
 been  putting  a  pressure  on  the  management
 of  Statesman  not  to  give  publicity  to  Op-
 position  view-point  in  the  Calcutta  edition
 of  Statesman.  I  want  to  know  whether
 the  Government  will  inquire  nto  the  mat-
 ter  There  is  a  discrimination  between  the
 news  appearing  in  Delhi  Statesman  and
 Calcutta  Sratesman,  They  have  utilised
 the  management  of  Statesman  for  their
 own  benefit.  The  Statvsmin  was  critical
 about  the  Government  ‘attitude.  The
 management  was  pressurised  to  help  the
 Government  to  suppresa  the  freedom  of
 editor,  news  editor  and  correspondents
 May  I  know  whether  the  Government  will
 look  into  the  whole  matter?

 MR.  SPEAKER:  The  Question  is  about
 high-handedness  of  the  management  to-
 wards  journalists  and  other  employees.
 This  is  too  much  beyond  the  scope  of  the
 Question.  It  is  not  a  general  discussion
 about  the  policy  of  the  Statesman  or  other
 matters.
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 दुनिया  के  किसी  खाते  पर  ऐसा  नहीं
 होता  है  कि  दो  तीन  से  ज्यादा  हों  ।  मैं  इधर

 दो  खत्म  करता  हूं  तो  इधर  चार  खड़े  हो  जाते

 हैं  भीर  इधर  भार  खत्म  करता  हूं  तो  उधर
 दस  खड़े  हो  जाते  हैं  ।

 SHRI  SAMAR  GUHA;  ३  swear  I  am
 in  possession  of  the  facts  that  there  has
 been  a  pressure  by  the  Chief  Minister  of
 West  Bengal  on  the  management  of  States-
 man  to  black  out  news  that  appear  in
 Delhi  edition  of  Statesman  and  to  curtail
 the  editorial  rights  of  news  editors  and
 correspondents,

 ft  way  fond:  पूंजी  बाले  शर  भाप

 दोनों  गड़बड़ी  कर  रहे  है  ।

 SHRI  हन  K.  GUIRAT.:  May  I  say  that
 Sbri  Samar  Guha  who  is  a  very  senior
 Member  of  this  House  and  a  very  leading
 Member  in  public  life  should  not  make
 a  statement  like  this....(  Interruptions)
 I  can  only  say  this......

 SHRI  SAMAR  GUHA:  I  know  it;  IT
 am  in  possession  of  the  facts.

 अध्यक्ष  पटौदी  :  इतना  जोश  में  प्यारे

 हैं  ?  बीमार हो  ज  लगे  कभी  !

 SHRI  ह  K.  GUIRAL:  |  want  to  say
 categorically  that  there  has  been  no  pres-
 sufe  of  any  newspaper  including  the
 Statesman.

 SHRI  SAMAR  GUHA:  Pressure  bat
 heen  browght  on  the  managemest  sot  to
 publish  certain  things,  You  have  #0  set
 हम  Parliamentary  Committze  to  find  out
 whether  there  hes  really  been  any  pres-
 sure  of  aot.  (Interruptions)

 SHRI  KRISHNA  CHANDRA
 HALDER:  I  want  to  know  fram  the  hon.
 Minister  whether  Mr.  C.  R.  Irani,  as
 Managing  Director,  has  usurped  the  rights
 end  powers  of  the  Editoria!  Board  and
 whether  the  Statesman  has  invested  Reo.  |
 lakh  in  Nachiketa  Poblicitions  started  by
 Mr.  A.  Shah  and  which  is  financed
 by  CIA...

 SEPYEMSER  5,  1973:

 SHRI  KRISHNA  ‘CHANDRA
 HALDER:  I  want  to  khdw  Whetfier’
 every  newspaper  in  India  has  submitted
 the  pecded  dotails  to  the  fi
 committee  set  up  by  the  Ministry  of
 Information  and  Broadcasting  bur  the
 Statesman  bas  decided  to  go  to  the  court.
 }  want  to  know  whether  this  ia  &  fact  or
 not  and  what  steps  are  going  to  be  taken
 against  the  Stetezman.

 MR.  SPEAKER:  I  am  sorry,  it  is  pot
 refevant  to  the  subject  1 &  the  main  Quoe-
 tion,

 Mr.  Banerjee.

 SHRI  S.  M.  BANERJEE:  This  is  the
 memorandum  submitted  to  the  hon.
 Minister  by  the  employees  of  the  States-
 man.  The  Statesman  has  no  money  to
 pay  to  its  employecs  as  interim  relief  as
 demanded  by  them  til!  the  apponttment
 of  the  Wage  Board.  But  I  want  to  know
 whether  it  is  a  fact  that  Mr.  Irani,  fhe
 Managing  Director,  had  paid  a  sum  of
 Rs.  |  lakh  to  the  publication  called
 Nashiketa  which  is  connected  with  the
 Congress  culture  and  frecdom  organisa-
 tion,  said  to  be  financed  by  the  CIA

 MR.  SPEAKER:  {  is  not  relevant  to
 the  main  question.

 SHRI  S.  M.  BANERJEE:  My  question
 is  whether  it  is  a  fact  that  this  particular

 rupees..  {intervuption)  tt  %  contained
 in  the  Memorandum,  let  him  sey  yes
 or  fo..

 MR,  SPEAKER:  Why  should  I  ask
 him?  is  not  at  all  refevant.

 SHRI  o  M.  BANERJEE:  let  him  889 whether  he  has  any  information  or
 I  am  tefking  about  the  Steresman,  }  om
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 keta  Publication  ond  have  ultimately
 taken  it  over  by  paying  another  Rs  !
 jakh.  |  want  to  know  whether  it  is  4
 fact  or  not.  ad

 MR.  SPEAKER  it  has  nothing  to  do
 with  this.  It  a  not  a  relevant  question
 at  all,

 SHRI  S  M  BANERIEE  Sir,  this  is
 concerning  the  Statesman  Let  him  say
 yea  or  no.

 MR.  SPEAKER:  It  has  no  relevanc’
 tu  the  main  Question.

 SHRI  S.  M.  BANERJEE:  My  question
 is  apeotfic,  They  have  no  money  to  pay
 to  their  employees.  But,  here,  Mr.  Isyani
 has  paid  Rs.  |  lakh  to  the  Nachiketa
 publication  which  is  an  organ  of  CLA.
 [  want  to  know  whether  it  4S  a  fact  or
 not

 MR  SPEAKER  You  are  bringing  in
 allegations  and  names  of  those  persons
 who  are  not  present  in  thts  Howse  or  in
 a  position  to  defend  themselves  [  am
 very  sorry,  |  cannot  allow  this

 SHRI  INDRAJIT  GUPTA  At  Icast
 that  part  of  the  question  can  surely  be
 answered

 MR.  SPEAKER  Which  part?

 SHRI  INDRAJIT  GUPTA  =  Irrespec
 tive  of  any  comments,  about  the  other
 publication  he  can  answer  whether  the
 Statesman  which  claims  to  have  no
 tronmey  to  pay  its  employecs,  has  actually
 invested  Rs  lakh  in  some  other  pub-
 lication

 MR.  SPEAKER  That  3६  ttght  No
 ttameés  should  be  involved

 SHRI  I.  K  GUIRAL  |  am  unable  to
 say  anything  about  it.  This  has  been
 referred  to  and  I  am  ashing  them  to  look
 ime  it,

 SHRI  P.  G.  MAVALANKAR:  As  you
 rightly  pointed  out,  Mr.  Speaker,  Sir,
 this  question  originally  was  about  the
 high-handed  methods  of  the  Sraefiman

 “*Expunged  बढ  ordered  by  the  Chair.
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 But  the  Minster  while  giviag  several
 replies  has  chosen  to  expand  the  scope
 of  the  question  and  has  gone  imto  the
 whole  question  of  the  freedom  of  Press.
 lherefore,  since  the  Minster  has  chosen
 to  expand  the  scope  of  the  Short  Notice
 Question  by  quotmg  sven  from  Mr.
 Setalvad’s  book,  how  it  going  to
 advance,

 MR  SPEAKER  Please  come  with
 your  question.

 आपने  जा  कुछ  पूछना  है,  वह  प्रश्न  की
 शबल  में  पूछिये  ।  बाप  तो  बहस  में  पड  गये

 हैँ

 SHRI  क,  G.  MAVALANKAR;  *  *

 SHRI  |  K  GUJRAL:  *  *

 MR  SPEAKER  If  you  will  see  the
 proceedings.  you  will  find  that  he  was
 making  these  allegations,  I  expresaly  told
 him  that  he  was  not  puiting  questions
 but  that  he  was  making  allegations  after
 allegations  against  him  Why  should  you
 disturb  the  atmosphere  of  the  Hontc?
 Rather  than  ashing  a  question  which  ®
 relevant  why  are  you  making  allezations
 after  allegations  against  the  Mivister?

 I  tok  the  Mumister  that  these  are  mere
 allegations;  he  need  not  answer.

 PROF  MADHU  DANDAVATE:  What
 is  the  wrong  with  the  allegation?

 wean  महोदय  :  आप  तो  जो  मर्जी हो
 कहते  जाये  और  दूसरा  एनाय  हो  कर  रीएक्ट

 करे  तो  वह  बुरा  हो  जया  ।  आप  खद  घटना-
 अफेयर  को  खराब  करते  हैं  कौर  फिर  शोर

 करते हैं  ।

 की  अ्रटल  बिहारी  बाजपेयी:  मेरा
 व्यवस्था  का  प्रश्न है  1

 अध्यक्ष  महोदय  -  व्यवस्था  का  प्रश्न
 दोनो  तरफ  से  करिए  ।
 mee  ener  Bimmer
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 SHRI  SAMAR  GUHA:  Sk,  I  rise  on  8
 point  of  order.

 MR.  SPEAKER:  Despite  my  warning
 to  him  not  to  side-track  but  to  ask  ques-
 tions,  allegations  after  allegations  and  all
 that  are  made  against  the  Minister.

 aft  बादल  बिहारी  बाजपेयी  प्रत्यक्ष

 महोदय,  झगर  ऐसा  था  तो  श्राप  वह  बजे  वचन
 डिसएलाऊ  कर  सकते  थे,  भाप  उसे  कार्यवाही
 में  स ेनिकाल  सकते  थे।  लेकिन  श्राप  मद्र  को
 किसी  मेम्बर  की  दिया  पर  शक  करने  की
 इजाजत  नही  दे  सकते  ।  मंत्री  महोदय  उनके
 सवाल  पर  एतराज़  बार  सकते  थे  **

 MR.  SPEAKER:  The  point  of  order
 should  not  be  one-sided.  It  was  relevant
 for  bim  to  ask  questions.  But,  he  shouki
 not  side-track  and  make  all  sorts  of  al
 legations.

 शी  प ॥  बिहारी  वाजपेयी  :  प्राय
 उस  को  डिसएलाऊ  कर  सकते  थे  t

 Mr.  SPEAKER:  I  told  him  that  he  was
 not  asking  questions.  But.  he  was  making
 allegations  after  allegations.  I  shall  sec
 if  it  is  objectionable.

 ली  झख  बिहारी  बाजपेयी :  आप

 इन  का  सवाल  देखिये  और  इन  का  जवाब

 देखिये  |  व्यवधान

 MR.  SPEAKER:  All  I  can  do  is  to  dis-
 allow  the  questions  and  answers  on  both
 sides.

 No  more  questions.  I  have  gaid  that
 everything  said  is  expunged.

 Now,  Shri  Nitiraj  Singh  Chaudhary.

 af  हुस्न  अन्य  कछवाय  :  प्रध्यक्ष  महोदय
 मैं  प्रारंभ  से  खड़ा  हो  रहा  हूं,

 श्राप  मुझे  एक  प्रश्न

 पूछने  की  इजाजत  दीजिये  ।
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 प्रत्यक्ष  महोदय  :  शक  चंदे  से  ज्यादा  हो
 गया,  झाबा  छोड़िये  इस  की  ।

 बर्छा  पूछिये  ।

 श्री  हुकम  श्वास  कछवाय :  सभी  मंत्री

 महोदय  ने  मधु  लिमये  जी  के  प्रश्त  के  उत्तर  में

 इस  बात  को  स्वीकार  किया  है  कि  यह  प्रबन्धक
 कब  इस  प्रकार  की  गड़बड़ी  को  समाप्त  कर
 देंगे  7  इस  से  साफ  जाहिर  है  कि  मंत्री  महोदय
 स्वय  चाहते  थे  कि  मालिकों  को  इस  प्रकार  से
 दबाया  जाय,  यही  अच्छा  मौका  है  सवाल  पूछते
 के  लिए,  तो  मैं  यह  जानना  चाहता  हूं  कि  जो
 प्रबन्धक  सरकार  का  फेबर  करे  उसके  खिलाफ

 कोई  सवाल  यहां  नहीं  उठ  सकता  कौर  जो

 सरकार  की  नीति  की  आलोचना  करे  उसके
 ऊपर  मंत्री  महोदय  यह  सवाल  यहा  ले  जाते

 है
 ?

 SHRI  L  K.  GUJRAL;  It  is  a  strange
 type  of  question.  May  I  gubmi:  that  an
 allegation  was  made....

 MR.  SPEAKER:  Kindly,  let  him  not  go
 into  that  matter  again.

 SHRI  I.  K.  GUJRAL;  I  am  not  going
 into  that.  I  am  replying  to  his  question.
 }  was  saying  that  my  hon.  friend  Shri
 Samar  Guha  had  felt  that  the  management
 was  under  our  pressure,  and  here  my  hos.
 friend  Shri  Kachwai  feels  that  they  are
 under  our  pressure.  The  two  ‘are  self-
 contradictory.  That  is  not  the  questior
 at  issue  now;  the  main  issue  is  that  a
 working  journalist  had  :epresented  to  me
 and  given  all  the  documents.  Thp  issue,
 definitely,  as  I  put  it  to  the  House  is,  free-
 dom  of  expression  for  editars  and  journa-
 lists,  and  I  thought  that  all  sides  of  the
 House  woulg  be  equally  concerned  aboui
 it.  So,  if  my  hon.  friend  feels  that  the
 management  has  a  case,  T  do  net  think
 that  it  is  fair  to  thie  basic  concept  shat
 freedom  of  expression  must  be  preserved
 at  all  cost.

 *“*Expunged  as  ordered  by  the  Chair.
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 शी  Ho  दस  छाबड़ा  (पाइन)  :  मैंने

 एक  ऐडजर्जमेंट  मोशन  दिया  है  .  te  .

 झिझक  महावीर  :  कोई  ऐड जने मेट  मोशन

 में  नही  ले  रहा  हूं  t

 42.04  hrs.

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATION  RE.  DELIMITATION  OF
 ASSEMBLY  CONSTITUENCIES  OF

 PONDICHLKRY

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  Ot  LAW  AND
 JUSTICE  (SHR]  NITIRAJ  SINGH
 CHAUDHARY):  I  beg  to  lay  on  the
 Table  a  copy  of  Notification  No.  $.0.
 447(E)  (Hindi  and  English  versions)
 published  m  Gazette  of  India  dated  the
 25th  August,  973  containing  Order  No
 4  of  the  Delimitation  Commission  in
 respect  of  the  delimitation  of  Assembly
 constituencies  in  the  Union  territory  of
 Pondicherry,  under  sub-section  (3)  of
 section  10  of  the  Delimitation  Act,  1972
 [Placed  in  Library.  See  No.  LT-563/
 734.

 AnnuaL  Reports,  ETC,  OF  West  BENGAL

 Acro-INDUSTRIES  Corporation  Ltp.,
 CaLcuTta  aNnp  Mysore  Stait  AcRo-
 {npusTRIES  CORPORAIION  Ltp.,  BANGa-

 LORE  FOR  1970-71

 THE  MINISTER  OF  STATE  छह
 THE  MINISTRY  OF  AGRICU!-TURE
 (SHRI  ANNASAHEB  P.  SHINDE):  |

 beg  to  lay  on  the  Table—

 (l)  A  copy  each  of  the  following
 papers  (Hindi  and  Enghsh  versions  )
 under  sub-section  (L)  of  section  6I9A
 of  the  Companies  Act  956.—

 (a)  Annual  Report  of  the  West
 Bengal  Agro-Industries  Corpo-
 ration  Limited,  Calcutta,  for
 the  year  1970-71  along  with
 the  Audited  Accounts  and  the

 (by  Annual  Report  of  the  Mysore
 State  Agro-Industries  Corpors-
 tion  Limited,  Bangalore,  for
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 the  year  1970-71  along  with
 the  Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thereon.

 (2)  A  statement  (Huidi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  above  Reports,  {Placed  in
 library.  See  No.  LT-564/73].

 Witbd  Lire  (TRANSACTIONS
 DERMY)  RuLzs,  973

 AND  TaxI-

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF,  SHER  SINGH).  I  beg  to  lay
 on  the  Table—

 ()  A  copy  of  the  Wild  Life  (Tran-
 sactions  and  Taxidermy)  Rules,
 4973  (Hindi  and  English  ver-
 sions)  published  in  Notification
 No.  G.S.R.  498(E)  im  Gazette
 of  India  dated  the  9th  April,
 1973,  under  sub-section  (2)  of
 section  63  of  the  Wild  Life
 (Protection)  Act,  1972,

 (ii)  A  statement  showing  ressons
 for  delay  in  laying  the  above
 Notification.  {Placed  in  Libra-
 ry.  See  No.  LT-565/73}.

 SFAIEMENT  RE.  CORRECTION  OF  ANSWER
 ro  U.S.Q  No,  4426  ag.  Manras-Port

 Biam  SERVICE

 THE  MINISTER  OF  STATE  एफ
 THE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  8.  RANA):
 I  beg  to  lay  on  the  Table  a  statement
 correcting  the  reply  given  on  the  27th
 August,  973  to  Unstarred  Question  No.
 4426  by  Shri  Shanker  Rao  Savant  re-
 garding  Madras-Port  Blair  Service  at  a
 Loss  by  Shipping  Corporation  of  India.
 [Placed  in  Library,  See  No,  5616/73].

 NOTIFICATIONS  UNDER  Ess&nTIAL
 Commonitiss  Act,  3955

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 A.  C.  GEORGE):  I  beg  to  lay  on  the
 Table  a  copy  cach  of  the  following
 Notifications  under  sub-section  (6)  of
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 section  3  of  the  Essential  Commodities
 Act,  95S ine

 (४)  The  Teatiles  (Braduction  by
 Keoitting,  Embroidery,  Lare
 making  and  Printing,  Wechines)
 Controt  (Amendment)  Order,
 I973  (Hindi  and  =nglisk  ve

 sions)  published  in  Notification
 No.  S$.0.  7785  in  Gazette  of
 India  dated  the  28th  April,
 1973,

 (ii)  SO.  386  published  in  Gazette
 of  India  dated  the  28th  April,
 973  containing  corrigendum  tv
 Notification  No.  $0.  3466
 dated  the  2tat  July,  1971,

 (iti)  The  Woollen  f[extiles  (Pro-
 duction  and  Distribution  Con-
 trol)  Amendment  Order,  973
 (Mindi  and  English  versions)
 putfished  in  Notification  No
 8.0,  2412  in  Gazette  of  India
 dated  the  25th  August,  £973.
 [Placed  in’  Library.  See  No
 LT-$63/73}.

 STATLMENT  RE.  CORRECIION  OF  ANSWERS
 To  US.Q.  No.  582  ४...  PENSIONS  TO
 FREEDOM-PICHTER  MPs  and  MLAs  AnD
 US.Q.  No.  4862  rE.  CASUALTIES  DURING

 PAC  revoir  mm  U.P.

 THE  DEPUTY  NANISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  ्,  H.  MOHSIN):  |  beg  to  lay
 on  the  Table—

 (i)  A  statement  (i)  correcting  the
 reply  given  on  the  [st  August,
 973  ७७  Unsterred  Question  No
 582  by  Shri  Ramavatar  Shastr;
 fegarding  हुअ  of  pention  to
 freedom  fighters  amongst  Mem-
 bers  of  Parliament  and  State
 Legislatures  and  (ii)  giving  rea
 sons  for  delay  in  correcting  the
 reply.

 (ii)  A  statement  correcting  the  rc-
 ply  given  on  29th  August,  973
 to  Unstarred  Question  No,  4862
 by  Shei  R.  R.  Singh  Deo  ह,
 garding  casualties  duting  —  the
 exchange  of  fire  betwéen  Army
 and  PAC  in  U.P.  [Placed  in
 Library.  See  No,  ¥.T-568/73).

 SEPTEMBER
 5,  1978  Papers  Laid  a8

 Paorrr  anc  Loss  Accounrs  avo  BALANCE
 Suset  ‘vow  797472  of  UNI AH

 TION  Baancn  op  है  &  7..J2eper.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  JAGANNATH  RPAHADIA):  !
 beg  to  lay  on  the  Table  @  copy  of  the
 Profit  and  Loss  Accounts  and  Balance
 Sheet  (On  accrual  basis)  of  the  Tele-
 communication  Branch  of  the  Indian
 Posts  and  Telegraphs  Depariment  for  the
 yeac  97i-72  (Hindi  and  English  ver-
 sions).  [Placed  in  Library.  See  No.
 LT-569/73).

 Inpian)  «Navat  Auxiuiway  §  Seavice
 Reoviations,  3973

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 ्,  B.  PATNAIK):  I  beg  to  lay  on  the
 fable  a  copy  of  the  Indian  Naval  Auxi-
 hary  Service  Regulations,  1974,  —  putb-
 lished  in  Notifictition  No,  S.R.O,  232  in
 Gazette  of  Indig  dated  the  Ist  Septem-
 ber,  1973,  under  séction  35  of  the  Navy
 Act,  1957,  [Placed  in  Library.  See  No.
 LT-5620/73].

 StaTRMENT  RE.  CORRECTION  OF  ANSWER
 t0  US.Q.  No.  3478  Re.  stow  Banking

 PROGRESS  IN  BIHAR

 THE  DEPUTY  MINISTER  IN  THB
 MINISTRY  OF  FINANCE  (SHRIMATI
 SUSHILA  ROHATGI):  I  beg  to  lay  on
 the  Table  a  statement  (i)  cursecting  the
 reply  given  on  i7th  Angust,  1973,  to
 Unotarred  Question  Ne  3478  by  Ku-
 mari  Kamala  Kumari  regarding  slow
 banking  progress  in  the  State  of  Bihar
 and  (ii)  giving  reasons  for  detay  in
 correcting  the  reply.  (Placed  in  Librarv.
 See  No.  LT-§623/73}.

 STATEMENTS  SMOWINO  ACTION  TAKEN  BY
 GOVERNMENT  ON  ASSURANCES,  PROMISE

 “Tc

 THE  DEPUTY  MINISTER  IN  IHE
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  3B.  SHANKARA-
 MAND):  I  beg  to  lev  on  the  Table  nine
 statements  showing  the  action  taken  by
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 Government  on  various  assurance,  pro  mises  and

 BHADRA  4,  898  (SAKA)  Messages  from  30
 Rajya  Sabha

 undertakings  given  by  the
 Ministers  during  the  various  sessions  of  Lok  Sabha:

 Fourth  Lok  Sabha

 (l)  Statemem  No.  XXXIi

 (2)  Statement  No,  XXX
 (3)  Statement  No.  XX

 Seventh  Sesswn,  1969.

 Ninth  Session,  1969.

 Eleventh  Session,  1970,

 Fifth  Lot  Sabha

 (4)  Statement  No.  XXIV

 (3)  Statement  No.  XY

 (6)  Matement  No.  i

 (7)  Statement  No.  VII

 (8)  Statement  No.  VII

 (9)  Statement  No.  If

 Second  Session,  A971.

 Fourth  Session,  1972.

 Fifth  Session,  972

 1972,

 £973.

 Sixth  Session,

 Seventh  Session,

 Enghth  Session,  1973.

 [Placed  in  Library.  $*e  No.  LT-5622/  73]

 32.07  hrs.

 COMMITTEE  ON  PETITIONS
 MINUTES

 MR.  SPEAKER:  Now,  item  No,  12
 Shri  A  क्  Sharma.  He  is  absent.  Then,
 Shri  Ishaque  Sambhal:  Hy  n  also
 absent.

 SHRE  K.  &  CHAVDA  (Patan).  |
 am  also  a  Member  of  that  commitice
 So,  I  can  lay  it  on  the  Tabl>  of  |  the
 House.

 MR.  SPEAKER:  Let  him  first  ex-
 press  hrs  regret  that  the  other  two  Mem-
 bers  are  absent  and  then  say  that  on  be-
 halt  of  those  absent  Members,  he  9  lay-
 ing  it  om  the  Table  uf  the  House.

 AN  HON.  MEMBER:  Shri  Ishaque
 Sambhali  has  just  com:  to  the  Howse.

 SHRI  ISHAQUE  SAMBHALI  (Am-
 roha);  I  apologise  for  my  absence

 I  Beg  to  lay  on  the  Table  the  Minutes
 of  the  Twenty-second  to  Thirtieth  Sittings
 af  the  Committee  on  Patitions.

 cad

 MESSAGES  FROM  RAJYA  SABHA

 SECRETARY:  Sir,  I  have  to  report  the
 following  messages  received  from  the  Sc-
 cretary  of  Rajya  Sabha  i

 ti)  “In  accordance  with  the  provision:
 of  Rule  $27  of  the  Rules  of  Procedure
 and  Conduct  of  Business  in  the  Rajya
 Sabha,  |  am  directed  to  inform  the  Lok
 Subha  that  the  Rajya  Sabha,  at  its  xit-
 ting  held  on  the  3nd  September,  1973,
 ‘agreed  without  any  amendment  to  the
 Reserve  Bank  of  India  (Amendment)
 Bill,  973  which  was  passed  by  the
 lok  Sabha  at  its  sitting  held  on  the  27th
 August,  1973.”

 (i)  “In  accordance  with  the  provisions
 of  Rule  127,  of  the  Rules  of  Prace-
 dure  and  Conduct  of  Business  in  the
 Rajya  Sabha,  I  am  directed  to  inform
 the  Lok  Swbha  that  the  Rajya  Sabie,
 at  its  sitting  held  on  the  3rd  Septem-
 ber,  1973,  agreed  without  any  amend-
 ment  to  the  Foreign  Exchange  Reguia-
 tion  Bill.  1973,  which  was  passed  by
 the  Lok  Sabha  at  its  sitting  held  on  the
 27th  August,  1973."

 Gili)  “In  accordance  with  the  provisions
 of  Rule  27  of  the  Rules  of  Procedure
 and  Conduct  of  Business  in  the  Rajya
 Sabha,  I  um  directed  to  inform  the  Lok
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 Sabha  that  the  Rajya  Sabha,  at  its  sit-
 ting  held  on  the  4th  September,  1973,
 agreed  without  any  amendment  to  the
 Jadian  Railways  (Amendment),  Bill,
 1973,  which  was  passed  by  the  Lok
 Sabha  at  its  sitting  held  on  29th  August,
 1973.”

 (iv)  “In  accordance  with  the  provisions
 of  sub-rule  (6)  of  Rule  86  of  the  Rules
 of  Procedure  ‘and  Conduct  of  Business
 in  the  Rayya  Sabba,  I  am  directed  to
 return  herewith  the  Orissa  Appropriation
 (No.  3)  Bill,  1973,  which  was  passed  by
 the  Lok  Sabha  at  its  sitting  held  on  the
 28th  August,  1973,  and  transmitted  to
 the  Rayya  Sabha  for  its  recommendations
 and  to  state  that  this  House  has  no
 recommendations  to  make  to  the  Lok
 Sabha  in  regard  to  the  said  Bill.”

 (v)  “In  accordance  with  the  provisions
 of  sub-rule  (6)  of  Rule  86  of  the
 Rules  of  Procedure  and  Conduct  of
 Business  in  the  Rajya  Sabha,  I  am  dir-
 ected  to  return  herewith  the  Manipur
 Appropriation  (No.  2)  Bill,  1973,  which
 was  passed  by  the  Lok  Sabha  at  its  sit-
 ting  held  on  the  29th  August,  1973,  and
 transmitted  to  the  Rajya  Sabha  for  its
 recommendations  and  to  state  that  this
 House  has  no  recommendations  to  make
 to  the  Lok  Sabha  in  regard  to  the  said
 Bill.”

 ASSENT  TO  BILLS

 SECRETARY:  Sir,  I  lay  on  the  Table
 following  two  Bilis  passed  by  the  Houses
 of  Parliament  during  the  current  session
 and  assented  to  since  a  report  Was  last
 made  to  the  House  on  the  3lst  August,
 1973-—

 a  The  Appropriation  (Railways)  No.
 3  Bill,  1973,

 4

 (2)  The  Payment  of  Bonus  (Amend-
 ment)  Bill,  673,

 SEPTEMBER  5,  073  53

 32.46  brs.

 COMMITTEE  ON  PUBLIC  UNDER-
 TAKINGS

 Fortiets  Reforr  ano  .Mixutis

 SHRIMATI  SUBHADRA  JOSHI  (Chan-
 dni  Chowk):  I  present  the  following  Re-
 port  and  Minutes  of  the  Committee  on
 Public  Undertakings:—

 (3)  Fortieth  Report  on  ‘Role  and
 Achievements  of  Public  Uander-
 takings’.

 (2)  Minutes  of  the  sittings  of  the
 Committee  relating  to  the  above
 report.

 COMMITTEE  ON  GOVERNMENT
 ASSURANCES

 Sura  Riport

 SHRI  C.  K.  JAFFER  SHARIEF  (Ka-
 nakapura):  ]  present  the  Sixth  Report  of
 the  Committee  on  Government  Assurances.

 COMMITTEE  ON  PETITIONS

 TeimTReENtH  Reporr

 SHR]  ISHAQUE  SAMBHALI  (Amro-
 ha):  I  present  the  Thirteenth  Report  of
 the  Committee  on  Petitions.

 SHRI  SAMAR  GUHA  (Contai):  I  had
 given  notice  of  an  adjourament  motion
 on  the  shortage  of  supply  of  foodgrains
 to  ration  shops  all  over  the  country.  Let
 me  fead  it  out,

 MR.  SPEAKER:  No,  no,

 SHRI  SAMAR  GUHA:  This  is  the  last
 day  of  the  session.  There  is  a  serious
 food  crisis  all  over  the  country....

 MR.  SPEAKER:  I  have  not  allowed  the
 adjournment  motion,  nor  have  I  allowed
 the  reading  of  it  here.
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 राज  मैंने  यह  फैसला  किया  है  कि  जो

 किसी  की  मर्जी  हो  वह  कह  ले  जिन्होंने मूठ
 मोटी  दिया  हैं,  उस  पर  राज  मैंने  कोई  हुंद
 नहीं  रखी  है  लेकि  पढ़ें  है  कि  मेहरबानी
 करके  राज  के  वाद  चले  जाइये  ।

 ह, ड  झट  +  बि हुर रों  बाजपेयी  (ग्वालियर)
 '

 झ्राप्र  का  क्‍या  मतलब  है  ?

 wore  ग्  चूकि  जलेज  लाज  डे  है,
 इस  लिए  जिसमें  नोटिस  आये  थे,  मैंने  सब'  कर
 दिये  हैं  इस  पते  प्र  कि  यह  लास्ट  3  है।

 पोएस  एम  बनीं  (कानपुर)
 भ्रध्यक्ष  महोदय,  आप  हमारी  इज्जत  है
 आप  विदेश  चले  जाते  है,  लेकिन  हम  तो  देश
 में  रहते  हैं  ।

 अध्यक्ष  महोदय  अगर  मै  विदेश  से  भो

 कहीं  बाहर  चला  जाऊ  तो  बडा  खुश  होगा  |

 श्री  & ..... ल  बिहारी  वाजपेयी  यह  आप
 क्या  कह  रफ  है  ?

 चान पक्ष  महोदय  :  मैं  सचमुच  भाप  से  अर्ज
 करता  हु  --इस  सेशन  मे  बतों  टेन्शन  रही
 है  >-रोजाना  इतनी  टशन  न  रखा  करे  ;

 भी  असल  बिहारी  बर जपे यों  हम  भाप
 की  लम्बी  उम  की  प्रार्थना  करते  है,  आप  ऐसा
 कहें

 SHRI  PILOO  ३09६  (Godhra):  Do  2
 take  +  that  you  want  to  become  an  astro-
 naw?

 MR,  SPEAKER:  With  you,  it  will  be
 very  difficult  to  lift  up  any  aircraft!

 SHRI  PLLOO  MODY:  |  will  commy-
 nicate  with  you.

 को  एश०  नर  बजी :  मध्यक  महोदय,
 कभी  बाप  की  साल  गिरह  हुई  हैं  Tt  हम  चाहते

 ह  Pee
 ene 7827  L.  BH?

 D.  A.

 wetter  महोदय  :  में  राज  बहुत  छुश  हूं--
 चर्चिल  जाने  का  है  1  इस  लिये  भाप

 मेहरबानी  करके  दो-दो  मिनट  लीजिये  ।
 लेकिन  जिसका  नाम  नही  आय  है,  वे  मेहरबानी
 करके  न  उठ  t  मैं  सब  को  ब/री-जारी  से

 बुलाता  जाएगा  ६

 श्री  मधु  लीमन  (बांका)  पहले  बर्फ-
 '

 सूचि  में  जो  प्रश्न  हैं  उ-ह  समाप्त  किया  जाये  ।

 अध्यक्ष  सरोवर  “मै  उस  को  ही  पहले  लेने
 लगा  हु  t

 श्री  समर  गु  मैन  एडजानंगेस्ट  मोशन
 की  बन्नात  आप  मे  कही  है  1

 अध्यक्ष  महोदय  :  एडजानंमेट  कोई  नहीं
 आयेगा  |

 SHRI  SAMAR  GUHA:  Would  =  you
 kmdly  allow  me  to  read  the  adjournmest
 motion?

 MR.  SPEAKER:  I  have  not  allowed
 any  adjournment  motion.

 Order,  please.  No  Adjournment  Mos
 0075

 SHRI  K  S  CHAVDA  (Patan).  3)  have
 also  given  notice  of  an  Adjournment  Mo-
 tion.  (dnferruptions)

 SHRI  S.  M.  BANERJEE  Su,  there  has
 been  a  slash  in  the  quantity  of  wheat  ra-
 ion  distributed  m  Uttar  Pradesh.  I  want
 to  know  from  the  Mimster  concerned  ...
 (Interruptions)

 MR.  SPEAKER:  Order,  please.

 Now,  the  statements  may  be  laid  on  the
 Tabk  of  the  House.

 32.46  hers.

 STATEMENT  RE,  GRANT  OF  ADDF
 TIONAL  DEARNESS  ALLOWANCE  FO

 ERNMENT
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 [Shri  Yeshwantrao  Chavan]

 to  lay  a  statement  on  the  Table  of  the
 Honse.

 Jest  being  effective  from  the  Ist  August,
 1972.

 2.  The  Pay  Commission  in  their  final
 report  have  inter  alia  recommended  that

 the  All-India  Working
 Price  Index  (base  960  r<  00)  for  the  pe-
 mod  ending  October,  972  which  thea
 stood  at  200  points  The  Commission  have
 Tecommended  the  grant  of  dearncss  allow-
 ance  for  every  8  points  increase  in  the
 2-monthly  average  of  the  All-India  Work-
 ing  Clasg  Consumer  Price  Index  (buse
 2960  =  300)  and  not  with  reference  to
 the  Wholesale  Price  Index  of  .ommodttes.
 Accordingly,  dearness  allowance  in  terms
 of  these  recommendations  became  admis-
 sible  when  the  average  reached  208  on  th
 30th  April,  1973.

 3.  Pending  examination  of  the  recom-
 mendations  of  the  Third  Pay  Commission
 telating  to  dearnesa  allowance  formola,  ad-
 ditional  dearness  allowance  has  been  sanc-
 tioned  provisionally  to  employees  draw-
 ing  pay  upto  Rs.  375  per  month,  with
 effect  from  the  Ist  May,  1973,  apart  from
 the  interim  relief  sanctioned  earlier.  A

 I2-monthly  ‘average  of  the  All-India  Work-

 4
 I2.07  in

 STATEMENT  RE,  INCIDENTS  NEAR
 SHARDHANAND  COLLEGE

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 ्,  H.  MOHSIN):  I  beg  to  day  a  statement
 on  the  Table  of  the  Houte,

 STATEMENT

 According  to  the  information  reccived
 from  the  Delhi  Administration,  on  the
 23rd  August,  973  at  9  a.m.  the  students
 of  the  Shradhanand  College,  Aliper  stop-
 ped  a  D.T.C,  bus  in  front  of  the  college
 and  deflated  its  tyres,  The  bus  was  plac-
 ed  in  an  oblique  position  on  the  G.T.
 toad  bringing  the  entire  traffic  to  a  halt.
 Some  of  the  students  are  reported  to  have
 indulged  in  stone  pelting.  Due  warhing
 asking  them  to  refrain  from  acts  of  vis-
 lence  was  given  However,  it  proved  in-
 effective.  The  use  of  tear-gas  was  ordered
 when  an  attempt  was  made  to  set  the
 D.T.C.  bus  ablaze  <A  constable  of  PS
 Alipur  was  alo  reportedly  attacked  ९
 some  student,  and  taken  inside  the  college
 compound  from  where  the  stones  were
 being  hurled.  The  police  was  then  order-
 ed  to  enter  the  college  compound.  The
 situation  was  brought  under  control  in  the
 afternoon  following  discussions  with  the
 Principal  and  the  students  of  the  college.

 The  Delhi  Administration  have  also  or-
 dered  a  magisterial  inquiry  into  the  inci-
 dent  of  the  22nd  Angust  in  which  a  *tu-
 dent  of  the  Shradhanand  College  was  al-
 leged  to  have  been  assaulted  by  some
 D.TC.  conductors.  Efforts  are  also  con-
 tinuously  made  to  redrem  the  grievances
 of  the  student  community  in  regerd  to

 TB,  CASES

 FAMILY हि  GORA  i  है  ही
 DALKAR):  I  beg  to  wy  0  vlutaeueet  05



 $7  Wheat  Quota  to  UP,  BHADRA  4,  ६0888  (SAKA)
 ete.  (St.)

 the  Table  of  the  House.
 Statement

 ‘While  replying  to  ४  supplementary  ques-
 tion  by  Shri  Mahadeepak  Singh  Shakya
 in  connection  with  the  Starred  Question
 No.  728  answered  on  the  l6th  April,
 1973,  it  was,  stated  that  the  B.C.G.  Vac-

 cination  Programme  was  not  just  mow  a
 part  of  the  National  Programme.

 This  statement  was  subsequently  check-
 6  and  I  want  to  clarify  the  position  that
 the  B.C.G.  Vaccination  Programme  is  no
 Jonger  a  separate  scheme  under  the  Na-
 tional  Tuberculosis  Control  Programme,
 bot  दे...  integral  part  of  it.

 It  is  regretted  that  the  mistake  was  not
 soticed  earlier.

 42.48  hrs.

 STATEMENT  RE.  GOVERNMENT  DE-
 CISION  TO  REDUCE  THE  QUANTUM
 OF  ALLOTMENT  OF  WHEAT  TO  U.P.

 AND  OTHER  STATES

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  I  beg  to  lay
 a  statement  on  the  Table  of  the  House.

 Statement

 Allotments  of  foodgrains  from  the  Cen-
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 Food  Situation  38
 in  Kerala  (St.)

 the  next  rabi  crop,  supplies  to  States  have
 to  be  regaiated  taking  info  account  the
 present  stocks  available  in  the  Central
 Pool  and  the  expected  imports  from  ab-
 road.  Keeping  in  view  the  prospects  of
 the  current  kharif  crop  a  reduction  in
 the  allocation  of  wheat  during  September
 was  made  to  U.P.  and  other  States.  Reduc-
 tion  of  allotment  in  the  case  of  U.P.
 should  not  cause  undue  hardship  as  U.P.
 is  surplus  in  rice,  wheat  and  coarse  grains
 and  due  to  recent  wide-spread  rains  there
 has  been  allround  improvement  in  kharif
 crop  prospects  in  Uttar  Pradesh.

 camnemamametl

 2.38  hrs.

 STATEMENT  RE.  ACUTE  SHORTAGE
 OF  FOODGRAINS  IN  KERALA

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  है  SHINDE):  J  beg  to  lay
 a  statement  on  the  Table  of  the  House.

 Statement

 Kerala  is  deficit  mm  foodgrains  and  has
 to  depend  on  supplies  from  the  Centre.
 The  monthly  demand  of  Kerala  for  rice
 38  70  to  75  thousand  tonnes,  Till  the
 end  of  1972,  there  was  no  formal  ailot-
 ment  of  rice  to  Kerala.  The  State  Gov-
 ernment  Was  permitted  to  draw  its  full
 requirements  of  rice  for  meeting  the  pub-
 lic  distribution  requirements  from  the  lo-
 cal  Foog  Corporation  of  India
 where  Central  stocky  are  held.  Due  to
 Severe  drought  in  the  country
 1972-73  causing  sieniderable
 kharif  crops,  Centre  has  to
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 therefore,  to  be  curtailed  in
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 Steps  have  been  taken  to  ensure  that
 adequate  stocks  are  maintained  with  F.C.
 in  Kerala

 ened

 42.29  bre,

 STATEMENT  BY  MEMBER  RE  COM-
 PANIES  PRODUCING  SCOOTERS  AND

 MOPEDS

 श्री  सत्र  स्मिथ  (बांका)  अध्यक्ष

 भविष्य,  मेरा  बहुत  छोटा  सा  बयान  है,
 इस  लिये  पढ़ा  कु  ।  भारी  उद्योग  विभाग
 के  उप-जंत्री  जोग  सिद्धेश्वर  प्रसाद  मे  मेरे
 झतारांकितें  प्रश्न  स०  2625  के  जवाब  में
 9  अगस्त,  1973  को  कहा  कि  मेस  एस्कार्ट
 लि०  को  छोड  कर  स्कूटर  तथा  मोपेड  बनाने
 वाली  सभी  कम्पनियों  से  अपने  उत्पादन  की

 सुरुझात  विदेशी  सहयोग  के  की  है  1  यह
 लिनूस  गलत  हूँ.

 क्या  मंत्री  महोदय  इस  बात  को  काट
 सकते  है  कि  पूना  की'  मैल  कीनेटिक
 दुजीनियरिंग  प्राइवेट  लि  ने  शीना  विदेशी

 सुझसीग  के  पति  मोपेड  की  पैदावार  प्रारम्भ
 की  ?  कोयम्कट्र  की  गोपेश  ख़ासी शि०
 कम्पनी  को  विदेशों  सहयोग
 करार भीर तीन भौर  तीन  साब  बढ़ाने कौ
 को  सत्कार  ते  जो  कसकर्षनिय गेय  विचित्र  कमर;
 उसे  की  शरूच्टि  में मची  भविष्य  ने  म्हं  गलत
 बानी,  की  |

 OPT  RISBER  5  ENTS  Ra  St.  debt  a
 ao

 मैं  मांग  करता  हूं  कि  मंत्री  जो  सही
 स्थिति  सदन  के  सामने  रखें कौर  गलत  बयानों
 के  लिये  खेद  प्रकट  करें  t

 जारी  ह...  wre  में  उप-संतति

 (सी  सिड्वेश्यर  अनाज.  भारतीय  स्क

 महोदय,  इस  बात  का  शायद  नहीं  किया
 जाता  है  कि  मैसर्स  फोनेटिक  इमामीय  रिंग
 प्राइवेट  लिमिटेड  में  बिना  विदेशी  सहयोग
 के  मोचक  का  निर्माण  कर्मा  प्रारम्भ  कर
 दिया  हैं  1  लोक  सभा  में  9  भ्रमित,
 973  को  घतरराकित  श्श्  संखया  2625  ,
 के  भाग  (भ)  के  उत्तर  में  भेसले  कीनेटिक

 इजीनिर्यारग  प्राइवेट  लिमिटेड  का  नाम

 भूल  से  छूट  क्या  है  ।  सही  उत्तर  जीवन-
 लिखित  होना  चाहिए

 'पोसा  एस्कार्ट  लिमिटेड  शौर
 मैसर्स  कीनेटिक  इञ्जीनियरी  प्राइवेट
 लिमिटेड  को  छोड  कर  सभी  कम्प-
 मियाँ  से  विदेशी  सहयोग  से  निर्माण
 प्रारम्भ  किया  ।  इस  समय  मो पेडो
 का  निर्माण  कर  रही  कम्पनियों  से
 से  केवल  एक  कम्पनी  विदेशी  सहयोग
 कर  रही  है  "

 इस  त्रुटि  के  लिए  खेद  है  1

 उसर  से  म्ह  कहा  गया  शा  कि  मो पेडो

 का  निर्माण  करने  वाली  कम्पनियों  मे  से  एक
 कम्पनी  विदेशी  सहयोग  कर  रही  हैँ  ।

 म्ह  कम्पनी  मैसर्स  मोपेड  इंडिया  है  i

 इस  मारने  में  वध  कारणों  से  रायल्टी
 की  चराई  भई  अदायगी  पर  तीस  वर्षों  की
 प्रग्नेतर  अवधि  के  लिए  संहेयीग  बढ़ाया
 जया हैं  n  ag  एक  विशेष  कांस  की  एक
 फर्म  के  सहयोग  सें  कुछ  उसने  तक  सत् पा कत
 करता  रहा  हूँ,  जिसमें  विदेशी  सहुपीगकर्तो
 की  विशेष  ह... ६  से  केहि  की  हुई  अलिया  का

 जति माल  करदा  निहित  है  ।  इसलिए

 शहकार  ने

 नन
 कर  जग्गी

 के  ह...  उसके  .

 ्  प्  ि  है  fea
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 वर्षों  की  बढ़ाई  ५६  अवधि  के  अन्दर  वे  अपनी

 गाड़ी  का  पूर्णरूप  से  देशीकरण  करेंगे  और  तीन

 वर्षों  की  बढ़ाई  गईं  अवधि  के  पश्चात्-पेशेन्ट
 की  हुई  प्रक्रिया  और  जानकारी  का  इस्तेमाल

 करने  के  लिए  पूरा  और  श्रेवोध  अ्रधिकार

 प्राप्त  करेंगे  ।

 वैध  कारण  से  इस  वृद्धि  की  स्थित

 देने  पर  जारी  रहने  वालें  सहयोग  के  रूप  में

 इस  स्थिति  में  .विशेषरूप.  से  उल्लेख  किया

 गया  था  ।  एक  एकक  के  नाम  का  भूल  से

 उल्लेख  न  करना,  जिसका  कि  खेद  हैं,  इस

 प्रकार  सहयोग  की  अवधि  बढ़ाने  के  बारे  में

 निर्णय,  अथवा  विदेशी  सहयोग  के  बिना

 एककों  ने  उत्पादन  प्रारम्भ  कर  दिया  हूं  के

 बारे  में  वक्तव्य  से  इसका  कोई  संबंध  नहीं

 ह्  |

 42.20  hrs.

 RE.  STATEMENTS  LAID  ON  THE
 TABLE

 श्री  अटल  बिहारी  वाजपेयी  (ग्वालियर)  :

 अध्यक्ष  जी,  कल  यहां  स्टेटस-  का  कोटा

 कम  करने  का  मामला  उठाया  गया  था  ।

 उप  ने  कहा  था  कि  मंत्री  महोदय  बयान

 देंगे  ।  मंत्री  महोदय  ने  कोई  बयान  नहीं  पढ़ा

 ह्  जब  कि  अडंर, पेषर  के  हिसाब  से  ले  करने

 का  सवाल  नहीं  &,  वह  स्टेटमेन्ट  देंगे  |

 SHRI  INDRAJIT  GUPTA  (Alipore):
 All  these  items  8  to  22  were  just  laid
 on  the  Table  of  the  House.  They  should
 actually  be  read  in  the  House.

 SHRI  ATAL  BIHARI  VAJPAYEE:
 And  Members  should  be  allowed  to  seek
 clarification.

 MR.  SPEAKER:  Copies  were  available
 tn  the  Notice  Office.

 SHRI  INDRAJIT  GUPTA:  I  came
 through  th:  Notice  Office  and  they  told
 me  that  one  statement  was  available;  the
 others  were  not  there.

 ete”  ET,  E  ae

 श्री  अटल  बिहारी  वाजपेयी  :  अध्यक्ष

 महोदय,  सारी  स्टेट्स  में  संकट  पैदा  हो  गया  है
 अंजीर  गेहूं  का  कोटा  क्‍यों  कमा  किया  गया

 @  ?  -  मुझे  पता  नहीं  मंत्री  महोदय  ने

 अपने  बयात  में  क्या  कहा  है  |  मंत्री  महोदय
 यहां  पर  बैठे  हुए  हैं,  हम,  उनसे  जानना  चाहेंगे  t

 (प्रधान)

 SHRI  INDRAJIT  GUPTA:  Items  2
 and  22,  both  of  which  concern  the  very
 serious  food  crisis,  were  laid:  they  should
 be  read-out  here.

 अध्यक्ष  महोदय  ;  मुझे  कोई  एतराज़
 नहीं  है  वह  पढ़  दें

 श्री  अटल  बिहारी  वाजपेयी  :  अध्यक्ष

 महोदय,  मैंने  पढ़  लिया  हैं,  मंत्री  महोदय  सदन

 को  गुमराह  कर  रहे  हैं  ।  उत्तर  प्रदेश  का

 कोटा  आधा  कर  दिया  हैं  ।  यह  सदन  को

 गलत  जानकारी  दे  रहे  हैं  ।  मैं  जानना  चाहूंगा
 कि  हर  स्टेट  का  कोटा  कितना  कम  किया

 गया  हैँ  ।  (ध्यान)

 MR.  SPEAKER:  After  the  statemenis,
 rules  do  not  permit  questions  being  ask-
 ed.  If  there  is  a  specific  question  that
 you  want  to  raise,  sometimes  in  the  day
 he  can  make  a  statement  in  reply.

 SHRI.  K.  S.  CHAVDA  (Patan):  Rules
 do  not  permit  the  statements  being  laid
 onthe.  Table  of  the  House.

 SHRI  S..M.  BANERJEE  (Kaapur):  tl
 wrote  to  you.in  the  morning,  when  I
 saw  the  Order  Paper.  I  wanted  to  raise  a
 point  of  order  on  two  items—No.  18,
 dealing  with  dearness  allowance  to  the
 Central  Government  employees  and  No.
 2l  about  the  supply  of  wheat  to  U.P.  4
 know  that  26  points  will  be  reached  next
 month.  The  dearness  allowance  will  have

 to  be  increased  ‘and  you  rnust  allow  us
 to  have  a  discussion.  I  know  that  they
 Have  -civen  only  “Rs,  7,-Sior  10  (ne
 terruptions)
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 SHRI  INDRAJIT  GUPTA:  Mr.  Baner-
 jee  had  written  to  you  already  today  and
 you  said  you  would  allow.  You  said  it.

 MR.  SPEAKER:  I  am  going  to  allow.

 SHRI  SAMAR  GUHA  (Contai):  The
 hon.  Minister  has  laid  a  statement.  My
 adjournment  motion  was  precisely  on  this
 point.

 MR.  SPEAKER:  I  did  not  allow  any
 adjournment  motion.

 SHRI  SAMAR  GUHA:  In  my  adjourn-
 ment  motion  I  said  that  there  was  shortage
 of  stocks  in  all  the  ration  shops  in  the
 country  (Interruptions)

 अध्यक्ष  महोदय  :  शोर  करने  से  मसले

 हल  करने  हैं  तो  खुशी  से  कीजिये  लेकिन  यह
 पालंमेन्ट  है  यहां  पर  बातें  करने  से  मसले  हल
 किये  जात  हैं  ।

 श्री  एस०  एम०  बनर्जी  :  हम  कभी  शोर

 नहीं  करते,  हमने  आपको  लिखकर  दिया

 1

 श्री  हुकम  चन्द  कछवाय  (मारना)  :

 सभा  पटल  पर  रखने  वाले  वक्‍तव्य  दूसरे
 होते  हैं  जिनमें  साफ  साफ  लिखा  होता  है  कि

 सभा  पटल  पर  रखे  जायेंगे  ।  यह  वक्‍तव्य  तो

 मंत्री  जी  को  पढ़कर  देना  चाहिए  t

 SHRI  SAMAR  GUHA:  My  adjournment
 motion  refers  to  all  the  States.  But  his
 statements  relate  only  to  U.P.  and  Kerala.
 There  is  shortage  of  foodgrains  all  over
 the  country  including  West  Bengal,  Maha-
 rashtra  and  other  States.  What  steps  is
 Government  going  to  take  to  supply  food-
 grains  to  all  the*  States?

 MR.  SPEAKER:  How  can  he  give  in-
 formation  about  all  the  States  at  such
 short  notice?  He  can  read  hoth  the  state-
 ments  and  we  will  pass  on.

 at  gen  बिहारी  चवाजपेकी  :  पढ़ने
 से  क्या  होगा  ?  स्टार  सवाल'  पूछने  की  इजाजत

 दें  तो  पढ़ते  का  कुछ  मतलब  है  ॥
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 अ्रध्यक्ष  महोदय  :  मुझे  कोई  एतराज़

 नहीं  है  लेकिन  जो'  चीज़  र्ल्स  में  बिल्कुल
 नहीं  हो  सकती  है  उसके  लिए  मैं  र्ल्स  को

 कसे  तोड़  दूं  ?  बारबार  कप  इस  चीज़  को
 क्यों  कहते  हैं,  कोई  नया  मेम्बर  आये  तो  उसको
 समझा  सकता  हूं  लेकिन  आप  तो  पुराने
 हैं

 श्री  शिवनाथ  सिंह  (झुंसनु) :  आज
 आखिरी  दिन  है  अध्यक्ष  महोदय,  आप  थोड़ा
 सा  रूल्स  को  तोड़  कर  भी  दो  चार  सवाल

 पूछ  लेने  दें  ।

 अध्यक्ष  महोदय  4  आखिरी  दिन  क्‍या
 सब  कुछ  तोड़  देना  है--यह  बिल्कुल  गलत
 बात  है  ।  आखिरी  वक्‍त  तक  जब  तक

 सांस  आती  है  तब  तक  दिमाग  चलता  है

 यह  मेरे  अ्रख्तियार  में  नहीं  है,  इसलिए  में

 कैसे  इजाजत  दे  सकता  हुं  ?

 श्री  श्रील  बिहारी  वाजपेयी  :  तो  फिर

 पढ़ने  के  लिए  भी  मत  कहिये,  हम  ने  पढ़

 लिया  है  !

 अध्यक्ष  महोदय :  तो  फिर  छोड़िये,
 इसको  पढ़ना  भी  नहीं  है  ॥

 श्री  मधु  लिमये  ॥

 2.27  hrs.

 se  QUESTION  OF  PRIVILEGE

 श्री  मधु  लिमये  (बांका)  :  अध्यक्ष

 महोदय,  मैं  सदन  के  सामने  एक  महत्वपूर्ण
 विषय  उठाना  चाहता  हूं  ।  अखबारों  में  मैंने

 एक  ज़बान  पढ़ा  कि  जे०  के०  आर्गेनाइजेशन
 नाम  की  संस्था  ने,  मैंने  बैंक  आफ  बड़ौदा
 के  फ्राड  के  सम्बन्ध  में  यहां  जो  बताया

 दिया  है  उसका  प्रतिवाद  किया  है  और

 उन्होंने  कहा  है  कि  मधा,  लिमये  ने  जो०  के०

 आर्गनाईजेशन  के  सम्बन्ध  में  गलतबयानी

 की  है  1 ह  मैं  लोक  सभा  वाद-विवाद  की...
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 रपट  के  भरा धार  पर  स्पष्ट  करता  चाहता  हूं
 कि  मैं  मे  कमी  नहीं  कहां  कि  जेन  के०  पराये-
 ताई जेशन  के  चेक  लौटाये  गये  हैं।  दो---
 मैंने  यह  थी  नही  कहा  कि  जेन  के०  दानें-
 ताई जेशन  का  खाता  बैंक  प्राफ  बड़ौदा  में
 है  ।  मैंने  यह  भी  नहीं  कहा  कि  जे ०  Ho

 ध्रार्गेनाईज शन  के  चेक  वापस  हो  गये  हैं  ।
 मैंने  ज  के०  काटन  ,  Fo  Bo  रेयान  भ्रादि
 कम्पनियों  का  नाम  लिया  और  कहा  कि  उनके

 पजाब  नेशनल  बैंक  की  कानपुर  वाली  नीरज
 शाला  में  खाते  हैं  शौर  उनके  i973  के  प्रथम
 6  महीनों  में  73  चेक  लौटाये  गये  हैं,  बाउन्स

 हुये है ंहैं  आश्चर्य  की  बात  है  कि  इन  कम्पनियों
 ने  कोई  स्पष्टीकरण  नहीं  दिया  ।  पजाब
 नेशनल  बैंक  भी  खामोश  है  शर  जिस  संस्था  का
 सोम  मैंने  लिया  ही  नहीं  वह  मेरे  ऊपर  गलत-
 बयानी  करने  का  आरोप  कर  रही  है  शोर
 छींटाकशी  कर  रही  है  1

 अध्यक्ष  महोदय,  ऐसे  मामले  उठाने  के

 पहले  मैं  सावधानी  बरतने  की  कोशिश  करता

 हूं  7  जानकारी  को  चेक  और  रोचक  करता

 हैं  कौर  जब  मुझे  लगता  है  कि  मसला  सावों-
 जनिक  हित  में  है  तभी  उन  को  उठाता  हू  t
 अध्यक्ष  महोदय,  उस  समय  मैंने  पूरी  सूची
 श्राप  की  राजा  से  वित्त  मनी  को  दी  ।  इस
 में  साफ  तौर  पर  लिखा  हुमा  है  कि  किस
 तारीख  का  चैक  है,  कौन  पार्टी  है,  जे  ०  के०

 काटने,  Fo  के०  रेयन,  जे०  के०  इलेक्ट्रॉनिक्स
 अादि  कम्पनियों  के  नाम  हैं  जो  9568  के

 कानून  को  तहत  रजिस्टर्ड  कम्पनी  है  q
 यह  जे०  के०  ग्रा निइ जेशन  क्‍या  बला  है,
 मैं  नही  जानता  -  किसी  ने  मुझ  को  कहा
 कि  यह  शाप  एक्ट  या  ट्रेड  पूनिया  ऐक्ट  में
 रजिस्टर्ड  हो  मई  ।  यह  कैसे  हो  सकता  है
 मेरी  समझ  में  नहीं  भ्राता  7  लेकि-  मेरा  मुद्दा
 यह  है  कि  मैंने  उसे  का  ताम  तक  नही  लिया  ।
 शोर  प्रत्यक्ष  महोदय  चेक  नम्बर  भी  दिये  थे,

 प्रमाउन्ट्स  भी  दिये  थे  कुछ  बैक  साढ़े
 लीन  लाख  पये  के,  कुछ  ढाई  लाख  शुक

 कै  और  कुछ  एक  लाख  रुपये  के  बाउन्स  हो

 का  ”™

 बजे  ।  शौर  कारण  करी  पीने  बतायें  हैं।  को
 कारण  मैंने  बताये  =  i+

 2  Not  arranged  for
 4.  Exceed  arrangement.

 मैंने  यह  सुना  है  कि  वित्त  मता लय  के  बैंकीय
 डिपार्टमेंट  ने  भी  इस  की  जांच  करने  का
 आदेश  दिया  है  t  ऐसी  हलात  मे  जे०  के०

 आर्गेनाइजेशन  कौन  है  मेरी  समझ  में  नहीं
 जाता  ।  यह  मेरे  ऊपर  छीटाकशी  करती
 है  ।  हमारी  संसदीय  प्रणाली  में  यह  लिखा

 है  कि  मेम्बरों  के  ऊपर  जब  रिफत
 बतन  कास्ट  किया  जाएगा,  छींटाकशी  की
 जायगी,  मैं  सकड़ों  केसेज  के  प्रीसीडेट्स  दे
 सकता  हु,  तो  यह  विशेषाधिकार  का  उल्लंघन

 है  t  मेरा  अगर  इन  कम्पनियों  ने  कोई  प्रतिवाद
 किया  होता  या  पंजाब  नेशनल  बैक  ने  कोई
 प्रतिवाद  किया  होता  तो  बात  समझ  में  कराती

 हूँ  कि  हा  मैंने  उन  के  बारे  मे  कुछ  कहा  भा
 इसलिये  उन  को  कहने  का  अधिकार  है

 अध्यक्ष  महोदय,  इस  पर  कोई  कट्रोबर्सी
 की,  विवाद  की  गुंजायश  नही  है,  यह  दलीय
 मामला  नहीं  है  t  सदस्य  लोग  जो  सारे.
 जनिक  काम  करते  हैं  वह  इस  सदन  मे  नहीं
 कर  सकते।  नगर  इस  तरह  की  छोटा कशी
 को  जायगी  ।  अगर  इस  में  कोई  विरोध

 नही  है  तो  नियम  297  के  तहत  भाप  इसे  कमेटी
 को  भेज  दीजिये  ।  क्या  मैंने जे०  Bo  श्रार्गे-
 मसाइजेशन  का  ताम  लिया  था  ?  क्या  मैंने

 यह  आरोप  किया  था  कि  जेल  के०  कारें-
 नतीजे शन  का  अकाउन्ट  बैंक  आफ  बड़ौदा  से

 है  ?  क्‍या  मैंने  कभी  यह  कहा  था  कि  उन  के
 अंक  बाउन्स दो  गये  ?  मैंने  जे०  केस  कम्पनियों
 का  नाम  लिया,  जित  के  नाम  इस  सूची  में
 हैं।  और  उन  का  कोई  स्पष्टीकरण  नहीं
 है  t  इसलिये  यह  जो  मामला  मैंने  उठाया

 है  इस  को  नियम  227  के  तहत  भाष  भेजिये  ।
 वर्ना  किसी  भी  मोनोपली  हाउस  के  बारे  में
 तथ्यो  के  आधार  पर  भी  हमे  बोलने  का
 प्राधिकार  इस  पार्लियामेट  में  नही  रह  जायगा  5
 इसलिये  मेहरबानी  कर  के  भाप  मेरे  निवेदन  को
 स्वीकार  कीजिये  ।
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 SHRI  K.  P.  UNNIKRISHNAN  (Bada-
 gora):  We  fuliy  support  him.  It  is  a  se-
 serious  matter.

 MR.  SPEAKER:  I  have  seen  that  re-
 port  by  J.\K.  Organisation  in  which  Shri
 Madhu  Limaye’s  name  is  mentioned.  1
 have  seen  the  news  also.  The  newspaper
 Hindustan  Times  has  published  only  what
 ‘the  J.K.  Organisation  had  sent  them.

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwalior):  It  is  an  agency  report.

 MR.  SPEAKER:  The  Secretary,  J.K.  Or-
 ganisation,  Kanpur,  has  issued  the  follow-
 ing  press  statement:

 “It  has  been  reported  in  the  press
 that  Mr.  Madhu  Limaye,  M.P.,
 while  speaking  in  Parliament
 about  the  alleged  frauds  in  the
 Bank  of  Baroda  said  that  a  num-
 ber  of  cheques  issued  ‘by  J.K.
 Organisation  an  industrial  group,
 bounced.  JK  Organisation  has
 no  account  -with  the  Bank

 of  Baroda,  either  at  Bom-
 bay  or-at  ‘Kanpur.  As  such,

 ‘the  allegations  have  been  made
 wrongly  and  the  Organisation
 has  incorrectly  been  named  by
 the  hon.  Member  in  this  con-
 text.”

 SHRI  AMRIT  NAHATA  =  (Barmer):
 ‘This  is  a  serious  thing.  It  is  a  deliberate
 distortion.

 MR.  SPEAKER:  I  saw  the  proceedings
 ‘of  the  House.  Shri  Madhu  Limaye  had
 mentioned  J.K.  group  of  Industries  and
 not  J.K.  Organisation.

 att  ey  लिये  :  सुष  और  श्रा्गेताइजेशन
 में  फर्क  है  ।

 MR.  SPEAKER:  Why  are  you  so  im-
 patient?

 I  am  not  contradicting  him.  He  had
 mentioned  ‘group  of  industries’.  New,
 Mr.  Limaye  came  with  a  privilege  motion.
 I  allowed  him  to  make  a  statement  other
 than  under  a  privilege  motion.  If  he-wants
 to  treat  it  as  a  privilege  motion,  this  paper
 has  just  published  what  they  have  stated.
 Privilege  against  whom?  They  have  bas-
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 ed  it  on  the  press  reports.  If  he  wants  it,
 he  must  give  ’me  the  names  of  papers
 which  have  misreported  it.

 at  मधु  लिये  :  मेरा  किसी  पेपर  पर

 आरोप  हीं  नहीं  है  ।  उन्होंने  गलत  छापा  ही
 तहीं  है  ॥  यह  लोग  पेपर  पर.  आरोप
 कर  रहे  हैं।  किसी  भी  अखबार  ने  जे  के०

 आरगनाइज़ेशन  का  नाम  .ही  नहीं  लिया  ।दिस

 इज़  फेबीकेशन  ।  मेरा  कोई  प्रेपर  वालों  से

 झगड़ा  ही  नहीं  है  ।  अ्रध्यक्ष-  महोदय,  आप

 बैठेंगे  तभी  मैं  बोलूंगा  ।

 MR.  SPEAKER:  If  no  paper  has  report~
 ed  this,  then  how  have  J.K.  organisation
 people  mentioned,  “{In  a  certain  press

 श्री  मधु  लिये  :  आप  खुलासा  मांगिये

 उन  से  ।  आप  चूंकि  निर्णय  देने  जा  रहे  हैं
 इसलिये  मेहरबानी  कर  के  आप  बैठ  जाइये
 और  मुझे  आधा  मिनट  सुनिये  ।

 अध्यक्ष  महोदय  :  निर्णय  तो  सब  कुछ
 देख  करता  कर  दे  रहा  हूं  |  उस  दिन  बैठे,

 सुबह  बैठे,  प्रिविलेज  डाइजेस्ट  पढ़ा  यह  देखने
 के  लिये  कि  इस  हाउस  में  क्या  हुआ  ।  और,
 क्या  चाहिये  |

 थी  मधु  लिमये  :  अगर  आप  इतना

 ऊब  गये  हैं  तब  तो  बात  दूसरी  है  ।

 अध्यक्ष  सहोदर  i  मैं  इस  “हिन्दुस्तान
 टाइम्स”  पेपर  को  पूछेगा  कि  आप  ने  जो  यह
 खबर  दी  है,  कहां  से  दी  हैं?  अगर  मेरा

 सेटिस्फेक्शन  नहीं  हुआ  तो  मैं  इस  को  प्रिसले

 कमेटी  के  पास  भेज  दूंगा  ॥  हम  यही  फोलो
 करते  रहे  हैं  ।

 श्री  साधु  जिसके  :  इस  पर  मुझे  एस-
 राज  नहीं  है  ।  जे०  के०  आर्गेनाइजेशन

 का  मैंने  पता  लगा  लिया  है  ।  Ey  बारा-

 खम्भा  रोड  पर  उन  का  दफ्तर  है,  जो  -उन्हीं
 से  पूछा  जाय  ।  इसलिये  हिन्दुस्तान  टाइम्स
 को  बीच  में  लाने  की  क्या  जरूरत  है  |
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 श्रन्यका  सही दय:  लें  क  आर्गनाइजेशन

 कों  भी  पूछेंगे  और  “हिन्दुस्तान  टाइम्स”  को

 भी  पूछेंगे  ।  आपके  दोस्त  तो  नहीं  हैं  पुराने

 कहीं  ?

 श्री  मंच  लिमये:  अध्यक्ष  महोदय,
 आप  को  इस  तरह  नहीं  बोलना  चाहिये  ।

 मैंने  डायरेक्टरी  से  पता  लगाया  हैं  बाप

 पता  लगा  लीजिये,  मैं  भी  कोई  जल्दबाजी

 नहीं  करता  हूं  ।

 MR.  SPEAKER:  You  leave  it  to  us.
 We  will  get  it  done.  We  will  enquire  as
 to  which  J.K.  organisation  approached
 Hindustan  Times.  We  will  enquire  all

 -about  it  from  Hindustan  Times  as  to  who
 are  the  people  who  gave  this  news,  how

 ‘they  gave  it  and  all  that.

 श्री  संघ  लिये  :  मैं  जल्दी  बाजी  नहीं
 करना  चाहता,  लेकिन  यह  जरूर  चाहता  हूँ
 कि  मेम्बर  जो  अपने  कर्तव्यों  को  पूरा  करते

 हैं  उस  में  मोनोपली  हाउसेस  इस  तरह  'की

 बाधा  न  डाल  |

 MR.  SPEAKER:  I  will  find  out  every-
 ithing  myself.

 42.40  hrs.

 MISCELLANEOUS  MATTERS

 SHRI  SAMAR  GUHA  (Contai):  In  the
 course  of  a  cail-attention  ‘motion  there
 was  a  discussion  whether  the  text  of  the
 suggestion  thiat  was  made  to  the  Netaji
 Inquiry  Commission  by  the  Minister  of
 External  Affairs  should  be  iaid  on  the
 Table  of  the  House.  You  had  then  asked
 thehon.  Minister  to  give  you  the  text  of
 that  letter  that  was  issued  to  the  Netaji  In-
 quiry  Commission  and  said  that  you
 would  scrutinise  it  and  let  the  House  know
 wheher  a  faithful  summary  of  that  text
 could  be  given.  (Jnterruptions)  I  want
 to  draw  your  attention  to  the  fact  that
 the  finding  of  the  Netaji  Inguiry’  Com-
 mission’  idepends  on.  three  factors:  one,
 about  ‘documents;:.the  second,  about  Col.
 Habibur  “Rahman;  andthe  third,,  about,
 the.  visit,  to,  Taiwan.  Col.  Habibur  Rah-

 se  in
 ar
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 mean  is  not  appearing  before  the  Coin-
 mission.  ~The  Government  has  not  sup-
 plied  the  documents  to  the  Commission.
 The  whoie  visit  to  Taiwan  which  is  the
 reported  place  of  the  alleged  occurrence
 of  the  piane  crash  by  the  Netaji  Inquiry
 Commissica  has  been  practically  sabo-
 taged  when  Government  issued  an  ims-

 truction  that/4they  wilh  not  have  any
 contact,  either  official  or  non-official,
 with  the  aquthorities  of  the  Government
 of  Taiwan  or  with  any  other  non-official
 organisation.

 I  want  to  submit  to  you  ihat  this  may
 fead  to  filing  a  writ  petition.  From  the
 i0th  September,  the  argument  session  of
 the  Netaji  Inquiry  Commission  is  going
 to  be  held.  On  behalf  of  the  Nationa!
 Committee  to  assist  the  Netaji  Inquiry
 Commission,  Shrj  Ashok  Sen  will  argue
 the  case.  So,  this  is  very  relevant.  The
 text  of  the  letter  should  be  made  known
 because  we  have  to  know  whether  the
 terms  of  reference  that  were  given  ta
 the  Commission  have  been  violated  or
 not,  whether  the  freedom  of  the  Com-
 mission  has  been  violated  or  not,  whe-
 ther  the  Commission  has  conducted  the
 inquiry  in  accordance  with  the  terms  of
 referencé  On  ‘the  basis  of  which  the
 Commission  was  formed  or  whether  Jus-
 tice  Khosla  has  somehow  allowed  his
 authority  to  be  circumscribed  by  ‘the  di-
 rective  of  the  Government  to  practically
 sabotage  the  whole  inquiry.  For  that
 reason  it  would  be  necessary  for  us  to
 know  the  text  of  the  letter.  Unless  we
 know  that  the  text  of  the  letter  will  be
 made  available,  we  shail  have  to  20  to
 the  Supreme  Court  to  have  a  writ  peti-
 tion  because  without  that  letter  the  pro-
 ceedings  on  behalf  of  the  Defence  Com-
 mittee  of  the  public  cannot  be  conducted
 and  our  iawyer  wii  not  be  able  to  argue
 the  case  in  an  eificient  manner.  There-
 fore,  I  would  make  my  first  submis-
 sion  that,  if  you  feel  satisfied  that  a
 faithful  summary  must  be  made  available,
 it  should  be  made  available.

 Even  then  I  will  request  you  that  if  it
 is  a  faithful  summary  of  the  text  of  the
 letter,  it  should.  not  be  considered  ‘as  a
 classified  document  but  it  should  be  made
 available  at  least  to  our  Committee.
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 [Shri  Samar  Guha]

 Another  point.  In  the  last  session  there
 were  a  number  of  questions  I  have  given.
 Altogether  there  are  nine  questions.  The
 reply  given  was  that  the  information  is
 being  collected  and  it  will  te  laid  on  the
 Table  of  the  House.  Now,  it  is  nearly
 four  months.  I  want  to  know  how  this
 House  can  function  like  this.  How  can
 we  exercise  our  right  to  extract  informa-
 tion  from  the  hon.  Minister  if  he  can
 go  to  sleep  for  three  or  four  months  and
 no  information  is  given  even  till  the  last
 day  of  the  session?  I  have  given  the
 date  and  the  number  of  the  question.

 The  last  point—I  have  given  a  privilege
 motion  a  week  before  about  a  question.
 The  hon.  Minister  of  Industrial  Devc!op-
 ment  in  reply  to  one  of  my  questions  re-
 garding  the  Philips  company  has  “not  only
 suppressed  the  facts  but  he  has  given  dis-
 torted  information  which  tantamounts  to
 forgery  of  a  letter.  For  that  reason,  you
 may  permit  me  to  lay  the  privilege  ma-
 tion  that  I  have  given  you  on  the  Table
 of  the  House.  It  was  a  big  news  in  the
 West  Bengal  papers.  I  waited  for  your
 decision  but  you  have  not  permitted  me.
 Is  this  the  reward  of  my  patience  when  a
 four  column  news  appeared  on  the  report
 of  my  question?  Therefore,  I  want  to
 know  what  I  am  to  do.  I  seek  your  guid-

 ance.

 MR.  SPEAKER:  So  far  as  the  letter
 which  was  sent  to  me  by  the  External
 Affairs  Ministry  is  concerned,  I  assure  you
 that  it  was  a  very  faithful  summary,

 As  far  as  handing  over  the  paper  to
 you,  is  concerned  it  was  sent  to  me  iv
 confidence.  So,  I  cannot  do  it.

 SHRI  SAMAR  GUHA:  Therefore,  !
 will  say  that  it  will  form  a  very  relevant
 paper  in  regard  to  our  arguments.  Can
 you  make  a  suggestion  to  the  Goverpnient
 that  they  may  consider....

 MR.  SPEAKER:  I  cannot  further  in-
 volve  myself  in  it.  I  have  done  my  duty.

 SHRI  SAMAR  GUHA:  What  akout  my
 questions?
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 MR.  SPEAKER:  I  am  not  here  to  an-
 swer  on  behalf  of  the  Ministers  3४००  what
 will  happen  to  the  questions.  I  am  sorry
 I  cannot  do  it.

 SHRI  SAMAR  GUHA:  You  should  give
 some  directives  to  them.

 MR.  SPEAKER:  If  you  write  to  me,
 |  will  send  it  to  them,

 SHRI  SAMAR  GUHA:  I  have  already
 written  to  you.

 MR.  SPEAKER:  Then  why  do  you  raise
 it  again?

 SHRI  6.  VISWANATHAN  (Wandi-
 wash):  The  Life  Insurance  Corporation  of
 India  owns  a  costly  land  in  Delhi-—in  the
 heart  of  Delhi,  about  000  sq.  yards.  It
 is  worth  about  Rs.  30  lakhs.  Very  recent-
 ly,  the  ‘chairman  of  the  LIC  rushed  to
 Delhi  to  personally  supervise  and  finish
 a  shady  deal.  The  land  has  been  dis-
 posed  of  for  a  meagre  four  lakhs  of  ru-
 pees,  the  land  worth  Rs.  30  lakhs.  He
 did  not  even  trust  the  officials  of  LIC.
 in  Delhi.  He  himself  came  and  finished
 the  shady  deal.

 I  want  the  Minister  to  make  a  state-
 ment  on  this  and  immediately  everything
 should  be  inquired  into  and  if  there  is  a
 prima.  facie  case  of  misappropriation  of
 public  money,  I  want  that  he  should  be
 immediately  suspended  from  the  post  of
 Chairmanship.

 MR.  SPEAKER:  Shri  Chandrika  Prasad
 —not  here.

 Shri  B.  V.  Naik.

 SHRI  B.  V.  NAIK  (Kanara):  Under
 Rule  377  no  directions  have  been  givert
 and  it  would  have  been  extremely  helpful
 if  a  direction  had  been  given  that  what,
 ever  such  subjects  listed  under  Rule  377
 are  taken  up,  the  concerned  Minister,  at
 least  when  advance  notice  has  been  given,
 should  be  present  in  the  House.  In  my
 constituency,  10,000  people  are  affected
 and  nearly  2500  acres  of  land  are  bcing
 taken  over  by  the  firm  of  Messrs  Karam-
 chand  Thapar,—this  is  the  shadiest  of
 the  deal,  more  shady  than  what  Mr.  Vis-
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 wanathan  has  said  about  the  LIC.  ‘This
 was  a  deal  that  was  carried  through  in
 the  year  968  under  the  then  Syndicate
 Government  in  Mysore.  The  present  Gov-
 ernment  has  been  trying  to  be  helpful
 but  its  hands  are  tied  too  much.  This
 is  meant  for  the  manufacture  of  common
 salt  for  the  ultimate  preparation  of  caus-
 tic  soda.  It  is  not  equal  to  the  value  of
 the  paddy  and  the  shrimps  which  are
 ‘meant  for  export  purposes.  But  under
 compulsion,  the  small  cultivators  are  he-
 ing  deprived  of  this  land.  I  had  request-
 ed  the  hon.  Minister  for  petroleum  and
 Chemicals  to  visit  the  place  during  this
 period  when  excellent  crops  are  there,  but
 this  visit  has  not  taken  place.  I  hope
 he  will  come  and  inspect  the  site.

 Actually  the  factory  was  licensed  to  be
 constructed  at  Karwar  whereas  it  has
 been  built  at  Binaga.  For  this  factory
 land  even  compensation  has  not  been  paid
 and  we  have  still  not  raised  our  little  fin-
 ger  against  this  aquisition  for  factory
 purposes.  These  2500  acres  acquisition  is
 not  so  much  for  factory  purpose  but  for
 raw  material  production.  If  every  sugar
 factory  or  sugar  cooperative  were  to  go
 on  acquiring  land  for  sugarcane  growing,
 for  the  purposes  of  processing  sugar,
 where  will  all  and  up?  Even  under  the
 Monopoly  and  Restrictive  Tcade  Practices
 Act  the  firm  has  committed  an  offence
 and  therefore  the  licence  of  the  firm  iiceds
 to  be  cancelled.  I  request  the  Petroleum
 and  Chemicals  Minister  to  visit  the  place
 and  see  for  himself  the  situation  there  and
 come  to  a  judicial,  moral  and  legal  con-
 clusion.

 श्री  रामावतार  शास्त्री  (पटना)  १

 अध्यक्ष  महोदय,  मैं  बिहार  के  जन्म  संकट  की

 ओर  सरकार  का  ध्यान  खींचना  चाहता  हूं  ।

 आप  जानते  हैं  कि  वहां  कई  जिलों  में  सूखा  पड़ा

 हुआ  है  और  लोगों  को  खाने  के  लिये  ग्र नाज़

 नहीं  मिल  रहा  है  I  बिहार  सरकार  ने  केन्द्र

 से  हर  महीने  दो  लाख  टन  गल्ले  की  मांग  की  है,
 लेकिन  केन्द्र  की  ओर  से  केवल  पैंतालिस

 हजार  टन  दिया  जाता  है,  जिस  की  वजह
 से  प्रा  गल्‍ला  शहरों  में  नहीं  जा  पाता.  ह ैऔर

 देहात  में  तो  बिल्कुल  ही  नहीं  मिल  रहा  है  t
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 मैं  पटना  शहर  से  आता  हूं  |  वह  बिहार
 की  राजधानी  है  और  वहां  की  आबादी
 पांच  लाख  से  अधिक  है  ।  वहां  राशन  की

 किसी  भी  दुकान  में  गल्ला  नहीं  मिल  रहा

 है|  भ्रमर  कमी  गाहे-बगाहे  वहां  गल्ला  पहुचता
 भी  है,  तो  वह  ब्लैक  मार्केट  में  चला  जाता  है  ।

 सहीमानों  ये  में  गल्ले  के  खरीदार  हैं,  उस  को

 गल्ला  नहीं  मिल  पाता  है  |  सरकार  पहले

 वहां  के  नागरिकों  को  1375  ग्राम  पहला-

 देती  थी,  लेकिन  शब  उस  को  घटा  कर  600.

 ग्राम  कर  दिया  गया  है,  और  वह  भी  नहीं
 मिलता  है।

 इसलिए  मैं  चाहता  हूं  कि  बिहार  सरकार

 ने  जितने  गल्‍ले  की  मांग'  की  है,  उतना  गल्ला:

 उस  को  दिया  जाये।  आज  पटान  शहर  में  एक-

 हंगामे  की  स्थिति  है  ।  वहां  भ्रान्ति  होने  की

 स्थिति  पैदा  हो  गई  है  ।  जरगर  यहां  से  पर्याप्त -
 गल्ला  भेजा  जाये  और  वहां  छिपे  हुए  गल्‍ले

 को  निकाला  जाये,  तो  राशन  की  दुकानों  को

 गल्ला  दिया  जा  सकता  है  और  वहां  की  स्थिति -
 सुधर  सकती  है  |

 हाल  ही  में  वहां  की  कम्युनिस्ट  पार्टी:
 ने  पूरे  सूबों  में,  और  खास  तौर  से  पटना  शहर
 में  छिपा  हुआ  सामान  निकालने  का  आन्दोलन

 चलाया---जैसा  कि  उस  ने  सारे  देश  में  किया
 है--और  इस  प्रकार  वहां  हजारों  क्विंटल-

 छिपा  हुआ  गल्ला,  डालडा  और  दूसरी  चीज

 निकाली  |  अगर  इस'  तरह  कांम  किया  जाये,
 तो  गल्ले  की  स्थिति  सुधर  सकती  है  |

 देश  में  सब  जगह  डी०  आई०  आर०

 के  तहत  ब्लैकमार्केटियर्ज़  गौर  होर्डिग  क ेखिलाफ:

 कार्यवाही  की  जा  रही  है,  लेकिन  बिहार  में

 वह  नहीं  के  बराबर  है  |  शायद  ही  एक  दो

 आदमियों  के  खिलाफ  कार्यवाही  को  गई  हो  ।

 म  चाहूंगा  कि  सरका  र  वहां  की  गजलें  की  स्थिति

 को  सुधारने  के  लिये  वहां  ज्यादा  से  ज्यादा

 पहला  भेजे  और  चोर-बाजारियों  के  खिलाफ

 कार्यवाही  करें  ।

 SHRI  5,  M.  BANERJEE  (Kanpur):  Mr.
 Speaker,  Sir,  you  must  have  received  my,
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 [Shri  S.  M.  Banerjee]
 adjournment  motion.  I  am  sure  you  are
 also  aware  that  we  have  represented  to
 this  House  about  the  drastic  cut  in  the
 wheat  quota  in  U.P.  Now,,  the  Govern-
 ment  has  slashed  the  monthly  quota  from

 4  kg.  to  2  k.g.  Now,  the  total  quota
 for  the  U.P.  has  been  cut  from  45,000
 folines  to  25,000  tonnes  this  month.  So,
 the  people  are  ‘agitating  against  this.  I
 am  surprised  that  when  the  U.P.  is  undet
 the  Central  Rule,  today  the  people  of  UP.
 are  being  famished  because  they  are  not
 beimg  supplied  with  adequate  foodgrains.
 There  are  also  malpractices  going  on.
 The  Deputy  Commissioner,  Shrj  Tandon
 issued  a  series  of  directives  to  the  dis-
 trict  officials  to  collect  the  foodgrains  from
 the  manufacturers  and  bring  them  into  the
 fair  price  shops.

 I  would  request  you  to  see  the  statement
 which  has  been  issued  by  the  hon.  Min-
 ister,  Shri  Shinde  which  does  not  con-
 tain  anything.  But  the  quota  has  been
 reduced.  I  would  request  that  the  Gov-
 ernment  should  take  serious  note  of  this
 and  act  at  once  to  avoid  food  riots  in
 U.P.

 Sir,  the  statement  issued  by  Shri  Chavan~’
 today  regarding  the  grant  of  additional.
 dearness  allowance  to  the  Central  Govern-
 ment  employees  says;  that  the  index  figure
 —though  -it.  has_reacned  216  poinis—for
 July  is  not  yet  available.
 available  by  the  end  of  this  month.  But,
 {  request  the  Minister  to  consult  the  em-

 I  ployees’  representatives  who  are  meeting
 the  Government  officials  tomorrow  at  4-20
 P.M.  on  the  payment  of  dearness  allow-
 ance  before  announcing  it.  The  D.A.  is
 paid  at  the  rate  of  Rs.  7,  8  and  40  which
 is  not  in  accordance  with  the  formula
 adopted  by  the  Pay  Commission.  Accord-
 ing  to  them,  six-monthly  average  has  to
 be  taken  into  account.  The  preseni  de-
 mand  of  the  employees  is  that  there
 should  be  cent  per  cent—full—nautrilisa-
 tion  and  it  should  be  based  on  four  points
 average  and  not  on  six  monthly  average.
 That  is  what  the  employees  have  suggest-
 ed.  Now  the  index  has  reached  2]6
 points  ‘and  so  the  Central  Government
 employees  throughout  the  country  are  en-
 titled  to  another  increase  in.  dearness  al-
 fowance.  It  should  .-be  announced  only

 It  would  be.

 after  having  discussions  with  them.  !
 would  request  you  to  ask  the  Minister  to
 make  a  statement  in  this  regard.  The
 Minister  of  Parliamentary  Affairs  is  here.
 But  he  is  not  hearing  me.  Otherwise  I
 may  have  to  repeat  the  whole  thing  again.

 MR.  SPEAKER:  No,  please.

 श्री  डेंटल  बिक  री  बाजपे  वी  स्व  लिय*  )  :

 ग्रध्यक्ष  महोदय,  राज  सारे  देश  में  शिक्षक  दिवस

 मनाया  जा  रहा  है  t  शिक्षकों  को  पुरस्कार  दिए

 रहे  हैं,  शिक्षकों  का  अभिनन्दन  किया  जा

 सहमा  | लेकिन प्त  पल  हर
 दिल्‍ली  अध्यापक  पारित  के  हर  ्  बाद

 क्लब  पर  24  घंटे  की  भूख  हडताल  कर  रहे

 है  |  उन  की  शिकायत  है  ॥.  पॉलियामेंट

 ने  पिछले  सत्  में  जो  दिल्ली  एजूकेशन  एक्ट
 पास  किया  था  उसे  लागू  नहीं  किया  है  |  इस
 में  दर  का  कारण  कया  है,  समझ  में  नहीं  जाता

 है  ।  उन  का  कहना  है  कि  जिस  दिन  का तन
 पर  राष्ट्रपति  के  हस्ताक्षर  हुए  उस  दनि  से

 उसे  लागू  किया  जाना  चाहिये  जिस  से  जिन

 ग्रध्यापकों  को  बीच  में  रिटायर  कर  दिया

 गया.है  वह  भी  उस  का  लाभ  पा  सके  |  दिल्‍लो
 के  शिक्षक  यह  भी  शिकायत  करते  हैं  कि  पन्द्रह
 वर्ष  नौकरी  करते  हो  जाते  हैं  बौर  एक  भी

 तरक्की  वहीं  -होती  |  एक  ही  स्थान  पर  एक

 ही  ग्रेड  में  वह  सड़ते  रहते  हैं  |  इस  से  उन  में

 ग्रसंतोंष  पैदा  होता  है  ।  वह  तराशा  करते

 थे  कि  थर्ड  पे  कमीशन  उन  के  साथ न्याय

 करेगा  ।  लेकिन  पे  कमीशन  ने  भी  उन्हें
 न्याय  नहीं  दिया  है  ।  यहां  तक  कों  स्क्ज  में

 काम  करने  वाले  कर्मचारी  सो  जी  एच  एस  की

 सुविधा  से  भी  वंचित  हैं  ।  सरकार  ने  पुलिस
 वालों  के  लिये  सी  जी  एच  एस  को  सुविधा
 दे  दी  है,  उस  का  हम  स्वागत  करते  हैं  |  लेकिन

 स्कूल  में  काम  करने  वाले  कर्मचारियों  को  जो

 दिल्‍लो  में  है  उन्हें  सी  जी  एच  एस  को  सुविधा
 मिलनी  चाहिये  ।  ग्रष्यापक  यह  भी  चाहते

 हैं  कि  विद्यालयों  में  किस्म  तरह  का  राजनैतिक

 हस्तक्षेप  न  हो  ग्रौर मैं  चाहता  हू  कि  आज

 शिक्षक  दिवस  पर  शिक्षकों  की  दयनीय  स्थिति

 पर  भी  थोडा  विचार  किया  जाबर।

 किसन, SUT
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 MR.  SPEAKER:  Now,  Shri  Jaganaath-
 rao  Joshi.

 SHRI  PILOO  MODY  (Godhra):  Since
 I  have  to  speak  on  the  subject,  if  I  just
 tag  on  to  Shri  Vajpayee,  then  it  may  not
 be  necessary  for  me  to  repeat  many  of
 the  things  what  he  has  said.

 Sir,  I  entirely  agree  with  what  Shri  Vaj-
 payee  has  said;  he  has  precisely  said  what
 I  wanted  to  say,  and  I  am  very  glad  that
 he  has  said  it,  and,  therefore,  I  am  not
 going  to  repeat.  it.

 ३3  brs.

 Today  is  Teachers’  Day.  For  all  these
 years,  teachers’  day  has  been  celebrated
 by  the  Delhi  Administration,  but  this  year
 they  have  not  celebrated  it,  and  the  tea-
 chers  are  celebrating  it  by  doing  a  hun-
 ger-strike  at  the  Boat  Club.

 The,  demands  which  they  have  been
 agitating  for  many  many  years  have  been
 left  unattended  to,  ‘and  this  is  now  be-
 coming  the  pattern  cf  this  country,  and
 i  do  not  know  how  many  times  and  on
 how  many  problems  we  shall  have  to  re-
 present.  But  there  is  a  certain  adminis-
 trative  vindictiveness  that  has  crept  into
 it.  We  can  understand  this  Government
 remaining  insensitive.  JI  can  understand
 this  Government  having  deaf  ears;  I  can
 undersiand  this  Government  not  func-
 tioning,  but  when  it  becames  vindiciive
 and  politically  motivated  and  does  _  all
 manner  of  ‘things,  by  transferring  staff
 here  and  there  like  this  Principal  Chhadda
 who  has  been  sent  out  to  a  place  45  k.m.
 away  to  punish  him  for  his  havitig  not
 conformed  to  their  things,  I  would  say
 that  that  sort  of  thing  cannot  be  allowed.
 The  Government  should  take  serious  warr-
 ing  of  this  that  if  they  continue  to  do
 this  sort  of  thing,  then  we  have  to  do
 Other  things  ‘and  we  shall  have  tc  find
 better  answers  than  we  have  been  finding
 hitherto  against  this  Government.

 श्री  जगन्नाथ  राव  जोशी  शि  जाकर):
 अ्रध्यक्ष  महोदय,  377  के  अन्तर्गत  में  निम्न-

 लिखित.  विजय  रखता  चाहता  =  ?  दक्षिण

 मध्य  रेलवे  केशोलापुर-दौंड  लाइन  के  हजारों
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 कर्मचारी  इस  को  मध्य  रेलवे  में  शामिल

 करने  की  मांग  को  ले  कर  पिछले  एक  वर्ष

 से  एजीटेशन  कर  रहे  हैं।  द्र भी  24  तारीख

 से  उन  के  झ्ान्दोलने  में  बड़ी  तेजी  आई  है
 जिस  से  कई  गाड़ियां  बन्द  हो  गई  है  श्रास्थ्या

 मद्रास  और  केरल  की  तरक  जाने  वाला  अन्न,

 फर्टिलाइजर  और  डी जिले  इत्यादि  गाड़ियां
 बन्द  होने  से  वहां  भेजना  संभव  नहीं  हो  रहा

 है।  यातायात्न  रुक  जाने  से  कई  त  रह  की  तकलीफ

 लोगों  को  हो  गई  हैं  इसलिये  हम  चाहते

 हैं  कि  मंत्री  महोदय  कुछ  न  कुछ  दखल  इस
 में  दे  और  उन  की  मांगे  पूरी  करते  की  दिशा
 में  कुछ  कदम  उठाएं  |

 SHRI  P.  6.  MAVALANKAR  (Ahme-:
 dabad):  I  am  obliged  to  you  for  permit-
 ting  me  to  speak  on  Teachers  Dav.  I
 would  on  this  day  invite  your  attentiom
 to  one  grave  case  of  discrimination  and
 what  I  consider  to  be  a  disgraceful  affair
 at  Jawaharlal  Nehru  University,  right  here
 in  the  capital.  As  I  said,  today  is  Tea-.
 chers’  Day  and  my  esteemed  friends,  Siri
 Vajpayee  and  Shri  Piloo  Mody,  refered
 to  the  harassment  of  the  teachers  of  Delhi.
 I  endorse  the  sentiments  of  these  two
 friends.  On  this  day,  September  5,  we
 all  wish  good  health  and  long  life  to  our
 ex-President,  Dr.  Radhakrishnan.  The
 President  -of  India  has  today  issued  an
 appeal  and  said  that  teachers  are  the  ar-
 chitects  of  New  India  and  we  must  go
 all  out  to  help  them.

 I  want  to  bring  to  notice  a  terrible
 case  of  mental  torture  resulting  in  death
 of  a  Chinese  language  teacher  by  name
 of  Mr.  C.  T.  Hu.  He  died  on  18th  July,
 this  year  after  repeated  humiliations  and
 mental  torture  inflicted  on  him  vy  the
 authorities  of  Jawaharlal  Nehru  Univer-
 sity.

 Prof.  C.  T.  Hu  was  a  very.  respected’
 teacher  of  Chinese.  language  studies.  He
 was  brought  to  this  -University  by  Dr...
 Tan  who  happens  be  the.  Director  of  Chi-
 nese*  Language  Studies  at.  Shantinikeian..,
 Incidentally  Dr.  Tan:  and.Mao.  ‘se-tung:
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 ‘belong  to  the  same  village  in  China.  Dr.
 Tan  had  a  good  and  high  opinion  of  the
 competence  of  Prof.  C.  T.  Hu,  but  we
 fing  that  Prof.  Hu  without  any  valid  rea-
 son  was  asked  to  go  on  long  study  leave
 because  he  had  apparently  no  PinD.  He
 was  asked  to  go  to  some  other  university.
 His  salary  was  stopped  and  another  man
 -has  been  appointed  in  his  place.  He  is  one
 Mr.  Tsai.  It  is  absolutely  a  mystery  as
 to  what  are  the  academic  qualifications

 of  this  new  man.  I  understand  that  a
 Jong  time  back  he  was  a  truck  driver  in
 Burma  and  later  he  was  employed  in
 ‘Hong  Kong.  What  are  his  academic  qua-
 lifications  and  what  is  his  fitness  for  this
 post?  I  want  to  know  this  from  the  hon.
 Minister.

 व्‌  also  want  to  know  how  the  Jawahar-
 lal  Nehru  University  authorities  are  mak-
 ing  appointments  to  important  ‘academic

 ‘posts,

 Then  as  regards  the  treatment  meted  out
 to  Prof.  Hu,  here  was  a  man  who  was  not

 sonly  not  given  his  salary  but  when  ise  died
 on  480  July,  the  authorities  of  the  Uni-
 versity  did  not  even  have  the  ordinary
 courtesy  of  passing  ‘a  condolence  resolu-
 tion  mourning  the  passing  away  of  a  res-

 ~pected  teacher  who  had  so  many  students
 in  Chinese  language  and  literature.  This
 is  what  has  happened.  The  new  man  has
 been  appointed  under  some  influence  and
 by  nepotism.  It  is  said  that  he  was  ap-
 vointed  because  of  the  interference  and
 @olitical  influence  of  a  high-placed  official
 of  the  Ministry  of  External  Affairs.  It
 ts  also  alleged  that  this  new  man  who  has
 been  appointed  was  involved  in  some  cor-
 tuption  charges  including  violation  of  for-
 eign  exchange  regulations.  He  h'ad  pur-

 -chased  a  car  and  had  made  payment  for  it
 in  Hong  Kong  violating  the  foreign  ex-
 change  regulations.

 Therefore,  I  would  request  that  this
 ‘whole  matter  be  probed  into  fully  and
 seriously.  The  fair  name  of  not  only  the

 “Prime  Minister,  who,  I  understand,  is  the
 ‘Chancellor  of  the  University,  but  also  of
 Pandit  Jawaharlal  Nehru,  respected  lea-

 <der  of  the  whole  country,  is  involved.  We
 ~want  to  be  absolutely  sure  that  teachers
 ‘and  professors  are  given  good  freatinent.

 Before  I  sit  down,  I  would  remind  you
 that  besides  being  the  hon.  Speaker,  you
 have  also  been  a  very  respected  teacher
 yourself.  I  say  you  were  also  a  great
 teacher.

 MR.  SPEAKER:  I  was  not  a  great  tea-
 cher.

 SHRI  P.  G.  MAVALANKAR:  At  least
 on  Teachers’  Day  !et  us  have  an  assurance
 from  Government  that  professors  ‘and  tea-
 chers  teaching  the  arts,  literature  370
 sciences  will  be  treated  well.  We  want
 Chinese  language  and  literature  to  be  de-
 veloped  in  this  country  irrespective  of
 our  political  differences  with  China.  We
 should  treat  all  teachers  well.  This  is
 my  request.

 SHRI  K.  S.  CHAVDA  (Patan):  Sir,  on
 ‘a  point  of  order.  Today,  the  Rajya  Sa-
 bha  is  not  in  session.  Different  points
 have  been  raised  by  different  Members,
 but  the  Cabinet  Ministers  are  not  present
 in  the  House.

 MR.  SPEAKER:  Order,  please,  Shri
 Ravi.

 SHRI  VAYALAR  RAVI  (Chirayinkil):
 Mr.  Speaker,  Sir,  through  you,  may  I
 draw  the  attention  of  the  Government
 once  again  to  this  point.  There  was  a
 long  agitation  by  the  employees  coming
 under  the  Employees’  Provident  Fund  or-
 ganisation  for  the  restoration  of  their  pay-
 cut  in  the  last  year.  The  Minister  was
 good  enough  to  restore  the  pay-cut  and
 issue  an  order.  But  surprisingly  enough,
 the  Government  Secretary  is  sitting  on  the
 file  and  is  refusing  the  pay  the  amcunt
 which  has  already  been  allotted.  Sir,
 Onam  is  a  national  festival  of  Kerala
 where  the  people  recall  the  ancient  days
 of  socialism  flourishing  in  different  ways,
 and  so,  the  employees  are  expecting  to  get
 the  payment  at  least  before  the  l0th  Sep-
 tember,  before  Onam.  The  Secretary  of
 the  Labour  Department  is  sitting  on  the
 file;  he  is  ‘an  arrogant  and  impertinent
 officer  who  is  not  prepared  to  give  the
 amount.  So,  I  request  the  Government,
 through  you,  that  this  amount  must  be
 disbursed  at  the  earliest,  before  Septem-
 ber  10,  or  at  least  the  Onam  advance
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 should  Be  given  to  the  employees  and  staff
 of  the  Provident  Fund  organisation  in

 Trivandrum.

 SHRI  INDRAJIT  GUPYA  (Alipore):
 Sir,  I  feel  rather  frustrated  because  no
 Minister  is  here  and  particularly  the
 Minister  in  respect  of  whom  I  wish  to
 raise  this  matter  has  chosen  to  be  away.

 THE  MINISTER  OF  PLANNING
 (SHRI  D.  P.  DHAR):  You  do  not  take
 Me  seriously!

 SHRI  INDRAJIT  G!,  ‘TA:  I  take  ycu
 ‘very,  very  seriously  when  we  come  0
 the  Planning  debate  8  little  later.

 Sir,  references  have  already  been
 made  here  by  my  colleagues  from  Uttar
 Pradesh  and  Bihar  to  the  sudden  cut  in
 the  monthly  Central  quota  of  wheat  to
 those  States.  I  do  not  know  what  the
 Minister  has  said  in  thé  statement  which

 the  laid  on  the  Table  this  morning  _  be-
 cause  you  did  not  allow  him  to  read  it
 ‘out,  and  we  do  not  know  what  its  con-
 tents  are.  But  the  fact  of  the  matter  is
 that  this  seems  to  be  a  general  pheno-
 menon.  I  wanted  io  raise  the  point
 ‘particularly  in  the  case  of  West  Bengal,
 where  the  State  Government  has  been
 continually  pressing  on  the  Centre  to

 fTaise  their  monthly  wheat  quota  from
 1,37,000  tonnes  to  1,60,000  tonnes  in
 order  to  enable  them  to  maintain  the
 public  distribution  system.  But  instead
 of  that,  it  has  been  now  suddenly  cut
 down  from  1,37,000  tonnes  to  one  lakh
 tonnes,  and  the  result  is  that  I  am  told—
 I  have  received  telegrams—that  the
 statutory  weekly  rationing  of  wheat  per
 capita  in  Calcutta  is  aiso  going  to  be
 cut  by  300  grammes  per  week.  This  is
 jn  addition  to  the  cut  which  has  already
 ‘been  inflicted  three  months  ago,  reduc-
 ‘ing  it  from  one  kilo  to  750  grammes.
 ‘So,  the  public  distribution  system  is  slow-
 ly,  step  by  step,  collapsing.  That  is  the
 ‘point.  Parallel  with  that,  the  black
 market  outside  is  naturally  getting  added
 Strength  and  -is  flourishing.

 ‘Therefore,  {  would  like  to  point  out
 that  the  day  before  yesterday,  when  we
 were  constrained  to  walk  out  because  we
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 failed  to  get  any  assurance  from  _  the
 Minister  about  the  rice  wholesale  trade
 take-over,  in  our  absence,  Mr.  Fakhrud-
 din  Ali  Ahmed  made  a  statement  which
 of  course  I  had  to  read  afterwards,  and
 I  find  from  that  statement  that  everything
 has  been  put  on  to  that  great  meeting
 which  everybody  is  so  keen  about,  which
 is  to  be  held  tomorrew  morning  at  0
 O’clock.  The  Government,  in  that  state-
 ment  of  Mr.  Fakhruddin  Ali  Ahmed,
 gives  the  impression  that  this  very  im-
 portant  measure,  whether  it  is  actually
 to  be  implemented  or  not,  is  now  going
 to  be  decided  only  in  consultation  with
 (a)  the  Chief  Mintsters,  the  majority  of
 whom  are  known  to  be  against  this  take-
 over,  and  (b)  the  Opposition  parties,  the
 majority  of  whom  are  also  known  to  be
 against  this  take-over.  So,  I  would  Jike
 to  say  that,  on  the  one  hand,  they  are
 reducing  the  wheat  quota  and,  cn_  the
 other  hand,  suddenly  they  have  become
 enamoured  of  a  policy  of  getting  into
 consultation  with  and  a  consensus  from
 other  parties  and  all  that.  ‘They  never
 do  it  in  the  case  of  any  other  policy.  I
 would  welcome  it  if,  for  decisions  on
 their  major  policies,  they  made  it  condi-
 tional  on  getting  the  consensus  of  the
 Opposition  parties,  but  they  never  do  it;
 only  in  this  case  I  find  they  are  very
 keen  to  do  it  because  they  know  that
 Mr.  Vajpayee,  Mr.  Shyamnandan  Mishra
 and  Mr.  Piloo  Mody  will  all  oppose  this
 question  of  take-over.  Then  they  will  say
 what  can  We  do;  this  is  the  position,  and
 so  we  are  not  going  to  implement  it.  I
 refrain  at  the  moment  from  saying  what
 my  party  is  going  to  do  with  respect  to
 tomorrow’s  meeting;  that  remains  to  be
 seen.  All  I  can  point  out  is  that  the
 whole  public  distribution  system  is  colla-
 psing  and  I  want  to  know  whether  the
 rice  that  is  now  ripening  in  the  paddy
 fields  will  come  into  pevple’s  homes  cr
 will  be  diverted  into  the  godowns  of  the
 black-marketeers.

 SHRI  K.  D.  MALAVIYA  (Domaiia-
 ganj):  The  strike  of  Bombay  doctors  is
 almost  spreading  throughout  ‘he  coun-
 try;  it  has  come  to  Delhi  and  the
 sympathetic  strike  is  causing  great
 anxiety  to  all  of  us.  Yesterday  one  of
 the  hospital  of  Delhi  refused  to  admit  a
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 patient  who  was  dying  because  they  were
 expecting  a  styike  from  this  morning;
 the  patient  was  returned  this  morning-—-
 one  of  our  neighbours.  I  want  to  draw
 the  attention  of  the  Minister  of  Healih  to
 ihis  very  serious  situation  and  would
 like  to  request  you  to  ask  him  to  make
 a  statement  with  regard  to  the  latest
 situation  and  what  the  Government  pro-
 poses  to  do  in  this  connection.  When  I
 spoke  to  the  Minister  of  Health,  he  kept
 mum  and  he  also  seemed  to  be  very
 much  worried  about  the  whole  affair,
 and  promised  to  make  a  statement  if  the
 Speaker  permitted  him  to  do  so.

 MR.  SPEAKER:  Surely,  I  will  ask  him
 to  make  a  statement.

 SHRI  ARJUN  SETH;  (Bhadrak):
 Under  rule  377  of  the  Rules  of  Proce-
 dure,  I  should  like  to  draw  the  attention
 of  the  House  to  the  following  matter  of
 urgent  public  importance.  The  recent
 occurrence  of  successive  floods  in  Orissa,
 especially  in  the  river  Baitavani,  Brah-
 mani,  Budabalang  and  Subernerekha
 made  the  lives  of  the  people  in  the  dis-
 tricts  of  Balasore,  Cuttack  and  Mayur-
 bhanj  miserable.  ४५  own  Constituency—
 Bhadrak,  has  been  affected  severaly  and
 theusands  of  houses  were  washed  away
 and  lakhs  of  acres  of  land  had  _  teen
 affected.  Hence  I  request  the  Govern-
 Ment  to  take  expeditious  measures  to
 rescue  the  people  and  solve  the  present
 scarcity  problem  in  the  affected  areas.
 The  State  is  under  the  President's  Rule
 and  hence  I  request  the  Centre  to  look
 into  this  matter  expeuitiously.

 SHRI  DINEN  BHATTACHARYYA
 (Serampore):  Yesterday  |  tried  to  draw
 the  attention  of  the  House  to  a  serious
 matter  which  is  now  prevailing  in
 Calcutta  and  other  areas  of  West  Bengal.
 On  the  2nd  of  this  month,  a  dead  body
 was  taken  by  some  persens  to  Sarkar
 Medical  College  and  the  doctor  was
 forced  to  treat  shat  dead  tbody.  It
 appears  that  the  man  feil  from  a  bicycle
 and  died  and  they  brought  in  the  dead
 body  and  forced  the  doctor  to  treat  it,
 even  though  he  declared  him  dead.  Still
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 they  did  not  disperse;  a  large  number  of
 persons  were  carrying  Congress  fiags
 assembled  there  and  assaulted  the  doctor
 and  ransacked  the  whole  emergency  de-
 partment  of  the  medical  college.  As  a
 protest  against  this  incident  all  the
 doctors  im  Caleutta  and  West  Bengal
 observed  a  token.  strike  against  this  sort
 of  attack.  Not  only  in  Caleutta,  a  few
 days  back  on  the  25th  of  August  in
 Burdwan  in’  the  chamber  of  the  Vice-
 Chancellor  one  youth  by  name  R.  K.
 Banerjee  was  killed  by  some  .youngmen.
 They  are  known  to  be  Yuva.  Congress.
 workers.  This  is  the  situation  prevailing
 in  West  Bengal.  There  is  no  security  of
 profession,  security  of  life  and  preperty
 throughout  West  Bengal.  What  is  the
 Centre  going  to  do  about  this  matter?

 Another  point  which  was  also  raised
 by  Mr.  Banerjee  is  about  dcarness  allow-
 ance.  The  Pay  Commission  gave  their
 award  after  three  years.  Its  report  was
 placed  by  the  Finanee  Minister  in  this
 House  long  back.  Now  when  prices
 gone  up  and  the  employees  are  demand-
 ing  increase  in  DA,  Government  says,
 provisionally  we  aie  giving  this  amount,
 trying  to  create  an  impression  that  in
 spite  of  the  fact  that  on  tke  basis  of  the
 recommendation  of  the  Puy  Commission,
 until  and  unless  therc  is  2  rise  upio  276
 points,  the  employees  ate  not  entitled  to
 more  DA.  This  is  depriving  the  Central
 Government  empioyees  of  enhanced  DA,
 without  which  thev  cannot  maintain
 themselves  now.  ‘Fhis  aspect  should  be
 taken  into  consideraticn  and  no  _  injustice.
 should  be  done  to  the  empioyees.

 श्री  पन्‍नालाल  बारूपाल  (गंगानगर)
 अध्यक्ष  महोदय,  मैं  ग्राम से  निवेदन  करता

 चाहता  हूं  कि  इस  वर्ष  हारे  क्षेत्र  में  परिणति  की

 छुपा  है,  फसल  बहुत  अच्छी  है,  भरी  जवानी"

 में  है लेकिन  ग्राम  किसानों  को  उचित  सवा

 में  उर्वरक  नहीं  मिलेगा  तो  सारी  फसल  मारी

 जायेगी  ।  इस  बर्ष  मेरे  जिले  में  खाद  की  वहुत
 कसी  रही  है  लेकिन  80  रुपये  में:  ब्लैक  में:

 चाहे  कितनी  ही  खाद  कोई  खरीद  सकता

 है  परन्तु;  सरकार  की  निर्धारित  नीती  के

 मुताबिक  खाद  नहीं  मिलती  है  ॥  इसलिये  :
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 में  आपके  द्वारा  सरका+  से  निवेदन  करना

 चाहता  हूं  कि  गंगानगर  जिले  को  अधिक

 से  अधिक  मात्रा  में  खाद  की  सप्लाई  की  जाये  1

 इसी  प्रकार  से  हमारे  जिले  भें  सीमेंट

 की  बहुत  कमी  है  परन्तु  ब्लैक  में  40  रुपया

 प्रति  थैली  कितनी  ही  मिल  सकती  है  सरकार

 की  निर्धारित  नीति  के  अनुसार  सीमेंट  जनता

 को  नहीं  मिल  रही  है  i  इसी  तरह  से  जनता

 को  डोल  कोयला  इत्यादि  नहीं  मिल  रहा

 है।  किन  किन  चीज़ों  के  लिये  में  आपसे

 निवेदन  कहूं  ?  मेरे  क्षेत्र  में  इत  सभी  चीजों

 के  न  मिलने  के  कारण  बड़ा  असंतोष  व्याप्त

 है।  मेरे  क्षेत्र  में  किसी  भी  उद्योग  की  स्थापना

 नहीं  की  गई  है  |  वहां  पर  उर्वरक  के  कारखाने,

 सीमेंट  के  कारखाने  तथा  अन्य  प्रकार  के

 कारखाने  आसानी  से  खोले  जा  सकते  हैं  |

 मेरा  निवेदन  है  कि  मेरे  इलाके  का  ख्याल  रखा

 जाये  तथा  किताबों  को  शीघ्र  से  शीघ्र  अधिक

 मात्रा  में  खाद  की  सप्लाई  की  जाने  हमारे
 क्षेत्र  के fetiatt  में  बड़ा  अ्रमंतोय  है,  उन्होंने

 मुझ  से  कंडा  है  कि  यदि  गवर्नमेंट  उचित  मात्रा

 में  खाद  wei  देगा  तो  अ्रगले  वर्ग  बरी  मात्रा
 कप

 में  हम  aia  का  उत्पादन  नहों  करेंगे  ।

 SHRI  K.  S.  CHAVDA  (Patan):  Sir,
 the  movement  of  gocds  and  passenger
 traffic  on  the  railways  has  been  scriously
 affected  by  the  pub:ic  agitation  for  the
 transfer  of  Sholapur  Division  from  South
 Central  to  the  Central  Railway.  The
 Minister  should  make  a  statement  cut-
 lining  the  steps  he  is  taking  to  end  the
 agitation.

 UP  is  now  under  President’s  rule.
 Today  it  is  reported  in  the  press  what  a
 Harijan  girl  was  raped  ty  a  Sub-Inspec-
 tor  in  Ayodhya,  th:  Home  Minister
 should  make  a  stafemncnt  about  it.

 SHRI  RAMAVATAR  SHASTRI
 (Patna):  It  is  a  religious  place.

 SHRI  K.  5,  CHAYDA:  Yes;  it  is  the
 birth-place  of  Shri  Rama.  The  Minister
 should  make  a  statement  on  it.

 827  LS.—3
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 SHRI  P.  M.  MEHTA
 Sir,  I  want  to  point  out...

 (Bhavnsgat  )  ६

 MR.  SPEAKER:  He
 given  notice.

 should  have

 SHRI  P.  M.  MEHTA:  I  thought  it
 was  decided  that  questions  under  rule
 377  will  not  be  zakern  up  today.  That  is
 why  I  did  not  give  notice.

 I  want  to  draw  the  attentien  of  the
 House  to  the  charge  of  corruption  which
 has  been  made  against  the  Agro-Indus-
 trial  Corporation  of  Gujarat  in  the
 matter  of  purchases  of  essential  com-
 modities  like  oil  and  groundnut.  The
 Agro-Industrial  Corporation  purchases
 tonnes  of  groundaut  without  taking  inte
 consideration  the  position  of  ihe  market
 and  the  quality  5६  the  product.  It  pur-
 chased  inferior  quality  groundnut  ard
 paid  the  price  for  the  better  quality.  It
 was  purchased  at  a  time  of  scarcity  whica
 resulted  in  boostiug  the  prices  furrher
 up  and  the  consurners  were  compelled  to
 pay  higher  prices  for  edible  oils  in
 Gujarat  and  other  places.  The  displaced
 Minister  of  Food  and  Supplies  and  one
 MLA  are  involved  in  unfair  practices  in
 this  corrupt  deal.  As  3  resulc  the  Agro-
 Industrial  Corporation  of  Gujarat  —  will
 get  a  deficit  of  Rs.  1k  crores.  I,  there-
 fore,  demand  that  Gevernment  wshovld
 immediately  order  a  CUI  inquiry  into
 the  affairs  of  this  Corporation,

 MR.  SPEAKER:  I  do  not  know  how
 this  is  relevant  in  this  forum.  Every
 conceivable  subject  is  bzing  brought
 here.

 श्री  मधु  लिमये  (बांका)  :  अध्यक्ष

 महोदय,  मैंने  भी  नोटिस  दिया  है  पांच  सवालों
 के  बारे  में  सभी  को  इजाजत  दी  झापने,  क्या

 मुझे  ही  एलाऊ  नहीं  करेंगे  ?

 अध्यक्ष  महोदय  ;  किस  बात  की  नोटिस  ?

 श्री  साधु  लिये  :  पांच  आइटम्स  के  बारे
 में  नोटिस  दी  थी,  नाम  कैसे  कट  गया  ?

 अध्यक्ष  महोदय  :  मेरे  पास  तो  नहीं
 हैं।  पहले  जो  था  उसके  लिये  दे  दिया  ।
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 औ  द...  सिम :  बह  तो  जरि विलेज  में
 चला  मया  |

 ॥  भदोही  :  प्राय  कुछ  बात  करके
 जाये,  सेफ्रेंटटी  ने  बताया  377  में  उठाना

 चाहते  हैं

 aft  er  fed  :  वह  तो  प्रिलिजी  का

 ही  मामला  है  उसमें  खुलासा  मांगने  का
 भी  छापने  निर्णय  किया  है।  लेकिन यह  मामला

 बिल्कुल  अलग  है।  377  का  उससे  क्या  मतले
 है। झाप  पांच  मुद्दों  को  नहीं  तो  दो  की  ही
 इजाजत  कीजिए  ।

 इझध्यक्ष  महोदय  :  बरच्छा  दो  मिनट  में  बाप
 खत्म  भी जिने  ।

 थी  मयु  सिये  :  स्रध्यक्ष  महोदय,  मेरे
 इनायत  मित्र  ने  स्टेंट  बैंक  शापा  इंडिया  के
 चेयरमैन की की  बात  उठाई  |  सार्वजनिक  संस्थानों

 की  कया  हुभा है,  मेरी  समझ  में  नही  भाता  है
 लाइफ  इन्श्योरेन्स  कार्पोरेशन  के  बारे  में  भी
 नथो  चिल्वेंगाबंने  जी  ने  एक  बीत  को
 सलीका  किया।  सदर  बाजार  में  एक  हजार
 शक  एस  ०  ग्राम  सी  ७  की  जो  जगह थी  जिसका
 दीदार  में  दाम  राज  तकरीबन  तीन  हजार
 रुपए  पर  स्कवायर  यार्ड  है  बहू  400  है /
 स्क्वायर  याद  में  बेच  दी  गई  है  शक्तिशाली
 संतों  के  झार्गेनाईजेशन  को  जिससे  26  लाख
 का  यूनान  पालिसी  होल्डर्स  का  दौर  पब्लिक
 का  हुआ  है।  एल०  कराई  सी०  के  चेयरमैन

 इस  तरह  के  काम  करते  चले  जा  रहे  हैं  1

 उन्होने  जीवन  साशा  नाम  की  बम्बई  की  जो
 कोआपरेटिव।  सोसायटी  है  उसमें  25

 हजार  रुपए  का  इस्टालमेन्ट  देकर  एल०  झाई०
 शी०  के  कर्ज  से  एक  फर्लट  लिया  और  उसे
 बेस्ट  जर्मन  का सू लेट  को  चार  हजार  माहवार
 पर  दिया  ।  उन्होंने  स्मूनिसिपलिंटी  के  टैक्सेज

 मोहिं  दिये  हैं।  इतना  जब  किराया  मिल  रहा
 था  तो उनकी  एल०  भाई०  ही०  को  इंस्टाल मेंट
 भी  ज्यादा  देना  चाहिये  लेकिन  बहु  भी  नहीं
 दिया  ।  एल०  आई ०  शी०  के  नियमों  का  स्वयं

 उसके  चेयरमैन  उल्लंघन  कर  रहे  हैं  ।  बताया
 स्युमिसिपल  कार्पोरेशन के  लियों का भी का  भी
 उल्लंधन  कर  रहे  हैं।  यहां  दिल्‍ली में  सदर
 बाजार  की  ज़मीन  के  सम्बन्ध  में  भी  उन्होंने
 फ्राड  किया  है  t

 दूसरी  आत  मैं  हू  जानना  चाहता

 क्या  दिल्‍ली  के  मोतिया बान  में  गरीब
 को  सड़ो  हुई  डबलरोटी,  संगत  लगी  हुई
 डबलरोटी  देने  का  कास  दिल्‍ली  की  सरकार
 द्वारा  किया जा  रहा  है?  और क्या महाराष्ट्र क्या  महाराष्ट्र
 के  जो  डाक्टर  हैं  उनकी  हड़ताल  के  समर्थन
 में  दिल्‍ली  में  भी  हड़ताल  होने
 वाली है  ?  तो  यह  आग  |. ब  रही  है।  राज
 झांझरी  दिन  है,  योजना  मंत्री  से  मे  ब्ार्षना
 करता  हूं  कि  दिल्ली  में  इस  तरह  को  बढ़ो
 हुई  डबलरोटी  बच्चो  को  न  दी  जाय,  केवल
 इसलिये  कि  यह  गरीब  हैं,  पिछड़े  वें  के  हैँ  |
 साथ ही  साथ  डाक्टरों को  हड़ताल  के  करे
 मे ंभी  ये  कुछ  कहें तथा  एल  कराई>  दी
 फंदे  के  बारे  में  भी  पूरो  जांच  होगी  चाहिये  ६

 यह  मेरी  भांग  है  ।

 SOME  HON.  MEMBERS  roe—~

 SHRI  R.  K,  SINIIA  (Faizabad)  to

 During  the  last  session,  we  waited  bd  s
 deputation  on  you.  It  was  told
 three  days  will  be  affotted  for  the
 it  is  8  shatie  an  the  Opposition,  tt  le  8
 shame  on  this  Houss  that  we  are  mit
 allowing  énough  time  for  dischuilig  the
 Plan.  (Interruptions)

 MR.  SPEAKER:  |  could  not  follow
 you.  What  were  you  telling  me?

 SHRI  R.  K.  SINHA:  The  Members
 should  be  brief  in  their  specches.  है...
 seif-advertising  MPs  must  know
 exactly  to  talk.

 थी  रामावतार  शास्त्री  :  यह  पब्लिक
 से  संबंधित  है  ।  हम  ड्राप  से  सहमत  है  कि

 बहस  होनी  चाहिये  ।

 झम्यंका  भद्दी  :  ह  हल्के  कई  रह  हैं
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 भी  किन  देखकर  प्रझ्ाद[ुपादण  (गरिमा

 ४१७४९
 महोदय,  24  अगस्त  को  जवाहर॑लाल

 के  एक  प्रोफ़ेसर  ने  पासपोर्ट  के

 न  हिन्दी  में  प्रबंधन  पत्र  दिया  था  जो  यह

 कहे  करे  लौटा  दिया  गया  कि  यह  हिन्दी  में

 है,  जब  तक  अग्रेंजी  में  प्रार्थना-पंत्र  नहीं  देंगे

 तब  तक  पासपोर्ट  नहीं  मिलेगा  ।

 ली  भव  लिमये  :  बहुत  शर्म  को  बात  है,

 माननीय  योजना  मंत्री  सुन  भी  नहीं  रहे  हैं,
 कौर  फिर  कहने  है,  [  am  being  ignored!

 की  शिव  शंकर  प्रसाद  याद  :  इस
 सम्बन्ध  में  मैंने  यह  एक  भ्ल्पसूचित  प्रश्न
 भी  दिया  था  ।  मंत्री  महोदय  इस  बात  को
 स्पष्ट  करें  कि  जब  देश  प्रासाद  है  भोर  हिन्दी
 रोष्ट्रैभाचा  है  ती  हिन्दी  के  प्रति  ऐसा  उपेक्षा

 का  भाव  देश के  लिये  लज्जा को  बात  है
 यूपी'  ओर बी  इस  किस्म  का  जबाव रोक |. ड
 झा  रहा है,  और  इस  सम्बन्ध  में  मैं  ने  भाप  को
 आवेदनपत्र प्  दिया था  तथा  बाप  ने  आश्वासन
 दिया था  कि  इस  को  मिनिस्टर के  पास  लेजेंड  ।

 अ्रध्पक्ष  महोदय  :  मेरे  झरा श्वा सन  पर
 बाप  ते  विश्वास  नहों  किया  भौरे  भाप  हाउस
 में  कह  रहे  हैं  बाप  को  भेज  दूगा  ।

 eT

 33.38  ॥. ह

 MOTION  RE.  APPROACH  ‘TO  उमाह
 FIFTH  PLAN—Conrd,

 कीमत  भहोदव  :  प्लान  डिस्कशन

 के  बार ेमें  59%  रखे  थे,  उन  में  से  4  घंटे
 40  मिनट  लग  चुके  हैं  जोर  30  9  20
 मिनट  बाकी  हैं।

 SHRI  K.  P.  UNNIKRISHNAN  (Bada-
 gata}:  The  House  must  be  alowed  to
 continue  the  discussion  on  the  Plan  in  the
 sekt  Setiion.

 MWR.‘  SPEAKER:  It  fa  a  very  good
 saggestion.  I  was  very  happy  when  hé
 had  fixed  three  days  for  thls.  I  ihouyit
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 that  the  discussion  would  be  finished.  But
 the  poor  Plan  has  receded  in  the  batk-
 ground;  many  other  things  came  up.  Hf
 you  could  put  it  in  the  background  for
 three  days,  you  can  also  put  it  to  the
 next  Session.

 SHRI  G.  VISWANATHAN  (Wandi-
 wash):  Next  S:ssion  the  Draft  will  come.
 How  can  we  discuss  the  ‘Approach’?

 MR.  SPEAKER:  That  is  why  we  had
 fixed  three  days.  But  you  were  all  not
 much  interested  in  the  discussion  cf  the
 ‘Approach’,

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  K.  RAGHU-
 RAMAIAH).  We  shall  continue  today  as
 much  as  we  can  and  whatever  is  left  over
 ~—and  there  will  be  plenty  of  members
 left  over—we  shall  contisue  in  the  next
 Session.

 MR.  SPEAKER:  Ali  I  can  say  i,  thet
 you  take  as  much  time  as  is  available

 and  the  rest  of  the  time  wit  be
 taked  in  the  next  Session.

 SHRI  5
 EZHIVAN

 (Kumbekonam):;  The
 discyssion  on  Flan  js  always  taken  up
 the  fag  end  of  the  Session  and  then

 if postponed  to  the  next  Session.  It
 happened  twice—this  happened  last
 also,

 MR.  SPEAKER:  These  three  days  ware
 purely  meant  for  the  Pion;  we  had  fixed the  tim:  for  this,  but  some  other  things
 were  coming  up.

 oh  सर  लिये  :  भ्रध्यक्ष  महोदय,  पेश

 एक  सुझाव  है।  ऐसा  किया जाय  कि  इस  बहसे
 में  दो  मणियों  में  से  एक  मंत्री  कुछ  कहें  घोर
 ज्यादा  विरोधों  दल  के  लोगो  को  सुना  जाय  ॥

 एक  मंत्रो  का  जवाब  जरूर  आयें  और  अगले
 सल्  भें  जो  बहस  होंगी  उत  का  जवाब
 सोनिया  दुर्गा  प्रसाद  धर  जी  दे  ।

 अध्यक्ष  महोदय  :  हर वात  को  जाड़े
 में  नहीं  डालते  है।
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 Siri  PILOQ  MODY  (Godhra);  Does
 it  mean,  under  this  arrangement,  that  the
 Min.sier  wil:  noi  reply  today?

 AN  HUN.  MEMBER:  Mr,
 Dhbaria  can  icply  today.

 Mohan

 MR.  SPEAKER:  It  will  be  seen.

 SHRI  K.  P.  UNNIKRISHNAN:  He  can
 only  intervene.

 थो  मत  लिये  :  हमेशा  हुआ  है  दो
 मिनिस्टर  होते  हैं  तो  एक  मिनिस्टर  इन्टर विन
 करत  हैँ  भोर  दूसरा  मंजी  अंतिम  जवाब
 देता  है  1

 SHRI  K.  P.  UNNIKRISHNAN:  He
 cannot  reply  now.  The  reply  will  com:
 only  at  the  end......

 MR.  SPRAKER:  Why  are  you  rep'ying
 on  behalf  of  the  Government?  Why  are
 you  assuming  to  yourself  the  powers
 which  you  do  not  have?

 SHRI  PILOO  MODY:  Mi.  Unnihrish
 thinks  that  bz  is  the  super-Govern-

 ment  here.

 MR.  SPFAKER:  Mr.  Amrit  Nuohata.
 You  vil  speik  after  lutch  We  nov
 ad.onrn  for  lunch  to  reassemble  at  2  3)
 Pm

 3.38  hrs,

 The  Lok  Sabha  asjourned  for  Lunch
 till  Thirty  Minutes  past  Fourteen  of  the
 Clock.

 The  Lok  Sabha  reececemtled  after
 Lunch  at  Thirty-two  Minutes  past  Four.
 teen  of  the  Clock.

 (Mr.  Derury-Speakrr  in  the  Chair]

 MOTION  RE.  APPROACH  TO  THE
 FIFTH  PLAN—Cunt  i.

 MR.  DEPUTY-SPEAKER:  Now  we  re-
 sume  the  discussion  on  ths  ‘Approach  to
 the  Filth  Plan.’

 Mr.  Amrit  Nahata.

 SEPTEMBER  5,  978  _  Wh  Pen  G7

 SHRI  AMRIT  NAHATA  (Qarmer);  है
 has  sow  been  sccepte,  that  there  i8  &
 national  consemsug  that  a  plan  holiday
 would  be  suicidal,  Those  who  are  the
 protagonists  of  a  plan  holiday  plead  for
 themselves  the  present  economic  difficul-
 ties,  We  know  that  these  economic  diM-
 culties  themselves  are  a  product  of  a  plan
 holiday  ‘and  a  very  long  period  of  what
 we  call  limping  p'ans.  It  ॥$  precisely  be-
 cause  we  are  passing  through  «a  grave
 economic  situation  that  planning  ip  very
 essential  because  only  through  a  planned
 effort  can  we  overcome  the  present  ¢co-
 nomic  difficulties.  eee eae

 SHRI  ‘PIH.OO  MODY  (Godhra):  Ques-
 tion,

 SHRI  AMRIT  NAHATA:  I  know  Mr.
 Piioo  Mody  is  determinal  to  interrupt.
 But  J  am  talking  of  a  national  consen-

 SHRI  C.  M.  STEPHEN  (Muvattupu-
 vha);  ee eee  in  which  he  is  not  a  part.

 SHRI  AMRIT  NAHATA  q  am  not
 talking  of  uberraitons  of  hrtory.  b  rth  and
 biology......

 SHRI  C.  M.  STEPHEN  All  the  three
 apply  to  him.

 SHRI  AMRIT  NAHATA:  So  fur  as  पिह
 ohjecti  es  of  this  document  on  the  Fifth
 Plan  approach  po,  I  think  there  cun  be
 no  dispute  and  no  two  opin.ous  that  there
 cannot  be  a  better  approach  or  a  more
 appropriate  approsch  to  a  plan  and
 e'pecially  to  the  Fifth  Plan  than  what  we
 have  been  pres:nted,.....

 SHRI  PILOO  MODY:  Question.

 SHRI  AMRIT  NAHATA;:  One  of  the
 objectives  of  the  Fifth  Phun  Approach  is
 the  removal  of  poverty  through  a  redis-
 tribution  of  consumption  levels.  Only  yer
 terday  my  friend,  hop,  Mr.  Maran  waa
 labouring  very  hard  to  tell  us  that  a  re
 duction  in  the  consumption  level  of  the
 top  30  per  cent  might  lead  to  a  reduction
 i  the  consumption  level  of  the  middle
 30  per  cent.  It  is  a  great  tragedy  of  ow
 present-day  economic  sitpation  that  ever
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 a  Claes  IV  employee  of  the  Government
 of  inuia  ry  atove  the  poverty  line.  It  is  a
 fact,  Jt  8  &  tragic  fact.  So,  when  we
 tak  of  reuuction  of  the  consumpiion  sevel
 of  the  top  30  per  cunt,  I  would  say,  the
 top  20  per  cent,  that  shouid  contribuie
 cons.derably  to  what  we  call  the  redustzi-
 bution  of  the  consumption  level.

 Anouer  plan  objective,  namely,  self-
 relisnce  through  more  expoits,  thouga
 more  itnport  subsutution  ang  =  throug?
 curb  on  nnport  ot  unessential  articles  is
 equaliy  uneaceptionable.  Now  I  wall  deal
 wiin  the  theory  of  |  planning  in  under-
 developed  economics.  It  is  sud  that  the
 Economns  of  Growth  has  failed  m  the
 developing  counties  and  therefore  the.
 World  Bank  School,  the  McNamara
 School,  has  been  claming  what  they  cal
 ४  Rew  approach  of  justice  whch  would
 automatically  lead  io  growth.

 S.r,  Economics  of  Growth  has  not
 faled.  S.cundly,  what  is  being  paraded
 as  Justice  ५  n  t  Jusice,  it  is  merely  what
 I  call,  Welfarism,  more  education,  more
 roads,  more  health  facilities,  more  social
 welfare,  mors  nu‘ntion  etc,  Ths  is  Wel-
 farism  and  even  welfare  activities,  wel-
 fare-developmenial  act  vities  are  not  possi-
 ble  m  9  social  order  where  growth  is
 Stagnant.  I  am  one  of  those  who  .s  of  the
 opinion  today  that  justice  shoud  be  defined
 very  clearly  Jusuce  means  what?  =  It
 means,  the  ‘oiler  should  get  the  frwts  of
 his  toil.  This  is  justice.  A  few  schools
 here  or  a  few  hospitals  there  or  a  few
 Toads  do  not  by  themselves  continue  ms-
 tice  ह1 ल  the  torers  are  to  be  assured  of
 the  fruis  of  their  labour,  I  am  definitely
 of  the  opinon  that  this  hind  of  justice
 does  contr  bute  to  growth.  More  wel-
 fare  activ:tis  may  lead  to  some  invest-
 ments  in  man,  but  fhat  inv  etment  oss
 preductive  over  generations  together  and
 we  ट्रक  afford  to  walt  that  long.  Pro-
 fessor  Baran  some  years  287  said  that
 ‘Even  in  order  to  keep  standing,  India
 must  run.  Sir,  I  hope  this  law  of  mo-
 mentum  was  concidered  when  the  Plann-
 ing  Commission  did  various  exercises
 in  variables  of  growth.  fir.  Maran  was
 telling  us  that  a  growth  of  5.5  per  cent
 was  sought  to  be  justified  on  the  plea  that
 3  higher  rate  of  growth  though  possible
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 would  not  be  desusble.  It  is  not  so  simple
 as  that.  Varios  variables  of  g.owth
 modeis  ४०0  have  been  placid  beiure  ut
 in  the  Pian  Approach  Document  show  thts
 clearly.  Louk.ng  .o  our  ies0uree.,  lovhing
 to  our  need  for  momimum,  the  growth  of
 5.5  per  cent  snould  be  reasunable  and  we
 should  aim  at  that.

 ‘The  Pian  objectives  a.  defined  in)  our
 Appruauh  Dovument  are  very  much  inte-
 graced,  ths  ॥  my  art  pomt.  The
 st  46६५  ms  current.  Phe  drakgy  i  svicne
 Ofic.  St  amswors  our  present  requirements.
 A  gtowth  rate  of  5.5  per  cent  would  need
 a  miuginal  iste  of  saving  of  27  fer  cent
 and  an  annual  rate  cf  saving  of  I8  per
 cent  but  we  never  had  all  these  years  an
 average  rate  of  marginal  saving  above  (2
 per  cent.  From  12,  per  ceat  if  we  hive  to
 have  18  pcr  .ent  saving  we  hate  to  du  a
 lot.  During  the  sixtigs  onr  average  rate  of
 growth  was  only  38  per  cent.  H  we  went
 to  achieve  8  per  cent  savings  trent  22  per
 cent  ard  5.5  per  cont  rute  of  growth  from
 38  per  cent,  it  would  require  herculean
 efforts  not  only  on  the  pat  of  the  Piany.ag
 Commission  but  cn  the  patt  of  the  Gov-
 ernment  and  the  entire  natiwa.

 Therefore,  I  would  Uke  to  place  before
 you  some  of  the  pre-conhticns  and  s.me
 of  the  pre-requisites  which  ave  essenti  Lin
 order  to  attarn  such  a  high  rate  vf  growth
 and  savings.  Even  in  the  Poin  document,
 a  certain  policy  frame-work  has  been  sug-
 Bested.  But,  it  has  not  been  very  ciearly
 spelt  out)  But.  by  imolicat  ons,  a  certain
 policy-frame  wok  is  irherent  m  tre  Plan
 approach.  I  would  ke  ta  m  kz  it  explicit.
 If  we  hive  to  a.tain  a  growth  rute  of  5.5
 Per  cent,  we  have  to  make  explicit  some  of
 the  policy  frames  thut  are  .nevitubl:,  There
 are  no  soft  options  before  us.  Hard  deci-
 sions  will  have  to  be  taken.  The  climate
 of  in  decision  chat  prevades  our  country
 today  will  have  to  be  removed  and  the
 people  will  have  to  be  convinced  that  the
 Government  means  business.

 What  bas  happened  all  these  years  is
 that  on  this  pretext  or  that  pretest  com-
 Promises  are  madz  and  accepted  Princip'es are  compromised  and  sacnified  with  the
 result  that  ia  the  lowg  ran  we  find  that  we
 are  far  away  froin  the  objectives  that  we
 had  placed  before  ourselves.  We  find  that
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 [Shri  Amrit  Nakata)
 even  the  ministries  of  the  Govertmrent  of
 India  are  working  at  cross-purposes.  After
 all,  the  Planning  Commission  is  not  juét
 an  advisory  bedy.  There  are  constant
 attacks  from  the  Opposition,  especialty
 from  the  protagonists  of  the  laissez  faire
 that  the  Planning  Commission  has  become
 an  over-nding  ministry,  that  it  is  a  monster
 and  that  it  is  a  super-Cabinet.  Ihe  result
 of  all  this  is  that  the  Planning  Commis-
 son's  role  has  become  very  much  under-
 mined.  its  advisory  function  25  left  to
 ‘various  ministries  to  »mplement  or  not  to
 implement  the  iecommeuduions,  With
 such  an  abdication  of  the  authority  by  the
 Planning  Commission  we  can  never  reach
 the  rate  of  growth  of  5.5  per  cent.  The
 Plan  approach  aims  at  more  employment
 and  a  higher  rate  of  growth.  The  Plan
 document  itself  suggests  that  unlew  the
 land  reforms  become  a  reality  and  unless
 there  is  a  re-distriluttion  of  lands  and  unless
 we  give  employment  to  milhons  of  our
 villagers  in  the  countryside  we  won't  be
 able  to  reach  the  planned  growth.  ३  sm
 not  suggesting  this  from  a  doctrinaire  ora
 dogmatic  approach.  The  compulsion,  of
 growth  in  the  countryside,  of  greater  em-
 ployment,  of  more  agriculwrol  production
 demand  that  land  should  be  given  to  the
 actual  tiller.  i  has  been  established  that
 the  modern  farm  technology  is  ideally
 suited  ta  small-scaie  intensive  farming,  with
 the  optimum  size  of  the  holdings,  which
 shall  give  us  a  maximum  productian  with
 a  certain  amount  of  inputs,  to  be  a  small
 holding.  In  order  to  rive  employment  to
 millions  of  our  villagers  and  in  order  te
 have  more  production  in  the  agricultural
 sector,  the  land-reforms  are  unescapablc.
 Legisaltions  have  been  passed  in  this  regard,
 But,  they  all  have  remained  only  on  papet
 These  land-reforms  must  become  a  reality
 if  we  want  to  attain  our  planned  growth.
 Similarly,  a  viable,  an  effective  and  a  very
 competent  public  distribution  system  is  a
 pre-requisite  and  a  pre-condition  for  the
 successful  implanentation  of  our  Filth
 Five  Year  Plan.  We  should  establish  this
 public  distribution  system  for  all  the  esecn-
 tial  article  of  everyday  life.  Through  pro.
 curement,  through  levy,  through  State  take-
 over  or  through  any  othe.  method  or  whet-
 ever  may  be  the  method  that  may  fe
 adopted—I  am  mut  dogmatic  about  a  parti.
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 Lastly,  the  most  important  pre-condilioa
 for  the  successful  insplementation  of  the
 Fifth  Plan  should  be  a  very  rigid,  a  very
 hard  discipline  in  all  spheres  of  life-fin-
 ancial,  economic  and  social  disciplines,  !
 feel  that  the  clite  of  our  country  inchuimng
 you  and  me....

 MR  DEPUTY-SPEAKER:  I  am  not  az
 elite.  ३  do  sot  belong  to  that  privileged
 class  of  the  clite,

 SHRI  AMRIT  NAHATA:  She  elites  are
 holding  our  entire  economy  of  the  country
 to  ransom

 SHRI  PILOO  MODY.  I  agree.

 SHRY  AMRIT  NAHATA:  Unless  this
 entire  elitist  approach  is  completely  etimi-
 nated,  we  shall  never  be  able  to  fix  a
 rational  system  of  priorities.  All  the  dis-
 tortions  that  have  come  up  in  our  planred
 growth  are  because  of  the  compromises
 made  at  the  level  of  the  elite.  They  want
 biscuits,  and  yood  biscuits,  and,  therefore,
 foreign  collaborition  is  allowed.  They
 want  TV  they  want  tape  recorders  and  they
 want  all  these  luxunes  of  life  .

 SHRI  AMRIL  NAHATA.  As  8  well
 known  French  cconomust  said,  these  cul-
 tural  expatriates  cf  our  country  are  hold-
 ing  the  entire  country  to  ransom.  The
 tragedy  is  that  some  uf  cur  Ministries  alro
 fall  a  prey  to  this  type  of  elitieg  distortiona,
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 foreign  collaboration  for  luxury  articles
 and  we  find  private  capital  being  invested
 in  unessential  items  and  in  undesirable
 items  without  any  check  on  it.  So  long  as
 the  entire  investment  pattern  is  not  set
 according  to  hard  and  fest  priorities,  we
 shall  never  be  able  to  chevk  the  distor-
 tions.  What  the  nation  derides  and  what
 the  nation  requires  should  be  produced.
 The  nation  requires  coarse  cloth,  und  so
 coarse  cloth  should  be  produced  and  not
 superfine  cloth....

 SHRI  PILOO  MODY:  And  not
 the  people  wani.

 SHRI  AMRIT  NAMATA:  The  nation
 needs  edible  oils,  and  so  edible  cits  chould
 be  produced  and  not  refined  oils.  What
 the  common  man  needs  is  ordinary  soup
 and  not  so  many  liquid  soaps,  delergerts
 etc.

 SHRI  PILOO  MODY:  Everybody  wants
 crude  cloth  and  nobody  wants  superfine
 cloth.

 SHRI  AMRIT  NAHATA:  Luxury  arti-
 cles  need  more  import  component  and
 more  import  on  luxury  articles  must  06
 stopped.

 what

 Then,  there  is  so  much  talk  about  peo-
 ple’s  involvement  in  the  implementation  of
 the  plan.  People’s  involvement  means  fo-
 pular  committees  being  set  up  statutorily
 for  the  implementation  of  ceiling,  for  the
 ‘effective  functioning  of  the  public  distri-
 bution  system.  People’s  involvement
 means  that  people’s  institutions  for  area
 development  must  be  set  up.  People’s  in-
 volvement  means  that  workers’  participa-
 tion  at  all  levels  of  management  of  pub-
 lic  sector  undertakings  must  be  ensured.
 It  also  means  that  the  whole  administra-
 tive  machinery  has  to  be  restructured  so
 as  to  professionalise  it  and  so  as  to  lead
 to  effective  implementation  of  our  poli-

 cies.

 Lastly,  may  I  say  a  few  words  about
 ‘Western  Rajasthan  which  can  contribute
 considerably  to  the  growth  of  our  country
 provided  the  policy  of  optimum  use  of
 water  is  adopted  by  the  Planning  Minister,
 and  not  affluence  of  water  cn  the  one  side
 and  no  water  on  the  other?  It  should  be
 equitably  and  justifiably  distributed  through

 dift  channels  and  through  simall  channels
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 to  those  places  where  there  is  no  drinking
 water  and  there  5  no  fodder.  With  the
 involvement  of  the  people  of  the  desert
 areas  |  would  submit  that  we  could  place
 before  the  Planning  Commission  a  very
 integrated  area  development  programme,
 and  We  can  assure  the  Planninz  Min:sier
 of  people’s  involvement  physicaily  and
 literally  to  make  this  Plan  a  sucw2ss.

 MR.  DEPUTY-SPEAKER:  I  have  a  re-
 quest  from  the  Congress  Chief  Whip  to
 allow  only  seven  minutes  to  each  Member
 from  the  Congress  Party.  I  do  not  kisow
 how  to  do  it  myself

 SHRI  R.  K.  SINHA  (Faizabad):  Extend
 the  debate  by  two  hcurs.

 MR.  DEPUTY-SPEAKER:  It  will  be
 extended  to  the  next  session.  Even  if  we
 extend  the  debate  for  the  whole  of  to-
 morrow,  it  will  not  be  possible  because
 there  are  about  60  Members  ‘tom  the
 Congress  Benches  alone.

 SHRI  NAWAL  KISHORE  SHARMA
 (Dausa):  This  is  a  vital  subject  and  mem-
 bers  should  be  given  adcguate  opportunity.
 After  all,  we  are  discussing  the  fate  of  the
 nation.

 MR.  DEPUTY-SPEAKER:  |  cannot
 agree  more  with  you.  I  am  just  pinting
 before  you  the  realities  0०  the  situation.

 SHRI  NAWAL  KISHORE  SHARMA:
 More  time  should  be  allotted.

 श्री  दरबारा  सिह  (होशियारपुर)
 *

 उपाध्यक्ष  महोदय,  मैं  ने  बहुत  दोस्तों  की

 स्पीचेस  सुनी  ।  मैं  बहुत  जल्दी  में  सारी  बातें

 अपनी  रखना  चाहता  हूं  ?  प्लानिंग  के  बारे

 में  कुछ  लोगों  ने  यह  एतराज  किया  कि  प्लानिंग

 हमेशा  डिटेक्टिव  रही  है  और  कोई  इस  का

 इम्पेक्ट,  कोई  असर  नहीं  पड़ा  ?  मैं  कहता  हूं
 कि  पहली  प्लान  में  हम  ने  फैसला  किया  था

 कि  इंडस्ट्रिल  बैस  कायम  हो  और  ग्रोथ  रेट

 ज्यादा  हो  सके  ।  सेकेंड  प्लान  में  गरीब  और

 अमीर  तबके  का  फर्क  जिस  हद  तक  कम  किया

 जा  सके  उस  को  किया  जाये  और  केमिकल्स

 वगैरह  को  बढ़ाया  जाय,  यह  फैसला  हम  ने  किया
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 [alt  सर्ब  रा  सिंह]
 था।  तीसरे  प्लान  मे  हमारी  दो  जंग
 भी  हुई  लेकिन  हम  ने  अपने  एग्रीकल्चर  का
 बेस  बढाया  अर  चौथी  मे  भी  ऐसा  हो  रहा  ।
 मेरा  मतलब  बजे  करने  का  यह  है  कि  पिछने
 20-22  साल  में  हम  ने  कुछ  काम  किया  है,
 देश  आगे  बढ़ा  है।  यह  कहना  कि  इस  से
 कोई  फायदा  नही  हुआ  यह  गलत  बात  है।
 प्लानिंग  निहायत  जरूरतों  है।  हमारी  ग्रोथ
 के  लिये  यह  बहुत  श्रावश्यक  है।  ये  फैक्ट्स
 भर  रियलिटी  है  जो  मैं  कह  रहा  ह  ।  भ्राज

 कहा  जा  रहा  है  कि  बहुत  सी  मुश्किलात
 का  सामना  करता  पड़  रहा  है।  यह  सही  है  ।
 इस  में  कोई  दो  वाये  नहीं  हैं  a  लेकिन  यह  जो
 पांचवे  'लान  की  एप्रोच  है  इस  में  कोशिश

 की  गई  है,  मै यह  नही  कहता  कि  यह  का  म्प्रीहे  गिव

 है,  लेकिन  कोशिश  की  गई  है  कि  इस  प्रप्रोच
 को  इस  लग  से  बनाया  जाये  जिस  से  कि  ज्यादा
 से  ज्यादा  हम  भागे  बढ़  सके  और  हज़ारों  ग्रोथ
 रेट  बढ़  सके  ।  जहा  हम  कहते  है  कि  5.5
 परसेट  हमे  बढाना  है,  झगर  हम  रोग्रालिटोज
 को  फेस  न  करे  झीर  कह  दें  कि  8  परसेट  या
 दस  परसेंट  होना  चाहिये  तो  वह  केबल  कहने
 की  बात  होगी  उस  में  कोई  वह  फायदेमद
 बात  नही  होनी  ।

 इसके  साथ  साथ  मैं  यह  कहना  चाहता

 ह्  कि  प्राथरिटीज  शब  चेज  हुई  हैं।  इस
 पांचवे  प्लान  में  बिल्कुल  मुख़तलिफ़  चीजे

 हमारे  सामने  भाई  है।  हमे  रूरल  डिस-
 पेरमदि  को  हुर बरपा  है।  यह  तभी  दूर
 होगी  जब  जो  चीजे  हमारे  सामने  हैं  हम  उनकी
 देख  कर  हम  फैसला  करे  लैण्ड  लेजिस्लेशन
 में  कोई  काम  स्टेट्स  ने  नहीं  किया  स्टेट्स
 ने  बाच  से  निकलने  की  कोशिश  की  है  कौर
 खण्ड.  लेजिस्लेशन  जो  किया  गया  उससे

 ऐसे  सुभाष  पैदा  कर  दिये  गये  कि  जिससे

 बड़े  बडे  ो  लैंड  लाइन  हैं  बह  उसमे  से
 निकल  जागे  ।  उसका  नतीजा  फूड  प्रेस
 के  टेक  झावर  के  मामले  में  हमारे  सासने

 है।  तो  यह  एक  बात  हम  सारी  स्टेट्स  सर-
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 कारों  से  भाप कहें  कि  चह  जप  पर  (.....
 करे  ।  जो  वह  कहते  हैं  बह  करते  नटी  हैं
 यहीं  झपका  प्लान  रुकता  है।  वही  वाह
 लोग  हैँ  जो  रेशम  में  आपके  काम  ी  शाने
 चलने  नहीं  देते  ।

 ह £ ल  मैं  यह  भरने  करता  चाहता  हू  कि
 जो  देहात  में  पड़ा  हुआ  मजदूर  है  उसको  भी
 आपको  काम  में  लगाना  है।  मैं  मानता  हूं
 कि  सिर्फ  जमीन  के  बटवारे  से  हो  सारी  चीज
 मिलने  वालो  नहीं  है।  इसके  लिये  समाल
 स्केल  इंडस्ट्रीज  की  यूनिस  फो  वहा  ले
 जाने  को  प्रावश्यकता  है।  जो  झनस्विसड
 लेबरंस  यहा  हैं  उनको  वहा  काम  मिलना

 चाहिये  ।  यह  नही  कि  भूमि  सुधार  पर  ही
 इसको  छोड  दिया  जाय  ।

 समाजवाद  हम  सपनों  सोसायटी  को
 'रीभा डर  करने  के  लिये  करत  हैं  ताकि  उसके
 साथ  साथ  हमारा  पब्लिक  सेक्टर  बढ़े
 wat  पब्लिक  सेक्टर  नही  बढ़ता  है  तो  तमास
 खोजे  वही  को  वही  खड़ी  रह  जायेगा  क्योंकि

 प्राइवेट  सेक्टर  अनी  तरफ  स्री चता  है  ॥

 वह  मिसेज  के  वेलफेयर  के  लिये  नही  काम
 करता  ।  वह  अपनी  तरफ  खींचता  है  +

 इसलिये  पब्लिक  सेक्टर  में  बढ़ावा  आये,
 इसके  लिये  समाजवाद  क्रो  इस  तरफ  हमे  ले

 जाना  है  ।  हमारे  सामने  इबतिदाई।  जो

 चुनौतियाँ  है--मैं  बहुत  जल्दी  में  भ्र पनी
 बात  कह  पहा  ह्  क्योकि  कोई  जस्टिस  तो

 है  नही  इस  सबजेक्ट  क ेसाथ---पाच  सात  मिनट

 भी--लेकिन  मैं  यह  दर्ज  करूगा  कि  फारस

 एक्सचेंज  जो  है  इलाके  हम  डिपैंडैंस  नही  रह
 सबते  ।  इसका  हल  हमे  दूह  है  ।  बहुत  सा

 फारेन  एक्सचेंज  हमे  दूसरे  मुल्को  को  देना

 है।  अभी  530  करोड़  हम  दे  चुके  हैं,  कई

 हजार  करोड  कभी  बकाया  है।  उसके

 लिये  हमको  चाहिये  कि  हम  झपने  एक्सपोर्ट

 को  बढ़ावा  दें  जर  इम्पोर्ट  की  समस्या  को

 झपने  यहां  हल  कर  सके  ।  ऐसी  ट्रेनी,  ऐसी
 दैनिक  मो  हाउ  की  हमें  जरूरत  है  जिससे
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 अपना  जरूरत  की  खोज  हम  अपने  यहां  पैदा

 कर  सक  ।

 पापुलेशन  एक  Bet  है  जिसको  हमें ठ

 त्न  सामने  रखना  चाहिये  ।  यह  नहीं  कि

 हग  इसको  ने नेरअन्दाज  कर  हें  ।  क्योंकि

 Bi  हमरा  रो  TH  ers  से  बढ़  रही  है  ।

 जो  ग्राम  रेट  है  उसको  वहाँ  हजम  कर  लेते  है
 a

 55  HOS  आज  है।  पांच  साल  बाद  में  और

 ज्यादा  बढ़  जायेगा  |  हैल्थ  के  नुक्ते  निगाह
 से  लोगों  को  उम्र  भो  asi  और  कोमा  रियो  भी

 कम  हुई  हैं  ni  फेमिलो  प्लानिंग  चाहे  जितना

 जोर  लगा  ले  हमारी  पाएलेशरः  बढ़ती  जायेगी  |

 क्योंकि  मुख्तलिफ  किस्म  लोग  यहां  हैं  जिसके

 रस्मोरिवाज  ऐसे  हैं  और  उनके  सोचने  का

 ढंग  जमा है  कि  जिसमें  चेंज  आप  नहीं  ला  सकते  t

 हम  एयर  के ऐंटो  बढ़त  से  लोग  हैं  ।  इसलिये

 पापुलेशन  बढ़ता  ही  जायेगी  t

 हाल  इण्डस्ट्री  बेस  को  मैं  ज  करूगा
 आप  यह  ८  समझ्  लिये  कि  विलेज

 इक  वर्मा  जन  ८  के  बंटवारे  8  अदू

 हो  सबात  है  ?  जमन  कितने  लोगों  को  आप

 दे  सकते  हैं।  कितनी  जोन  आप  आज

 निकाल  सकते  हैं  ?  बड़ी  बड़ो  बात  आपके

 चीक  ffecee  लिव  कर  आपको  भी  हैं  t

 ate:  wa  बंटवारा  होगा  तब  पता  चलेगा

 कि  कितना  जमाने  उससे  मिलेगी  ।  इसलिये
 रु एल  सेक्टर  में  ऐसा  इ फ़ानस्ट्रक्चर  देना

 चाहिये  ताकि  उनको  थोड़ा  बहुत  रोजगार

 वहां  मिल  सके  और  जो  अन स्किल्ड  लेबरर  है
 उसे  काम  मिल  सके  ।

 इसके  बाद  मैं  एग्रीकल्चर  के  बारे  में

 अर्ज  करता  चाहता  हुं  ni  हमारे  75  फी सदी

 लोग  ऐग्रीकल्चरल  पर  डिपेंड  करते  हैं।  नेशनल

 ट्ूुनकम  का  40  परसेंट  वह  है।  7  हजार

 करोड़  रुपया  आपने  एग्रीकल्चर  के  लिये  रखा

 है।  लेकिन  इसमें  वह  रकम  भी  शुमार  है

 जिससे  बड़े-बड़े  इरीगेशन  के  प्रोजेक्ट  तामीर

 करने  हैं  |  इसलिये  पिछले  प्लान  के  बराबर
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 Slava  4  हजार  करोड  आप  खेती  के  लिये

 दे  उस  हैं  a 34  के  बारे  Yaeger  Bane

 चाहिये  |

 ear  ह  ==  eee Ty  Bad  हुं  क  बड़ा  डक  NIT  फल
 a  oy  oe  fe

 <
 हो  गई  है।  मैं  feat  मुल्क  का  नाम  किये

 के

 लिया  है  UH!  do  URo  ए०  से  लिस  कि

 वह  पलती  में  Sai  रखे  हैं।  लेकिन

 आपने  को  राहत  देने  के  लिये  और  sizer  के

 लिये  aa  को  दुरुस्त  करने  के  लिये  उन्‍होंने

 हजारों  नहीं,  लाखों  नहीं  मिलियन्स  साफ-

 सन्स  लिये  है  इसलिये  कि  झपने  यहां  लोगों

 का  पेट  पाल  सके  तो  हमने  कौन  छा  गुनाह
 किया  है  जो  हम  खनिज  बाहर  से  मंगाकर

 लोगों  को  दे  रहे  हैं  ताकि  के  ई  मुल्क  में  भूख
 से  यही  मरे  हैं  समाजवाद  में  अगर  हम
 लोगों  का  रोटी  न  दे  सके  तो  समाजवाद

 बेइपानी  है।  अगर  लगों  को  खास  नहीं
 'जिले,  पहनने  का  के  डा  सही  मिलता,

 रहने  को  मकान  नहीं  मिलता  तो  यह  समाज-

 वाद  अदे मानी  है  n  मकान  के  लिये  भो  हमने
 बंटवारे  की  कोशिश  की  है।  हर  स्टेट  में

 हुआ  है,  कितना  हसा  है  यह  दूसरी  बात

 है  a  नीयत  ठोक  है,  ahaq  कलोर

 है

 अब  मैं  बहुत  ज्यादा  इस  पर  न  वाह कर

 हाथी  ईल्डिग  वेशइर्ट  ज
 HT  चाहता  हूं  ।  मैं  अपको  किशन  करता

 हूं,  आइन्दा  के  समय  में  यह  जेराइटोज  किसान

 के  काम  में  आने  वाली  नहीं  हैं  ।  क्‍योंकि

 तीन  साल  के  बाद  उसका  सीड  बेकार  हो
 जाता  है।  आपकी  ईस  घट  जाती  है  ।

 आप  स्टेट्स  के  लिये  इतने  इतने  टार्गेट्स

 मुकर  करते  हैं  1  लेकिन  वह  जब  पैदा  करते

 हैं  करती  बीज  को  लगाते  हैं  तो  वह  ब/ज  उतनी

 दीवार  नहों  दे  पात्रा  ।  कम  अनाज  पैदा

 होता  हैं।  उसकी  र्ल्ड  बहुत  घट  जाती  है  ॥

 फिर  आपको  ब्र पने  टार्गेट्स  री-एडजेस्ट  करने
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 पी  एरबाशा  सिह)
 चकते  हैं।  इसलिये इस  बात  का  आप  यान
 रखिये  कि  सीड  फर्म्स  जितने  भी  झांके

 हैं  उनमें  यही  हाई  बिल्डिंग  वे  राइट  का  सीड
 मैदा  करके  दीजिये  ।  नई  हायर  ईल्डिग
 अरा हटी  निकालने  से  बेहतर  है  कि  जो  आपके
 पास  के  हायर  ईल्शिय  वरायटी  है  उन्हों
 को  फाउन्डेशन  रख  कर  दौर  वहा  से  पैदा
 कर  लोगों  को  दीजिये  ताकि  लोग  ज्यादा
 उनसे  पैदा  कर  सके  ।  रिसर्च  का  काम  भागे

 बढ़ना  चाहिये  ।

 इन  दिलो  में  जो  खबरे  भा  रही  हैं  उनसे

 पता  चलता  है  कि  राइस  मे  कोई  बीमारी
 लग  गई  है।  उसकी  र्ल्ड  कम  हो  गई  है  ।
 तो  उसका  इन्तजाम  करना  चाहिये  भोर  झ्ाइल्‍्दा
 भी  जो  ऐसे  पोस्ट्स  लगत  है  उसके  लिये

 पेस्टीसाइड्स  भौर  दूसरी  चीजें  मुहैया  करने

 को  जरूरत  है  1  भालके  टार्गेट  बड़े  हैं  लेकिन

 उसके  लिये  पेस्टीसाइड्स,  फर्टिलाइजर
 और  दूसरे  इनपुट्स  भाप  कितना  दे  सकते  हैं
 और  कितना  सस्ता  दे  सकते  हैं  यह  देखना  बहुत
 जारी  है  ।

 35  00  hrs.

 राज  जो  किसान  पैदा  करता  है,  जो  छोटे
 कामर्स  हैं,  मालिनी  फार्म र्स  हैं,  उनके  लिये

 मुसीबत  बनी  हुई  है  |  टेक-भावर  के  बाद  यें
 किसान  सब  से  पहले  मार्केट  मे  अनाज  लाये,
 लेकिन  कोई  बैंक  उनको  कर्जा  नहीं  देता है  ।

 बीसियों  फायज  हैं-लेकिल  उन  को  कोई  फायदा

 नही  है।  भाप  ऐसा  कामे  बनाइये,  जिस  से

 छोटे  फार्म  को,  मार्निजल  फार्मसी  को,  स्माल

 कार्मेन  को  ज्यादा  से  ज्यादा  फायदा  पहुंच  सके  |

 हमारे  पावर  मिनिस्टर  साहब  चले  गये-

 wx  कहते हैं  कि  फिर  का  खिसारी  कमी  जारी
 बहेगा,  काफी  देर  तक  मह  छि सारा  रहेगा,

 बाकी  देशी  नहीं  मिलता  है  t  डिप्टी  स्पीकर
 साहब-आप हरा  सोचिये, कहा  जाता  है  कि
 शीस सो  एफ  जमीन  को  एक  दूब-बैन  पानी
 डे  सकता  0-82  2  सकता  है,  विकसित  नहीं रे
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 over  है,  यह  गव  बात है।  थे  हो  हैं  कि
 इतने  |.  कल्ब  सभा  लिये,  इतनी  बींग  की

 a  झ्ाषपाशी  हो  जाएगी  लेकिन  उतनी  झाड़खानी
 हो  नहीं  सकती।  मैं  चाहता हूं  कि  भाप  इसके
 निशाने  को  में  सिरे  में  रिहाइश  करें  -  300
 एकड़  जमीन  को  एक  दृषऋ-बैल  पाती  दे
 सकता  है--ड्राप  का  यह  अन्दाज  बिलकुल
 गलत  है।

 झप  इन्वाल्वमेल्ट  को  बात  करते  हैं  —-
 सारे  राज्यों  में  पंचायती  राज्य  है,  प्री-टायर
 सिस्टम  कायम  हैं,  लेकिन  ब  यह  टूट  रहा
 है।  हर  सूबे  वाले  उसे  तोड़  रहे  हैं,  सिवाय
 महाराष्ट्र  शौर  गुजरात  के  ny  वें  सारी  ताकत
 प्र पने  हाथ  में  ले  रहे  हैं  -  ताकत  का  बटवारा
 होना  चाहिये,  डी-तैन्ट्रालाइजेशन  होना
 चाहिये  ।  आप  उनको  कहिये  कि  जितनी
 देर  तक  थ्री-टायर  सिस्टम  कायम  नही  करेगे
 लोगो  का  इन्वाल्वमेल्ट  नहीं  हो  सकता,  हर
 जगह  पंचायत  हैं,  उन  को  बढ़ावा  मिलना
 चाहिये।  यहा  कोई  भो  इस्टोचूशन  कायम

 कीजिए,  लेकिन  जो  बनी  हुई  हैं  उनको  राज
 तोडने  की  कोशिश  वो  रही  टे--यह  उन  के
 साथ  बहुत  ज्यादती  है  t

 जितने  बड़े  बढ़े  प्रोजेक्टस  हैं,  उन  के  बारे

 में  प्रभो  से  ध्यान नहीं  रखेंगे  तो  फिर  कब  ध्यान
 रखेंगे।  राजस्थान  कनाल  नहीं  बनी,  बोस-

 डैम  नही  बस  रहा  हैं,  जितने  बड़े  बड़े  प्रोजेक्ट्स
 है,  सब  अधूरे  पढ़े  हैं-मैं  इस  के  खिलाफ  प्रोटेस्ट
 करता हू  ।  भटिण्डा'  के  थर्मल पावर  स्टेशन

 के  ुक्सपैन्शन के लिये के  लिये  कोयला  मांगते  हैं.  तो

 कहा  जाता  है  कि  कोयला  सही दे  सकते,
 क्योंकि  कोल-पिट बहुत  दूर  हैं।  भाष  पूल-
 जि  बनाइये  कौर  दि  बता  कर  जिस  को
 जीतती  जरूरत  है,  उतना  दीजिये  t  जो
 लौट  बना  ड्धां  है,  लिंग  की  एक्स एस् शन  हो
 सकती है,  उस  के  लिये.  भाप  इजाज़त तीं

 दे  सकते-आप  कब  मर्मज्ञ  प्लॉट  को  संगे,  कब
 पुलिस  बनेंगे  ue  तरह  से  तो  पांगी  शौर
 पॉजिशन  को  बढ़ाया  नहों  |... ड  सकता,
 इस  तरह  से  मुल्क  जागे  नहीं  बढ़  लकती 1 |
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 कस  में  सब  से  पहले  ऐसा  किया  कि  सब  को
 बिजली  दो,  इस  से  लोगों  के  दिमागों  मे  रोशनी
 होगी,  लेती में  रोशनी  होगी,  कारखानों  में

 शील बी  होगी-इस  से  काम  चलेगा,  लोगों को
 रोजगार  मिलेगा

 डिप्टी  स्पो कर  साहब,  कहना  तो  बहुत
 कुछ  चाहता,  था,  लेकिन  वक्‍त  ने  मिलने
 से  कुछ  4  कह  सका  ।

 SHRI  RANABAHADUR  SINGH
 (Sidhi):  The  proseat  Plan  that  is  being
 discomed  today  appears  to  me  to  bave
 boiled  down  to  the  core  and  33  the  short
 time  available  to  me  I  should  try  to  tomh
 the  core  of  the  plan  mm  ‘his  =  ayscussion.
 Planning  is  a  unique  mechansm  for  any
 developing  country  to  meet  ine  needs  of
 social  justice  and  also  to  {fulfil  the  muini-
 mum  needs  of  .he  population.

 We  in  this  country  have  for  the  last  20
 years  or  80  carried  out  the  experumentation
 of  this  umque  mechanum.  In  this  ‘Pro
 cess,  while  we  conuder  the  fifth  plan,  a
 few  questions  pose  themselves.  The  first
 question  is  whether  ia  ihe  process  of  the
 fifth  plan,  we  shall  be  able  to  fulfil  these
 two  points—soctal  justice  and  minimum
 needs  of  the  people—without  bringing  in
 regimentation  in  tran?  The  second  aues-
 tion  is,  having  lived  in  a  village  for  more
 than  5  years,  {  am  likely  to  feel  that
 planning  has  in  the  last  20  years  reached
 &  Mage  of  ritualism.  This  ritualism  is
 almost  like  the  old  mantras  of  the  Hindu
 religion  which  have  lost  substance  and
 retain  only  forms.

 SHRI  S.  M.  BANERJEE  (Kanpur):
 Thank  God,  no  Jun  Sangh  member  is
 present)

 SHRI  RANABAHADUR  SINGH:  ]  am
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 1... ठ  द  afflicted  by  the  malaise  of  nowveaw
 riche.  In  this  conatry  too  after  indepen-
 dence  We  have  had  this  malaise  ant  while
 we  basked  in  the  affluence  that  was  evail-
 ale  to  us  28  8  nation  by  virtue  of  foreign
 aid,  we  have  developed  traits  of  udminie-
 tration  and  approaches  which  are  vow
 taking  their  toll  As  an  hoo,  member
 said  yesterday  meaningfully,  there  is
 expenditure  to  the  tune  of  about  Rs.  000
 crores  in  this  country  which  has  no  pro-
 ductivity  at  all,  expenditure  like  haying  a
 malt  work  in  a  big  official's  house  with  no
 provision  for  a  mal:  in  that  particular
 house  His  pay  end  other  expenses  we
 met  from  the  contingency  of  the  office  to
 which  this  officer  belongs.  Uther  cases  too
 can  be  cited  For  example,  who  milks  the
 cows  of  the  big  officials?  The  person  who
 does  it  belongs  to  the  cadre  which  is  sup-
 posed  to  run  she  offize,  Such  unproductive
 expenditure  is  the  malaise  I  am  talking
 about.

 Apart  from  this,  this  nation  has  carried
 out  the  experiment  of  the  procurement  of
 wheat  and  the  take-over  of  the  wheat  trade.
 I  know  personally  that  for  «about  three
 months,  the  total  offical  machinery  of  a
 certain  district  was  kept  totally  preoccupied
 by  running  around  in  trying  to  meet  the
 target  of  procurement.  The  amount  of
 petrol  that  must  have  been  wasted  in  thie

 dampen  the  efforts.

 In  the  process,  a  strange  situation  ie
 developing.  Even  on  the  floor  of  this

 i
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 (Shri  Ranabahadur  Singh]
 would  find  consideration,  if  not  accept:
 ance,  by  the  Planning  Munisiry.  I  make
 this  suggestion  based  on  the  last  five  lines
 on  page  62  of  the  Approach  Paper.  Re-
 ferr.ng  to  the  involvement  of  the  people,
 it  ip  menioned:

 “A  necessary  condition  for  such  in-
 volvement  is  understinding  and  appre-
 ciation  of  the  Plan  objectives,  strategy
 and  programme,  In  this  task  plan  in-
 foimation  and  education  can  play  ao
 important  role.  High  priority  would  be
 accorded  towards  working  out  and  put-
 ting  into  practice  the  varied  mcdalities
 of  the  pcoples’  involvement.”

 All  the  malaise  I  have  mentioned  be-
 fore  point  out  to  the  fact  that  we  have
 for  the  last  20  years,  and  now  for  the
 next  five  years  too,  tried  to  bring  this
 naton  up  by  one  section  of  the  people
 alone  trying  to  undertake  the  job  where-
 as  the  majority  of  the  people,  those  who
 are  not  entrusted  with  this  task  of  exe-
 cuting  the  plan,  they  are  more  or  less
 almost  dead  weights  on  the  machinery
 which  is  supposed  to  bring  them  out  of
 the  backwardness.  This  can  never  work
 in  a  country  wherem  we  have  the  lega-
 cies  that  we  have  m  this  country.  The
 only  poss‘ble  method  is  to  involve  the
 people  meaningfully.  As  I  have  read  out,
 the  modalities;  have  been  left  to  be  work-
 ed  out.  nd  this  whole  .ntellec'wal  exer-
 cise,  and  ¥  think  it  is  an  impressive  one,
 will  avain  suffer  the  same  fate  that  has
 been  the  lot  of  the  previous  plans.

 AN  HON.  MEMBER:  Much  worse.

 SHRI  RANABAHADUR  SINGH:  So,
 T  pose  a  very  simple  quest.on.  Is  it  pos-
 sible  to  get  the  people  involved  in  the
 methods  that  have  been  tried  so  far?
 Can  the  people  be  involved  merely  by
 giving  them  a  proper  break-down  of  the
 Plan  projects  and  a  plan  of  expenditure?
 Is  it  possible  for  the  people  to  feel  that
 this  Plan  is  going  to  make  all  the  diffe-
 rence  to  them?  I  submit  it  is  not  possi-
 ble  unless  we  take  heed  from  two  think-
 ers  who  happened  to  take  birth  in  this
 country  and  who  at  this  moment,  I  fesl,
 are  gradually  becoming  irrelevant;  I  am
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 _tatking  of  Gandbi  and  Vinoby  Shave. “  As  far  a8  peoples’  involvement  gots,  we
 cannot  get  away  from  the  fact  that  the
 only  possible  way  io  which  free  people
 can  be  involved  ‘n  any  planaing  is  on  the
 basis  of  equainy.  As  things  stand  m  the
 villages  today,  and  I  am  speaking  only
 of  villages  in  this  context,  there  is  no
 equality  between  on  olficnt  and  a  villager.
 As  thing,  stung  today,  the  Plan  as  it  is
 worked  out  in  this  August  House,  ite  exe-
 cution  lies  squarely  in  the  hands  of  the
 district  official  machinery,  and  when  things
 are  taken  to  the  village  level  this  official
 machinery  suffers  from  that  proverbial
 diseas:  which  was  named  in  some  poli-
 tical  theorists’  treatises  by  being  calted
 apoplexy  at  the  centre  and  anaemia  at  the
 circumference.  The  only  poss:bility  of
 avoiding  this  trouble  is  to  g.ve  a  certain
 trial  to  Vinobhaji’s  Sarvodaya  at  the  vil-
 lage  level.  All  that  it  tries  to  bring
 about  is  to  put  che  people  at  the  village
 level  in  such  a  situation  wherein  the  peo-
 ple  themselves  feel  that  unless  they  do
 something  about  it,  it  will  not  be  possi-
 ble  for  them  to  progress.

 It  is  about  time  that  burden  of  develop-
 ment  having  shifted  from  the  white
 shoulders  to  the  brown  shoulders  is  shored
 by  the  black  shoulders  m  the  villages,  For
 this,  there  shall  have  to  be  4  cimplete
 break  with  the  pat.  [t  is  not  poss  "bte  in
 the  present  context  of  tungs.  It  can  only
 happen  when  people  ars  given  true  fieciom
 it  can  only  huppen  when  people  are  trust-
 ed;  it  can  only  happen  when  the  func-
 tions  of  the  Government  are  decentra-
 lised.  For  this,  a  certain  amount  of
 trust  is  necessiry.

 T  am  told,  when  Churchill  was  asked
 to  give  freedom  to  India,  apart  from

 saying  that  he  could  not  preside  over  the
 liquidation  of  British  Emp.re,  he  also  said
 that  the  people  who  are  half-fed  and  half-
 clothed  have  no  sense  to  rule  themselves
 and  they  will  tax  themssives  out  of  cxis-
 tence,  But  we  became  free  and  we  have
 existed  as  a  free  nation  for  the  last  26
 years.  I  plead  that  it  is  about  time  that
 in  our  villages  too,  where  people  are  still
 half-fed  and  half-clothed,  they  too  should
 be  taken  in  trust.  The  functions  of  the
 Government,  of  the  Plan,  must  be  entrust-
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 ed  to  them,  in  their  hands,  however  much
 we  feel  that  they  might  be  misused  to

 “start  with.

 The  question  of  freedom  is  such  that
 it  cannot  be  tampered  with.  Real  treedum

 can  only  be  experimented  with  and,  hay-
 ing  been  experimented  with  and  mistakes

 -having  been  committed,  it  can  right  it-
 self.  But  if  it  were  thought  that  free-

 dom  tould  be  trained,  that  freedom  could
 be  conditioned,  it  is  not  possible.  It  has
 -never  happened  anywhere  in  the  world.
 -So,  it  is  about  time  that  while  we  make
 these  Plans,  while  we  think  about  com-
 ing  out  of  backwardness,  while  we  think
 -about  feeding  ourselves,  while  we  think
 about  becoming  self-reliant,  we  should  also
 think  about  the  fact  that  the  execution
 of  these  Plans,  ail  these  beautiful  metho-
 -dologies,  can  only  happen  when  the  peo-

 ple  themselves  are  partners  in  equality
 -and  in  freedom.

 Lastly,  a  little  more  selfishly,  I  hope
 that  when  this  Plan  finds  its  real  shape,
 the  Bansazgar  project  will  find  a  place  in
 it.  This  project  seeks  to  cater  to  36

 dakhs  of  people  in  an  area  which  has  no
 other  poss‘bility  of  water.  There  is  no
 underground  water;  the  rainfall  is  gradu-
 ally  going  down.  It  is  a  project  which
 will  not  vitiate  the  existing  needs  of  lower
 waparian  States;  it  is  a  project  which  will
 finance  itseif  from  its  own  revenucs  after
 the  third  year  of  its  construction  and  it
 is  a  project  which  contains  in  itself  the
 ‘whole  aspirations  of  the  people  of  that
 region.

 I  wind  up  by  saying  that  planning  is  a
 ‘question  of  orchestration  and  in  this  or-
 -chesiration,  it  is  only  a  good  conductor.

 SHRI  PILOO  MODY:  But  in  this  case
 .a  band-master.

 SHRI  RANABAHADUR  SINGH:....
 who  is  able  to  retain  virtuosity  and,  in
 ‘the  progress,  for  such  a  retention  of  vir-
 ‘tuosity,  an  old  poet  is  quite  relevant  when
 the  said:

 मीडिया  मंख  सम  चाहिए  खान  पान  से  एक
 पाले  पोते  सकल  अंग  तुलसी  सहित  चिक  ।

 BHADRA.  14,  895  (SAKA)  Fifth  Plan  (M)  is

 श्री  सवा कर  पिंड  (चंदौली)  :  उपाध्यक्ष

 महोदय,  योजना  के  माध्यम  से  जो  राइमा

 लगी  बनाई  जा  रही  है,  पहले  भो

 थी  और  सरकारी  ज्योतिब्रिग्र
 ने  जो  भाषा  कही  थी  वह  सही  नहीं  उत्तरी,
 उसके  अनुभव  के  आधार  पर  नयी  भाग्य  लिपि

 गढ़ी  जा  रही  है  |  इसमें  बताया  यह  गया  है

 कि  गरीबों  का  सम्मान  बढ़ेगा  और  उनके

 जीवन  यापन  की  व्यवस्था  होगी।  इस  देश  में

 आज़ादी  के  पहले  या  प्रारम्भ  से  ही  जो  धन

 को  अपने  अवयव  का  साधन  मानते  थे  उन्हें
 प्रथम  कोटि  की  नागरिकता  प्राप्त  थी  और

 जो  धन  को  वैभव  का  साधन  नहीं  मानते

 थे,  घन  कौ  जोव  की  आराधना  की  वस्तु
 समझते  थे  जनें  डलियां  कोटि  की  नागरिकता

 प्राप्त  थी अज  आजादी  के  बाद  भी  जिसके

 पाथ  धव  है  उन्हें  प्रथम  कोटि  की  नागरिकता
 प्राप्त  है और  जो  गरीब  हैं,  गरीब  रहता  भी

 चाहते  हैं  केवल  तावित  यापन  भर  को  लिये

 बपोजे  करना  चाहते  हैं  उन्हें द्िचीयिं  कोर्ट

 को  लाएतीसिती  प्राप्त  है,  यह  देखकर  आश्चर्य

 होता  है  कि  ऐसी  मान्यता  को  रहते  उनका

 मान  कते  बढ़ेगा?  योजना  बनायी  जाते  है,  तो

 दाम  को  बात  बहुत  की  गई,  उबार  कहा  गया

 कि  Wo  at  To  Wo  लगा  फना  च्चा  ह्  }
 गोली  पा:  देना  चाहिये।  मैं  भी  इस  से  सहमत

 हूं  क्योंकि  देश  केवल  दाम  चोरों  से  ही  परेशान

 नहीं  है,  बल्कि  कम  चोरों  से  भो  परेशान  है
 और  नाम  चोरों  से  थी  परेशान  है  ।  वास्तव  में

 यें  देश  में  सर्वजन  मं तरा बाद  नल  रहा  है
 जो  सब  के  ऊारइप्न  प्रहार  हाथी  हो  गया.

 है  जिस  प्रकार  क्षय  के  कीटाणु  लोगों  पर

 हावी  हो  जाते  हैं  |  क्षय  से  ग्रस्त  है  सारा  देश

 इस  में  काम  करने  वाले  को  मान  सही  मिल

 पढा  लत

 जिस  मशीनरी  से,  जिस  यन्त्र  से  आप

 भविष्य  के  सपनों  को  मुदित  करना  चाहते  हैं

 वह  मशीन  जड़  और  सड़ी  है  इतनी  जड़  है  कि

 आप  गर्म  पारे  को  मोम  की  नली  से  निकालता

 चाहते  हैं  और  चाहते  हैं  कि  पारा  न  टूटे  ।  हम
 लोग  5  साल  के  बाद  साक्षात्कार  कराते
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 || औ  सुखाकर ३]
 हैं  7.7  साख  भ्रांतियों  से  शोर  जिनका
 साक्षात्कार  &  प्राइम  करते  हैं  महतो  $8
 बर्द  तक  चलते  हैं,  भभोर  जो  7,7  साथ
 आदमियों  से  साक्षात्कार  कराते  हैं  वे  पांच  साल

 घौर  वास्तव  में  यह  58  सालाजन  राम  हैं,
 हम  लोग  उन  के  सलाहकार है।  सेवक  जब
 स्वामी  हो  जाता है,  इस  राष्ट्र  का  पुरा  इतिहास
 हूँ  ६! 8  राष्ट्र  पतन  की  घोर  गा  है  भौर  हमारे

 जो  अधिकांश  राज  नेता  हूँ  वह  ऐसे  समय  नहीं
 कि  इन  सेवकों  को  उन  की  हैसियत  बतायें  ।

 जब  तक  उन  की  हैसियत  का  बोध  नहीं

 कराया  जायगा  तब  तक  राष्ट्र  को  अति की
 का भावना की  बात  सोचता  भी  एक  चुल्हा

 कल्पना  मात्र  होगो  ।  यहां  बैठकर  भाष
 जितनी  ऊंचाई  से  योजन।  भरते  हैं,  वहां  तक

 बहता  उठ  हों  पाती  माष  वहां  जाओगे  जहां

 शोब  भूखों रहते  हैं  ।  ड्राप  की  नगरी  से  हम
 सोग  अपने  क्षेत्र  में  लौटा  हैं  तो  जनता  सोचती
 हैं  कि  शुदा  & ड  की  नगरी  से  कुछ  भाग
 कर  खाया  होगा  शौर  वहां  जग  पहुंचते है  तो
 गाव  की  तरह  जिस  के  धर  में  चूसा में  हो,

 दुश्वर दशक  जोग  हमारा  तरफ  लागत  है,  देखते

 यह  जो  बड़ों  बड़ी  गगरियां  बस  रही  है  भोले
 सारे  देश  का  शोषण  कर  रही  है  इन  का  भी  थके-
 न्दीकरण कर दिया कर  विया  जाय  1  यहां  दिल्‍ली में  मैं
 देखता  हूं  कि  हमारे  अस्पतालों  भें  बिजली

 नही  है,  रोगी  को  सेवा  नहीं  होती  है,  भौर

 यहा  मंत्रियों  के  घर  पर  21  2:  बत्तियां
 रात  में  जल  रहो  हैं।  यह  कोन  सा  समाजवाद

 है,  मेरी  समझ  मे  री  जाता,  भोर इस  मे  किस

 गरीब  का  मान  बढ़ाते  का  आयोजन  किआप

 जारहा  है।
 25  वर्ष  हमारी  झाडी  के  हो  गये।

 हमारे  स्वतन्त्रता  के  सच्  को  भाषा  जनता

 की  भाषा थी  7  राज  वोट  की  भाषा  देश  की
 भाषा  कही  बन  पायी  ।  घोर  यह  कितनी

 श्नफ्जा  की  बात  है  कि  अगली  योजना  में  जो
 आपनें  प्रस्ताव  किया  है  कि  5  पैसे  प्रति

 ब्यनितत  प्रति  माह  जाए  राष्ट्रभाषा  को  प्रतिष्ठित

 skpriniads  6,  v7  1.  Fin  Ul)  gd

 करने  के  लिये  देने  जो  रहे  है।  |.  भर्ती
 भाषा भों  की  बोत  तो  छोड़  कीजिये,  ग्षोंकि भाप
 कहते  हैं  कि  स्टेट  सब्जेक्ट  है।  जब  भाप  बकता
 की  भाषा  नहीं  समझते  हैं,  जलसों

 ग झपना  तत्व  महीं  पहचान  ह...  |  गदा
 को  बीस  समने  ।  कौर जब  देखता  हैं  किभापें

 जन  पश्राग्योलन करता  चाहते  है  तो  मुझ  gd
 t  अमर  जन  भाग् दोलन  करता  हैं  तो  we

 ae  भाषा  सीखिये।  गांधी  भी  की  शामें में
 जन  शाहदौल हो  सकता  है  कौर  किसी  भाषा  में

 न्हीं  क्योंकि  इस  देश  में  जम  आाग्योलन बहीं कर at  कर
 सकता है  जो  त्याग  करे,  जी  अपना  जीने

 दे  शौराज जो  जहर  बीने के के  लि  तैयार  ही

 तो  हमारे  नेता  अंदर पान  करने  का  झम्यीस

 करें,  ay  नीलकंठ  ६.  ag  क्षीर  सागर  में  कैश
 अस्ति  लेने  का  प्रायोजन ने  करें  ।  और  जो

 शाण  मस्ती  पानी  की  दुनियां  हूँ  सब  परेशान

 हैं  एक  दूसरे  को  समझे  नहों  पा  रहे  है भींच,

 की  विनम्रता है  शक्ति के  सोच  करे  49

 ऋषि  हैं,  उनका  समस्या  नहीं  करे  पा  रहे
 [ इसीलिये  दिखता  है,  विचारों  की  चखता

 भर  सारी  चीजों  की  रसिकता  है।  जिस  देखे

 मैं  इन्सान नहीं  होता  बहू  देश  भागे  नहीँ  ्
 करीबी को  हजारो  हों  से  इस  देश  ने  हसते  हंसते
 काटा  है  कौर  धागे भी  काट  लेनी,  किन्तु  जनहानि
 बनाने  के  जो  कारखाने  श्राप  के  हैं,  प्लाजा
 के  बाद  प्रापने  उनको  लूज  पुंज  किया  है  Yt
 और  जब  कटौती  करते  हैं  तो  दो  चीजों  में
 कटौती  करते  हैं-एक  तो  शिक्षा  और  संस्कृति
 के  सम्बन्ध  में  भोर  दूसरी  कटोती  स्वास्थ्य
 के  थारे  में  करते  हैं  :  जिस  देश  में  शिक्षा

 नही  होगी  तो  भर्तृहरि  के  शब्दों  मे  कहा
 जाय  तो  भाप  आदमी  को  साहित्य,  समित,
 कला  चीन  पशु  बनाना  आते  हैं  ।  तो

 पशुता  की  भोर  ले  जाना  चाहते  हैं  1

 इस  पंचवर्षीय  योजना  के  विधायकों हे  में  अन्य

 करना  चाहता  हूँ  कि  इस  प्रश्न  का
 उत्तर  हूँ

 स्वयं  प्र पने  द्वेदेय  मे  ढूंढें,  प्रो  लंगर  भावना

 समझे  तो  ह्म  लोगों  को  भी  उसका  ह... ज
 देखें।
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 आपने  योजना  में  प्राइमरी  शिक्षा

 के  प्रसार  की  बात  की  है  ।  बड़ी  अच्छी

 बात  है  |  मेरा  तो  यह  कहना

 है  कि  आपने  ग्रा जादी  के  बाद  साक्षरता  को

 प्रचार  किया  है,  शिक्षा  का  प्रचार  नहीं  किया

 है  ।  क्योंकि  यदि  शिक्षा  का  प्रचार  करते

 तो  इस  देश  में  जो  टूटन  है,  घूटन  ह,  जो

 संत्नस्ति  हैं  ग्राहको  उसके  कहीं  दर्शन  नहीं  होते  ।

 आप  बड़ी  न्याय  वरीयता  की  बात  करते  हैं  और

 एसी  ऊंची  ऊंची  बात  करते  हैं  कि  आप  लोगों

 को  साहित्यकार  की  श्रेणी  में  जाना  चाहिये
 था.  ।  लेकिन  उतना  करने  के  बाद  भी

 साहित्यकार  आपको  साहित्यकार  नहों  मानता

 क्योंकि  श्राप  न्यायालय  नहीं  हैं  |

 _ उत्तर  प्रदेश  के  बारे  में  आप  बराबर

 कहते  थे  कि  पिछड़ापन  है,  वहां  सब  नालायक

 बसते  हैं,  योजनाओं  का  रुपया  वापस  कर

 देतें  हैं।  माननीय  धारिया  बैठे  हैं,  उन्होंने
 भी  कहा  था  ।  लेकिन  गत  दो  वर्ष  में  इतने

 काश्तकारी  देंगे  से  हमने  कार्य  आरम्भ  किया

 किप्रंधानमंत्री  को यह  कहना  पड़ा  कि  योजना

 का  जितना  अच्छा  कॉम  इधर  गये

 दो  बची  में  उत्तर  प्रदेश  में  नील  है
 उतना  और  कहीं  नहीं  हुआ  ।  आप

 क्या  हमें  दे  रहे  हैं,  500  करोड़  के  बदले
 में?  2:100  करोड़  देने  जा  रहे  हैं।  आ्राबादी

 के  आधार  पर  आप  नहीं  दे  रहे  हैं,  क्षेत्रफल

 के  आधार  पर  नहीं  दे  रहे  हैं,  पिछड़पन  के

 ग्रा धार  पर  नहीं  दे  रहे  हैं  ।  आपका  आदर्श

 ओर  सिद्धान्त  कौन  सा  है  इसको  समझने  के

 लिये  तो  स्वयं  विधाता  जी  ग्वार  ले  तो  वही
 समझ  सकते  हैं,  कौर  कोई  दूसरा  कुछ  नहीं
 समझ  सकता  है  |

 यह  राजयोग.  उपयोगितावाद,  जिसे
 सामान्य  भाषा  में  अ्रवसरवाद  कहते  हैं  ।  यह
 अवसरवाद  जीवन  को  जयंत  बनाने  वाला

 नहीं  होता  है  |  क्योंकि  यह  देश  अवसर-
 वादियो  का  नहीं  रहा  है,  बल्कि  उत्तका  रहा  है
 जो  कि  जम  मंगल  के  लिये  कक  का  टुकड़ा
 भी  सत्य  ओर  सत्व  को  देते  रहे  हैं।  मैं
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 हरिश्चद्र  की  चर्चा  कर  रहा

 हूं,  भासौर  युधिष्ठिर  की  बात  तो  आप  लोग

 जानते  ही  हैं  ।  आप  युधिष्ठिर  बनते  को

 नाटक  न  करें  ।  आप  सचमृच  हरिश्चन्द्र  और

 युधिष्ठिर  बने  तब  इस  देश  में  आपकी  झा  रा-
 धना  होगी  और  इस  देश  में  आपकी  पुजा
 होगी  |

 बाप  पिछड़े  हुये  क्षेत्रों  की  चर्चा  करते

 हैं  ।  झ्र भी  उत्तर  प्रदेश  के  योजना  आयोग
 के  एक  अ्रधिकारी  ने  कहा  कि  लिक  रोड  बना

 लो,  मूल  सड़क  न  बनोगी  ।  तो  मैंने  उनसे

 कहा  ठीक  ही  तो  कह  रहे  हैं  कि  टहनियों  कों

 सींचो,  जड़  को  मत  सींचो  ।  नहीं  तो  मूर्ख
 कैसे  कहे  जाओगे  कुछ  दिनों  के बाद  |  आप

 हमको  क्षमा  करें  इतिहासकार  बड़ा  निर्मम  होता
 है,  वह  किसी  को  क्षमा  नहीं  करता  हैं,
 ब्यौरे  कल  का  इतिहासकार  जो  आपका:

 इतिहास  लिखेगा  वह  काली  स्याही  से  लिखेंगी,
 सीने  के  अमीरों  में  नहीं  लिखेगा  |

 आप  न्याय  करिये  और  उत्तर  प्रदेश  में  जितना

 पिछड़ापन  है  उसको  दूर  करने  के  लिये  जीतने

 पुल  हैं,  सड़को  हैं,  जितनी  और  सिंचाई  की

 योजना  है  उसको  पूरा  करिये,  केवल  बात  मत

 करिये  |  यह  देश  कमेटियों  का  है।
 कमेटी  बनिये  जनता  आपका  अभिनन्दन

 करेगी,  जनता  आपका  विश्वास  करेगी

 SHRI  NATWARLAL  PATEL  (Mehsa-
 na):  Mr.  Deputy  Speaker,  Sir,  I  am  very
 grateful  to  you  for  giving  me  an  oppor-
 tunity  to  speak  on  this  important  subject.

 Before  I  speak  anything,  I  woud  like
 to  draw  the  attention  of  the  hon.  Minis-
 ter  that  this  is  a  country  of  farmers,  this
 is  a  country  of  villages.  80  per  cent  peo-
 ple  of  this  country  are  living  in  the  villa-
 ges  and  they  are  getting  their  livelihood
 from  the  business  of  agriculture.  When
 we  are  planning,  we  are  forgeiting  for
 whom  we  are  planning.  Naturally,  so
 far  as  the  progress  of  the  country  is  con-
 cerned,  I  understand  a  proper  planning  is.
 required  and  for  want  of  proper  planning,
 I  think,  we  have  besn  suffering  a  lot
 for  the  last  so  many  years.  I  understand
 one  thing.  Our  planning  should  be  agri-
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 culture-onented.  Our  planning  should  be
 Jabour-onented  and,  according  to  me,  our
 planning  should  be  ‘Garibi  Hatao’-orient-
 ed,

 When  ve  plan  we  must  not  forget  the
 aillons  of  poor  people  in  the  country
 who  live  in  the  villages.  What  ig  their
 idea?  What  is  it  that  they  want?  What
 is  their  idca  regarding  planning?  I  think
 before  we  go  uliead  we  must  see  clearly
 about  this  aspirdtion  im  the  minds  of
 people;  we  must  try  to  ksow  their  minds
 and  proceed  accordingly,  For  the  last
 ry  many  years  we  have  had  the  First
 Plan,  the  Second  Plan  and  the  Third  Plan
 and  the  Fourth  Plan  and  now  we  are  ap-
 proaching  the  Fifth  Plan.  We  have  never
 bothered  to  understand  the  minds  of  these
 poor  people.  There  is  one  common  gen:-
 ral  msunderstunding  among  intelligent
 people  to  the  effect  that  those  who  are
 living  in  villages  are  not  intelligent,  they
 ure  useless  people,  etc.  This  is  not  so,
 they  ure  not  useless  people,  they  may  not
 be  intelligent,  but  they  understaad  thengs,
 they  know  how  planning  is  to  be  done  for
 this  country,  they  know  how  the  country
 can  proceed  and  how  the  ccuntry  can  be
 well-planned.  Mr.  Dharia  and  Mr.  Dhar
 —there  5  a  goog  alliteration  of  these
 words—understand  all  thess  problems
 Both  of  them  are  dynamic  persons  and
 they  are  intcHigent  and  I  appeal  to  them:
 They  should  never  forget  that  this  coun-
 try  is  a  couniry  of  farmers  anJ  of  villa-
 gers.  We  should  not  forget  that  India  is
 a  country  of  agriculture.  That  is  what  we
 should  bear  in  mind  when  we  approach
 any  Plan.

 कर  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  §  (SHRI
 MOHAN  DHARIA):  I  was  bom  in  4
 vitaee  an4  ¥  spent  24  years  of  my  carly
 life  in  villages.

 SHRI  NATWARLAL  PATEL:  You  are
 an  agticniturist,  I  know  that.  I  am  very
 happy  to  know  aboot  what  you  sald  pow.
 ‘That  is  why  I  bring  this  to  your  kind
 notice,  that  our  Planning  should  be  ह्"
 culture-orieated,
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 So  far  a8  our
 rome  ioe

 ig  concerhed,
 nearly  80  per  cent  are  living  in  the  vil-
 tages  and  our  economy  is  based  on  टन
 culture,  Agriculture  is  the  backbone  of
 our  country’s  sconomy  and  just  as  you
 cannot  have  a  body  in  fall  strength  un-
 tess  you  have  full  strength  im  the  dack+
 bone,  80  also,  in  regard  to  our  country's
 economy,  if  the  economy  is  to  be  strong
 and  stable,  naturally,  we  have  to  see  that
 our  agriculture  is  strong  ‘and  stable  and
 strengthened.  So  far  as  this  agricultural
 sector  is  concerned  there  are  many  prob-
 lems.

 Sir,  I  do  not  say  that  Government  has
 not  done  anything  in  this  d.rection.  But
 what  I  want  to  say  jg  thit  this,  .ector  has
 sulfered  due  to  lack  of  proper  planning,  if
 I  may  put  jt  that  way.  Therefore,  what  I
 say  is,  when  we  sre  approaching  this  Fitth
 Plan,  we  should  not  forget  our  agricul-
 tursts  We  should  not  forget  our  poor
 villagers,  our  poor  farme's  who  ute  liv-
 ing  toduy  in  a  miserable  condition.  Mr.
 Prasannabhai  Mechta  said  that  we  have
 miserably  failed.  We  have  not  misarably
 failsd.  TI  would  not  tke  to  say  tvat  we
 have  succeeded,  but  we  can’  sty  that  we
 have  miserably  faile:d.  This  is  my  rex
 pecetful  submission.  To  err  3  truman  में
 don't  siy  there  cannot  bs  msaks  But
 we  shall  have  to  look  at  our  outlook.
 We  should  pian  in  such  9  way  that  the
 poor  people  in  the  country  ge!  the  bene
 fit  of  such  planning,

 Mr,  Dhar  and  Mr.  Dhuria  are  having
 socialistic  outlook  and  I  have  great  faith
 80  far  as  Mr.  Dhar  is  concerned  and
 Mr.  Dharia  is  concerned.  And  3  Sm
 sure,  in  regard  to  the  Approach  Paper
 to  the  Fifth  Plan,  they  will  tak:  into
 consideration  the  various  suggestions  which
 I  have  made.  My  anxiety  is  this.  Mem-
 bers  ‘are  speaking  ang  speaking,  just  to
 focus  attention  on  certain  points,  and  giv-
 ing  suggestions,  but  these  are  not  always
 acted  upon.

 I  think  that  i  is  a  great  tragedy
 understand  that  what  we  are  saying

 fa



 this  country.  I  am  talking  in
 the  name  of  agriculturists;  |  am  taiking
 in  the  name  of  labourers  of  this  country.
 That  is  why  I  tell  you  that  so  far  88  our
 friends  are  concerned,  they  should  not
 think  that  we  are  not  doing  anything;  in
 fact  we  are  doing  everything  just  to  era-

 this  country.  To  plan  for  a  big  country
 like  ours,  I  think,  ss  not  such  an  easy  thing.
 Shri  Dhar  is  riding  a  tiger.  I  think  it  is
 a  very  risky  thing  to  ride  on  a  tiger.
 Looking  at  our  resources  and  looking  at
 the  position  of  our  country,  I  think  that
 he  must  be  bold  enough  to  face  the  situ-
 ation  and  go  shead  with  th:  Plan.  4
 want  you  to  understand  one  thing.  When
 a  good  doctor  is  giving  a  good  medicine
 to  a  patient  and  if  he  comes  to  him  again
 that  the  medicine  is  not  doing  goud  to  him,
 naturally,  a  good  doctor  would  change  it.
 He  naturally  goes  by  the  original  pres-
 cription.  If  he  is  a  good  doctor,  when  he
 is  told  that  his  medicine  is  not  giving  him
 relief,  he  would  like  to  change  it.  Simi-
 larly,  we  must  have  an  open  mind  when
 we  look  at  the  Approach  to  our  Plan.

 I  would  like  to  draw  the  attention  of
 the  hon.  Minister  as  also  the  attention  of
 the  House  to  one  important  point.  So  far
 as  our  policy  w  concerned,  we  are  shways
 thinking  of  wking  over  of  foodgreiny  trade
 by  Government;  I  4m  not,  at  the  seme
 tume,  opposed  io  the  State's  taking  over.
 So  far  as  our  country  is  concerned,  we
 should  take  over  anything.  I  think  that
 if  Shri  Dhar  and  Dharia  want  me  to  be
 taken  over,  I  am  prepared  for  that!  As  I
 said  already,  I  am  not  oppose  to  this
 business  of  taking  over.  We  shall  have  to
 go  in  for  it.  But,  there  are  some  Mem-
 bers  in  this  House  who  are  always  think-
 ing  of  taking  over  of  everything  by  Gov-
 ernment.  But,  I  am  always  thinking  of
 Naramada.  In  this  House,  I  am  not
 opposed  to  this.  We  shall  have  to  read
 the  minds  of  the  people  of  this  country  as
 to  whether  they  are  in  a  position  to  support
 this  or  not.  hat  is  also  to  be  taken  into
 consideration.  If  we  ure  not  going  to  look
 827  LS...4
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 at  this  aspect  of  the  problem,  I  think  we
 would  make  our  people  to  suifer.  Sir,  I
 am  &  man  coming  from  the  rural  area  and
 i  understand  the  mind  of  the  agriculturists.
 {  woukd  urge  upon  the  hon.  Minister  to
 look  into  this  matter  while  planning  for
 the  agricultural  commumty.  Both  Sari
 Dhar  and  Shri  Dhria  are  dynamic  persons
 and  both  of  them  are  marching  towards
 the  road  of  socialism.  {  am  sure  that  this
 great  country,  under  the  dynamic  leader-
 ship  of  Shrimati  Indira  Gandhi,  will  have
 a  bright  future  before  it.  About  this,  I
 have  no  doubt  in  mind.  We  have  to  make
 the  country’s  future  bright  with  the  co-
 operaton  of  everybody.  We  are  always
 at  the  back  of  the  Government  and  Iet  us
 hope  that  everything  will  be  good.

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai).  Mr,  Deputy-Speaker,  Sir,  it
 seems  for  Parliament,  Plan  ts  expendable.
 Otherwise,  how  can  you  explain  that  it  has
 become  the  resuwluary  item  on  the  last  day
 of  the  session?  Even  so,  tins  item  would
 remain  unfinishe  dunng  the  cunent  s€s-
 sion,  ‘and,  by  the  time  we  meet  during  the
 next  session,  the  draft  of  the  full  Plan
 would  be  availabie  to  the  country.

 Be  that  as  it  may,  what  I  would  like  to
 emphasise  in  the  vary  beginning  5  that  it
 is  rather  unfortunate  to  observe  that  it  is,
 for  the  first  ‘ime,  that  the  Approach  to  a
 Plan  or  a  Memorandum  on  g  Plan,  bas  not
 been  presented  by  the  Prime  Minister.
 It  is  my  recollection  that  with  all
 the  Plan  documents,  the  Prime  Minister
 of  India  had  always  been  very  actively
 associated  in  the  past.  Pandit  Nehru  al-
 ways  made  it  a  point  to  place  cefore  the
 country  the  approach  or  the  strategy  of
 the  next  Plan.  tn  fact,  there  could  be
 nothing  more  important  on  ths  agenda  of
 a  Prime  Minister  than  planung  itself.  The
 fact  that  it  has  not  been  so  shows  that
 Planning  has  8  very  low  priority  on  the
 agendd  of  the  Prime  Minister  and  that
 Planning  has  been  downgraded.

 SHRI  6.  VixWANATHAN  (Wandi-
 wash):  Devalued,

 SHRI  SHYAMNANDAN  MISHRA:  ॥
 is  not  a  question  of  the  Prime  Monistér  pot
 being  here  today  in  our  midst,  For  the
 Prime  Minister  was  here  when  the  approach
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 document  was  being  discussed  in  the  other
 House,  and  yet  che  did  not  think  it  fit
 to  associate  herself  with  the  presentation
 of  the  approach  document.  Again,  it  is
 not  only  the  lack  of  association  of  the
 Prime  Minister  with  this  approach  docu-
 ment  te  which  |  am  taking  objection,  but
 it  seems  that  the  Prime  Minister  has  taken
 leave  of  planning  as  it  were;  as  the  chair-
 man  of  the  Planning  Commission,  the
 does  not  seem  to  be  actively  involved  in
 the  process  of  planning.

 I  do  not  want  any  kind  of  piausible
 reply  to  be  given  by  the  cther  side,  tut  |
 would  like  them  to  consider  whether  the
 process  of  planning  can  go  on  without  the
 active  association  or  the  involvement  of
 the  chairman  of  the  Planniazg  (  ommission
 herself.

 The  Prime  Minister  ecently  said  that
 she  had  been  devoting  about  fifteen  hours
 of  her  valuable  time  every  lay  to  State
 matters,  but  may  I  ask  her  whether  she
 has  been  able  to  devote  even  fifteen  mi-
 tutes  of  her  time  to  this  most  most  tm-
 portant  and  most  vital  part  of  our  na-
 tional  activity?

 Pandit  Nehru  attended  all  important
 Meetings  of  the  Planning  Commigsion,  und
 probably  those  important  meetings  during
 the  course  of  a  year;  numbered  not  less
 than  20  to  24  during  the  course  of  |
 year;  even  during  the  course  of  one
 month,  two  important  mectings  of  the
 Planning  Commission  used  to  take  place.
 I  really  do  not  know  whether  the  Prime
 Minister  is  able  to  attend  any  meeting  of
 the  Planning  Commission  except  en  cere-
 monial  occasions  when  photographs  are
 taken  and  everybody  says  that  she  should
 be  present.

 But  my  complaint  is  not  only  about  ths
 head  of  the  Planning  Commission  not
 taking  full  and  intimate  interest  in  it.  The
 Planning  Commission  itself  aga  body
 seems  to  be  largely  on  a  holiday.  By  the
 Planning  Commission,  |  mean  the  members
 of  the  Planning  Commission,  not  those  who
 are  working  in  the  various  divisions  of
 the  Planning  Commission.  May  I  osk
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 having  been  assocated  wih  planning  since
 its  inception,  thet  the  Planning  Commis-
 sion’s  meetings  are  now  at  few  8९  two  oF
 three  during  the  course  of  ३  year.  May
 I  remind  the  House  tha.  during  the  days
 of  Shri  द  T.  Krishnamachari,  there  yeed
 to  be  an  informal  moeting  cf  the  Planning
 Commission  every  n:erning?  Now,  those
 meetings  of  the  Planning  Conunivsion  are
 not  held  at  all,  and  there  are  only  two  0
 thres  meetings  of  the  Planning  Commis-
 sion  during  a  year.

 Then,  some  members  of  the  Panning
 Commission  do  not  seem  to  be  functioning
 at  all.  The  Finance  Minister  .s  indeed  ४
 key  figure  in  the  Planning  Commission,  but
 does  he  figure  at  all  in  the  process  of  plaa-
 ning?  And  so  also  is  the  Minister  of  Inter-
 national  Trade.  batlier,  Shri  Krishna
 Menon  used  to  have  #  ryvom  in  the  Plann-
 ing  Commission,  althuugh  he  was  not  a
 full  member  of  the  Plan:sng  Commission
 de  jure.  Then,  international  trade  was
 given  so  much  of  importance;  now  it  is
 not  a  matter  of  importance  a3  our  objec-
 uve  seriously,  then  that  is  a  matter  of
 highest  importance.  Yet  neither  the  Fin-
 ance  Minister  not  the  Minister  of  Inter-
 national  Trade  is  associated  intimately
 with  the  Planning  Commission.

 Parliament  would  also  be  entitled  to
 know,  and  probably  it  has  a  means  =  of
 knowing  it  ulso,  how  many  tines  some  of
 the  members  have  bien  attending  the  com-
 mittee  meetings  of  the  Planning  Commis-
 sion?

 Again,  one  of  the  members  of  the
 Planning  Commission  haa  joined  the  Fin-
 ance  Commission.  H:  was  one  of  the  im-
 portant  members  of  the  Planning  Commis-
 sion  und  an  expert  in  his  own  field.  But
 now  he  is  only  nominally  associated  with
 the  Planning  Commission,

 May  I  further  say—~this  may  net  be
 because  of  my  hon.  friend,  the  Planning
 Minister  himvlf—that  now  the  Planning
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 Minister  is  referred  to  probably  in  all  the
 documents  of  the  Planning  Commission  as
 Planning  Minister  and  not  as  the  Deputy
 Chairman  of  the  Planning  Commission?
 So  we  have  neither  the  Chairman  nor  the
 Deputy  Chairman  of  the  Planning  Com-
 mission  and  we  have  got  the  Planning
 Minister  with  a  large  role  for  public  rela-
 tions  or  for  international  affairs.  May  I
 wish  him  well  in  whatever  useful  activities
 he  is  engaging  himself  in?

 SHRI  PILOO  MODY;  Ani  tnose  ober
 activities  also.

 SHRI  SHYAMNANDAN  MISHRA,  Be-
 cause  I  had  been  associated  with  planning
 from  the  very  beginnm2,  I  would  crave
 your  indulgence  to  give  me  a  Attle  mcre
 time,

 The  most  important  ‘hing  for  plonning
 or  for  that  matter  any  kiad  of  activity  is
 the  atmosphere  in  which  that  activity  has
 to  proceed.  And  in  the  kind  of  atinos-
 phere  that  has  been  generated  in  the  coun-
 try  largely  by  the  government,  the  political
 leadership  of  this  country,  we  have  now
 a  climate  which  is  very  much  hostile
 to  planning.  Can  we  detach  ourselves
 completely  from  the  atmosphere  in  which
 planning  has  १0  function  in  this  country?
 This  ‘atmosphere  now  one  of
 pscudo-radicalism.  Pseudo-radicalism  is,  in
 fact,  the  one  contribution  that  bas  been
 made  by  the  political  leadership  that
 bestrides  the  stage  just  now.

 We  have  then  got  thia  political  constella-
 tion—here  I  am  speaking  of  the  political
 constellation  which  is  running  the  country,
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 personality  which,  I  maintain,  has  been
 destroyed  by  this  constellation  and  by  the
 many  things  being  mouthed  by  hon
 members  on  th  other  side.

 I  stand  for  every  achievement  that
 has  been  made  oy  planning  during  the
 course  of  its  first  8  years  or  so  under  the
 leadership  of  Pandit  Jawaharlal  Nehru.
 There  is  hardiy  any  record  in  the  wurld
 which  can  match  the  record  of  planning
 during  its  first  !7-I8  years  and  |  tee]  proud
 of  that  period.  But  it  is  that  personality
 or  ethos  which  had  been  built  up  by  and
 under  the  leadership  of  Pandit  Nebru
 which  has  been  destroyed  by  this  new
 political  constellation.

 Then  you  have  got  a  particular  kind  of
 psychological  climate  in  this  country  which
 8  one  of  disillusionment,  Planning  itself
 is  being  discredited.  Who  will  believe  ia
 planning  when  there  is  more  unemploy-
 ment,  when  there  are  higher  prices,  and
 when  there  is  greater  disparity.  And
 you  speak  of  being  the  Messiah  of  so-
 cialism!  May  I  say  that  the  Prime  Min-
 ister  declaims  like  Lenin  but  performs  like
 Maharani  Gyatri  Devi?  (/nterruptions)
 May  I  also  say  that  probably,  my  hon.
 friend,  Shri  Piloo  Mody,  if  he  had  been
 the  Prime  Minister  of  India—even  this
 Swatantra  Prime  Minister—would  have
 given  more  socialism  to  this  country  than
 this  Prime  Minister  has?  What,  after  all,
 have  you  got  today?  (interruptions)

 Mr.  Deputy-Speaker,  why  has  this
 disillusionment  been  brought  about  in
 this  country?  Is  this  disillusionment
 the  handiwork  of  the  Opposition?  As  one
 of  the  Nobel  laureates  an  economist  has
 recently  said  “disillusionment  is  the  result
 of  illusionment.”  And  you,  that  is,  the
 Government,  had  produced  this  illusign-
 ment.

 These  people  have  created,  launched
 on,  another  element  which  ix  producing
 the  hostile  atmosphere  for  planning.
 That  is  economic  populism  which  they
 have  been  preaching.  Economic  popul-
 ism  ie  the  exact  opposite  of  econonuc
 rationality.  It  is  just  the  opposite
 of  economic  science  and  economic
 Jogic.  But  planniag  means  rationality,
 planning  means  logic  and  planning  means
 science.  If  you  have  created  such  an
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 {Shri  Shyamnandan  Mishra]
 atmosphere  of  irrationality,  you  can  very
 well  imagine  what  kind  of  planning  you
 would  be  able  to  opeiate  in  this  country.
 Therefore,  there  ts  utter  chaos  and  lack  of
 discipline  everywhere  in  (this  country,

 The  ruling  party  does  not  seem  to
 realise  that  they  cannot  skip  the  basic
 economic  lawser  escape  the  consequences
 of  their  operation.  What  has  happened  to
 Allende  in  Chile,  what  is  happening  to
 Bandarnaike  in  Ceylon,  what  is  happen-
 ing  to  NeWin  in  Burma,  what  had  happen-
 ed  to  Soekarno  in  Indonesia  is  bound  to
 happen  here,  because  .the  same  kind  of
 populist  policies  and  economies  are  being
 practised,

 SHRI  PILOO  MODY:  And  Nhkiumah  in
 Ghana.

 SHRI  SHYAMNANDAN  MISHRA:
 Yes,  that  too.  Then  the  people  say,  “Why
 don’t  you  stop  it?”  We  are  certamly
 trying  to  do  it  in  our  own  humble  way,
 but  when  the  tower  of  power  radiates
 irrationality  no  nook  or  cranny  can  re-
 main  safe  from  it.  They  are  radiating
 irrationality  from  the  tower  of  power  in
 Delhi  and  so  you  find  economic  irra-
 tionality,  prevailing  everywhere,  That  +
 the  tragedy  of  the  present  situation

 But  all  the  same,  the  point  to  reckon
 with  is  that  some  political  imperat:ves
 have  been  created  and  they  demand
 economic  cortrelative—how  §  ¢conomic
 correlatives  are  to  be  built  in  order  to
 correspond  to  the  political  imperatives  is
 the  question.  In  other  words,  one  has  to
 remind  oneself  of  what  Debre  Regis  said
 to  Allende—the  electoral  mass  has  to  be
 turned  into  a  revolutionary  mass.  And
 this  the  ruling  party  cannot  do.  It
 has  indeed  been  able  to  win  the  elec:
 tions  on  the  basis  of  certain  slogans.  But
 now  they  find  that  they  would  not  be  able
 to  implement  those  slogans,  This  is  the
 basic  contradiction  of  the  present  siuation.
 You  can  certainly  win  elections  on  cet-
 tein  slongans,  but  if  you  are  not  abe  to
 implement  them,  then  those  slogans  arc
 gaing  to  boomerang  on  you.  All  this  has
 created  a  mos  unfortunate  situation  in  the
 country  mw  far  88  planing  is  concerned.
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 Now,  30  far  as  the  approach  paper  is
 concerned,  may  I  say  that  nbedy  in  bir
 senses,  if  ]  may  say  so  with  humility,  can
 call  it  an  approach  to  the  Fifth  Five  Year
 Plan.  For,  it  can  be  asked,  if  there  is  no
 Fourth  Five  Year  Plan  as  such,  where
 is  the  question  of  the  Fifth  Five  Year
 Plan  and  an  approach  to  the  Fifth
 Year  Plan.  Is  there  a  Fourth  Five  Year
 Plan  now  in  existence?  And  if  dere
 plan  called  the  fourth  five  year  Plan,  aay
 l  say  that  there  could  be  no  more  a
 meaningless  exercise  than  this,  In  fact,  she
 Fourth  Five  Year  Plan  is  a  continuation
 of  the  plan  holiday  which  was  officially
 mauguratéd  in  1967.

 ॥  do  not  say  80  arbitrarily,  economic
 activity  during  the  Fourth  Five  Year
 Plan,  never  picked  up  the  level  of
 1964-65,  when  probably  my  hon.  Friend
 Dr.  Rao  was  the  member  of  the  Planning
 Commission  and  he,  did  not  allow  things
 to  go  that  astray  during  those  days.
 Investments,  in  real  terms  during  the
 years  of  the  fourth  plan  had  never  ex:
 ceeded  the  level  attained  during  the
 three  years  of  the  officially  deviarcd  plan-
 holiday.  The  Fourth  Plan  has  jailed
 miserably  in  every  vital  field.  Had
 tt  been  left  to  the  operation  of  the  free
 market  forces,  as  my  hon.  friend  Mr
 Mody  would  always  advocate,  probably
 the  result  would  not  have  been  much
 different  from  what  you  are  having  now.

 SHRI  PILOO  MODY:  They  would  have
 been  much  better.

 SHRI  SHYAMNANDAN  MISHRA.
 The  shortfalls  in  the  terminal  yeer  of  the
 fourth  plan  are  going  to  be  substantial  in
 every  field.  In  fact,  the  shortfall  would  be
 no  less  than  20  per  cent  in  food-
 grains,  I  think  I  can  put  it  at  even  25
 per  cent.  In  steel  it  would  be  more
 than  30  per  cent,  in  cement  Hn  per  cent,  in
 fertilisers  50  to  60  per  cent,  in  clothes  60
 per  cent  and  in  newsprint  92  per  cent.  Coal
 has  been  stagnating  at  whatever  level  it  wa»
 8  years  before.  In  the  new  generation  of
 power  the  slippage  during  the  first  three
 years  of  the  fourth  plati  had  heen  more
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 the  current  plan  it  was  43  per  cent  and  in
 the  fourth  year  of  the  plan,  it  may  be
 of  the  order  of  86  per  cent.  That  is  the
 achivement  !

 The  Fourth  plan  is  the  launching  pad
 for  the  fifth  plan,  but  it  does  not  provide
 the  basis  for  what  is  being  postulated.  The
 fourth  pian  is  in  such  shambles  that  the
 credibility  of  the  fifth  plan  and  its  author
 ३38  bound  to  be  doubted.  After  all  the  fifth
 plan  would  stand  on  the  shoulders  of  the
 fourth  plan.  The  Government  which  does
 not  take  care  of  the  current  plan  but  talks
 about  the  next  plan  in  hyperbolic  and
 superlative  terms  is  the  one  which  can-
 not  be  credited  with  any  belief  in  plan-
 ning.  You  must  take  care  of  the  current
 plan  and  then  alone  you  can  sound  credi-
 ble  about  the  achievements  to  be  made  in
 the  next  plan  or  the  targets  that  you  are
 placing  before  the  country  in  the  next
 plan.

 It  appears,  therefore,  that  we  have  been
 enjoying  a  plan  holiday  since  4967  and
 we  would  continue  this  plan  holiday—
 that  is  my  humble  submission—even  during
 the  Fifth  Plan  as  it  has  been  postulated.
 May  ]  give  you  a  few  examples?  Perhaps
 the  Planning  Minister  himself  had  stated
 that  the  Fifth  Plan  was  now  going  to  be
 reduced  to  the  core  or  it  would  be  mostly
 a  core  plan.  He  claimed  that  economies
 to  the  extent  of  Rs.  400  crores  were  beng
 effected  in  the  expenditure  of  the  Govern-
 ment,  What  did  he  imply?  It  is  not  only
 a  question  of  implication;  now  it  is
 very  explicit.  It  is  known  to  everybody
 that  out  of  Rs  400  crores,  Rs.  340  crores
 would  be  the  cconomies  effected  in  the
 plan-expenditure.  Only  Rs,  60  crores  would
 be  the  reduction  in  the  non-plan  expendi-
 ture.  If  that  is  the  economy  he  feels  the
 country  wanted  in  the  context  of  the
 economic  difficulties,  if  faces,  I  must
 say  that  he  has  wrongly  underatood  the
 feeling  in  this  country.

 16,06  hrs,

 (Dr.  Sanapish  Roy  in  the  Chair]

 Maybq  fT  am  not  correct—nobody
 knows  who  is  going  to  be  correct:  the  Plan-
 ning  Minister  himself  cannot  assert  he  is
 going  to  be  proved  cortect—but  on  present
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 indications,  tt  seems  to  me  that  the  new
 steel  projects  are  going  to  be  shelved  or
 are  going  to  be  taken  up  only  norminally.
 Secondly,  the  power  programme  is  going
 to  suffer  a  sizeable  cut.  New  fertiliser
 units  will  be  reduced  at  least  by  half  in
 number.  Goa  Refinery  seems  to  have
 been  finally  dropped.  All  these  are  in
 the  core  sector.  How  are  we  going  to
 assure  ourselves  that  even  the  core  is
 going  to  be  protected?  If  that  is  the  fate
 of  many  of  the  vital  projects  in  the  core
 of  the  plan,  and  this  is  bound  to  be  so,
 if  prices  go  on  rising  at  the  rate  at  which
 they  have  been  rising,  ic.  20  to  25  per
 cent  during  the  course  of  a  year,  what
 will  happen?  May  I  conclude  this  topic
 by  saying  that  the  Fifth  Plan  is  going
 to  be  a  continuation  of  the  plan  holiday
 even  with  reference  to  what  is  going  to
 happen  to  industry,  that  is,  the  most
 dynamic  sector  of  our  economy?  A  major
 portion  of  the  industrial  programme  for
 the  Fifth  Plan  would  necessarily  consist  of
 schemes  spreading  over  from  the  Fourth
 Plan.  The  House  knows  that  about  Rs.
 10.000  crores  have  been  earmarked  for
 industry,  out  of  which  Rs.  7,000  crores  are
 earmarked  for  the  public  sector  and
 Rs  3,000  crores  for  the  private  sector.
 Of  this.  an  outlay  of  Rs.  4,000  crores
 woukd  be  required  for  the  carry-over
 schemes  and  for  advance  action  on  the
 fifth  plan  Rs.  1,000  crores  would  be  re-
 quired.  What  remains  for  the  new  schemes
 during  the  fifth  pfan  is  only  about  Rs.
 2.000  crores.  Even  this  would  get  attenu-
 ated  because  of  the  price  rise.  So,  you
 can  imagine  what  kind  of  plan  we  are
 going  to  have.

 Again,  the  investment  ratio  which  is
 a  very  important  factor  to  reckon  with  is
 not  going  to  rise  during  the  Fifth  Plan
 according  to  the  indication  given  in  the
 approach  document.  It  is  rather  surpris-
 ing  that  the  approach  document  does  not
 mention  prominently  anywhere  the  in-
 vestment  ratio  that  would  obtain  during
 the  Fifth  Plan.  At  one  place,  only  inci-
 dentally  it  id  mentioned  and  the  figure
 given  is  16.6  per  cent.  Probably  it  is
 gross.  I  would  not  go  into  the  mechanics
 of  the  calculation.  but  by  4  per  cent  or
 0,  Thus,  the  net  investment  ratio  would
 be  of  the  order  of  42.6  per  cent,  even
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 according  to  the  approach  document,  7
 thet  is  so,  it  is  not  gomg  to  approximate
 even  to  the  level  that  was  reachet  in  4964,
 65.  Therefore,  it  would  not  be  incorrect
 to  say  that  even  the  Fifth  Plan  is  gotag  to
 be  a  continuation  of  the  plan  holilay.  Sp,
 nobody  can  call  it  un  approach  to  the  fitth
 plan;  if  at  all  it  can  only  be  an  approach
 to  a  further  continuation  of  the  pian  holi-
 day.

 Be  that  as  it  muy,  at  this  stage  what
 we  are  considering  is  only  a  technical
 exercise,  a  lifeless  or  headless  body.  Indecd,
 I  must  give  a  word  of  praite  for  the  new
 technique  that  has  been  brought  in  for  the
 formulation  of  the  Fifth  Plan.  I  remem-
 ber  how  during  the  course  of  the  second
 plan,  it  was  exceedingly  difficult  for  us  even
 to  construct  an  inter-industry  table  of  2
 w12  This  time  the  interandusiry  table
 that  has  been  constructed  runs  into  66  x
 66,  and  that,  indeed  is  a  great  improve-
 ment.  Much  of  the  document  has  been
 produced,  not  by  my  hon.  friend  Shri
 Dhar  or  by  other  members  of  the  Plar-
 ning  Commission  but  by  the  new  God
 called  computer.  It  ig  the  computer  which
 has  produced  this  document  and  may  be
 there  is  some  improvement,  so  far  as  the
 technical  formulation  is  concerned;  it  is,
 indeed,  a  great  improvement.  But  that
 reminds  me  of  a  story  m  the  United
 Kingdom  about  a  get  married.  A  young
 man  wanted  to  a  girl,  He  bad  in  front
 of  him  the  photographs  of  a  large  number
 of  girls,  about  500  or  600  He  had  his
 own  ideal  of  beauty.  It  was  becoming
 rather  puzzling  for  him  and  he  was  com-
 pletely  at  sea  as  to  how  to  select  a  young
 girl  who  will  be  upto  his  ideal  of  beauty.
 So,  he  fed  into  a  computer  his  own  {deal
 of  beauty  and  the  data  of  the  girls  and
 asked  the  computer  to  give  the  answer
 The  computer  selected  a  girl  on  the  Wasis
 of  the  data  made  available  to  it.  But
 when  the  girl  came  to  know  that  she  was
 selected  by  the  machine  and  not  by  the
 man,  she  was  horrified.  This  is  true  of
 the  technical  exercise  here.

 SHRI  ATAL  BIHARI  VAJPAYERE
 (Gwalior):  Who  is  the  girl  in  thts  case?

 SHRI  SHYAMNANDAN  MISHRA:
 The  country  has  to  select  the  girl  and
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 probably  the  choice  is  not  véry  tevch  it
 this  mtatter.

 SHRI  MOHAN  DHARIA:  fa  any  case,
 Shri  Vajpayeo  hes  no  cxpeticnce  in  this
 matter.

 SHRI  ATAL  BIHARI  VAIPAYEE:
 That  is  why  I  want  to  scck  the  help  of  the
 computer,

 SHRI  SHYAMNANDAN  MISHRA:
 The  point  I  was  submitting  was  thu,  the
 exercise  that  has  been  presented  to  ws  is
 only  a  lifeless  exercise,  It  docs  act  have
 the  life-giving  inputs  like  the  policy  frame,
 the  administrative  or  executive  capacity
 or  may  I  say,  even  the  political  commit
 ment,  a  word  which  has  been  so  profusely
 bruited  by  the  leaders  of  the  ruling  party.
 Have  they  given  the  political  commit-
 ment  that  is  necessary  for  the  implemen-
 tation  of  such  a  plan  or  to  make  the
 plan  frame  or  the  approach  a  meaningful
 exercise?  They  may  say  that  a  formal  com-
 mitment  has  been  given  by  the  National
 Development  Council.  We  know  how
 things  are  presented  to  the  National  Deve-
 lopment  Council  and  how  decision  is
 secured  from  that  body.  In  fact,  the  issues
 are  never  posed  to  the  National  Develop-
 ment  Council  in  the  way  in  which  they
 ought  to  be  and  what  results  from  its
 deliberations  is  only  a  cover  for  a  formal
 procedure.  So,  the  approach  without  a
 policy  frame  is  a  body  without  a  soul.
 Tt  is  only  a  techsical  approach

 May  I  say  that  what  we  mean  by  ap-
 proach  is  not  a  technical  exercise  bu’
 necessarily  a  political  or  human  exercise?
 If  it  is  not  so,  and  if  it  is  a  technical  exer-
 cise,  it  should  have  the  backing  and  sup-
 port  of  the  human  approach.  There  is  no
 such  thing  that  we  find  here,  Indeed,  the
 approach  should  be  primarily  a  political
 and  human  document  and  only  secondarily
 a  technical  document.  The  defect  of  this
 plan  approsch  is  thet  "it  is  prinvarily  a
 technical  approach  and  only  sepondarily
 a  human  or  political  doctiment.

 Moreover,  T  would  not  be  prepared  to
 call  #  an  approech  to  a  Plan  for  another
 reason.  This  is  for  the  fire  time  that  9  plan
 ie  sought  to  be  forinuigind  without  an)
 backward  or  forward  ligkage,  le  8

 rag
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 es  avtonomous  Pian.  Have  we  got  a
 Prospective  in  this  |  be  it  i  10
 or  5  years?  This  is  for  the  first  time  thet
 the  Pian  is  being  formulated  without  any
 perspective.  No  planning  exercise  can  be
 an  autonomous  exercise.  But  this  is  what
 we  find  being  done  here  now.

 Even  the  Tamil  Nadu  Plan-frame  is
 superior  to  your  Plan-Approach  of  the
 Central  Government?  I  say,  even  a  State
 Plan  is  superior  to  your  Plan.  In  many
 ways,  I  will  credit  them  with  ea  much
 greater  statesmanship  and  intelligence  than
 the  Central  leadership  here.  In  the  Tamil
 Nadu  Plan,  they  have  got  a  perspective  of
 0  years.  They  seek  to  double  their  State
 income  during  the  course  of  next  0  years.
 But  there  is  no  such  perspective  given
 in  the  Plan  Approach  here.  Yet  you  ask
 us  to  call  it  a  Plan  Approach.  It  is,
 indeed,  something  difficult  for  us  to
 stomach.

 Now,  if  the  Plan  Approach  lacks  credi
 bility,  if  the  people  takes  it  less  seriously,
 it  is  because  the  Government  is  taking  it
 less  seriously.  In  fact,  it  is  the  Govern.
 ment  which  has  made  the  future  of  the
 Fifth  Plan  rather  bleak  by  not  attending
 to,  the  problems  of  the  Fourth  Plan.  What
 the  Government  ought  to  have  done
 in  the  given  situation  was  to  attend  the
 problems  of  crisis  management.  The  eco-
 nmoy  is  in  the  grip  of  a  serious  crisis  at
 the  present  moment.  The  Iast  two  years
 of  the  Fourth  Pian  should  have  been  devo-
 ted  mostly  to  the  crisis  management.
 But  they  have  not  done  anything
 of  the  kind.  So,  the  shortages  plague  the
 economy;  the  soaring  prices  plague  the
 economy.  The  Fourth  Plan  is  indeed,  as
 somebody  has  remarked,  like  a  cousin  in
 the  family  who  has  gone  astray  and  nobody
 wants  to  mention  his  name  in  the  family.
 Nobody  in  the  Govt.  is  talking  about  the
 Fourth  Ptan.  This  is  the  Government  to

 ‘The  crisis  can  be  managed  or  tackled
 if  we  deal  with  its  root,  namely,  the  im-
 passe  or  the  stalemate  in  the  policies.  We
 go  on  discussing  endlessly  growth  vs.  dis-
 tribution,  the  problem  of  big  kulaks  vs.

 ,  public  sector  vs.  private
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 sector,  When  will  this  impasse  end?  When
 will  we  make  up  our  mind  finally?  Unless
 this  impasse  ends,  there  can  be  no  growth.
 The  most  indecisive  animal  in  the
 world  is  the  Central  Government.  It  will
 never  make  up  its  mind  aboot  anything.
 Tf  there  is  no  decisiveness  in  thought,
 there  can  be  no  decisiveness  in  action.
 Therefore,  there  is  complete  paralysis  of
 will,  thought  and  action.

 What  was  expected  of  the  Approach  to
 the  Fifth  Plan  was  a  break-through  ig  the
 stalement  of  the  policies,  and  that  break-
 through  in  the  stalemate  of  the  policies  is
 not  visible  anywhere.

 At  this  rate,  the  way  in  which  they
 are  mismanaging  the  economy  thoroughly
 to  their  hearts’  content,  the  Fifth  Plan
 too,  even  before  it  is  launched,  will  be
 a  non-event  and  the  obituary  notice,  as
 somebody  has  said,  will  pre-empt  the  an-
 nouncement  of  its  birth.

 There  are  four  or  five  objectives  of  a
 conventional  nature  that  have  been  placed
 before  the  country.  There  is  absolutely
 no  new-hess  or  freshness  about  them.  One
 objective  is  growth  in  national  income  at
 the  rate  of  5.5  per  cent—a  very  sanctified
 Objective  in  almost  all  the  Plans.  In
 respect  of  agriculture,  the  annual  growth
 rate  is  of  the  order  of  4.5  per  cent  or  80.
 In  industry,  eight  to  nine  per  cent,  and
 export  is  expected  to  grow  at  seven  per
 cent.

 Before  I  deal  with  any  other  item  among
 these  objectives,  I  would  like  to  detain  the
 House  for  whole  on  the  export  objective.

 ingfully?  They  have  been  telliig  the
 country  that  we  have  exceeded  the
 target  in  the  nvatter  of  exports.
 is  not  so.  We  have  been  chalking  up  a
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 {Shri  Shyamenanden  Mishra]
 extent  and  so  on—all  these  have  been
 credited  in  the  matter  of  exports.  But,
 this  Government  is  not  taking  the  coun-
 try  into  confidence  about  all  these  things.

 rir

 So  far  as  the  increase  in  national  in-
 come  at  the  rate  of  5.5  per  cent  is  con-
 cerned,  I  am  one  of  those  who  think  that
 this  is  not  a  high  figure.  In  fact,  I  would
 advocate  that  the  country  should  be  in  a
 position  to  achieve  g  rate  of  growth  in
 national  income  of  the  order  of  seven  per
 cent  per  annum.  That  is  indeed  pos-
 sible,  in  this  country,  to  achieve,  During
 the  course  of  the  last  20  years  or  so,  I
 have  been  able  to  locate  eight  years  during
 the  course  of  which  the  rate  of  growth
 had  been  near  seven  per  cent.  What  we
 had  been  able  to  achieve  during  the  course
 of  those  eight  years  out  of  20  years  should
 be  possible  for  us  to  achieve  during  the
 course  of  the  next  five  years,  if  you  are
 able  to  duplicate  the  same  conditions
 which  prevailed  during  the  course  of  those
 eight  years,  And  those  conditions  can  be
 duplicated,  can  bs  brought  about,  if  you
 are  able  to  learn  the  lessons  from  the
 past.  There  are  three  or  four  lessons
 which  should  have  been  Iearnt  from  the
 past.

 The  first  is  this.  The  dependence  on
 agriculture  on  seasonal  conditions  5
 now  to  the  extent  of  80  per  cent  That
 has  to  be  reduced.  If  you  are  able  to
 reduce  it  significanfly,  then  you  would

 be  able  to  bring  about  a  much  greater
 growth  in  national  income  also.

 The  second  is  thar  the  industrial  pro-
 duction  had  been  depending  much  too
 heavily  on  the  traditional  industries  which
 have  got  a  lesser  rate  of  growth.  That
 dspendence  also  has  to  be  reduced.

 The  third  i  that  we  went  in  for  heavy
 and  basic  industries  which  have  long  ges-
 tation  period.  Y  do  not  regret  it,  but  this
 long  gestation  was  matred  by  mismanage-
 ment.  Therefore.  the  effect  of  this  could
 not  he  felt  in  the  stipulated  period.

 The  fonrth  factor,  whith  we  very  sadly
 neglected,  was  education,  Education  in
 this  country  is  an  anti-development  force;
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 it  in  pot  a  development  force.  Recently
 when  the  eminent  sepnomist,  Prof  Collin
 Clark,  visited  this  country,  he  said  to  us
 what  he  heard  from  an  Indiun  representa-
 tive  at  a  UNESCO  Conference,  The  In-
 dian  representative  had  sald:

 “The  British  gave  us  an  unbalanced
 system  of  education;  we  have  made  हम
 worse.”

 If  you  make  education  worse,  do  you  re-
 quire  to  ask  the  stars  why  we  are  facing
 such  a  deplorable  situation  in  this  coun-
 try?

 The  much-trumpeted  objective  of  this
 Plan  is  equality.  The  haltmark  of  the  ap-
 proach  is  that  this  Plan  would  be  able
 to  bring  up  the  level  of  the  standard  of
 living  of  the  bottom  30  per  cent  by  re-
 ducing  the  consumption  standards  of  the
 top  30  per  cent  Now  one  really  does  not
 know  what  is  the  concept  of  the  bottom
 30  per  cent  and  of  the  top  30  per  cent.
 We  really  knew  the  bottom  40  per  cent
 and  this  also  seems  to  have  increased  con-
 siderably.  One  estimate  puts  that  the  bot-
 tom  40  per  cent  would  have  increased  to
 the  extent  of  70  per  cent  due  to  the  recent
 price  rise.  The  top  30  per  cent  were  those
 yontemen—ladies  andi  gentlemen  included
 in  this  category—who  have  a  consumption
 standard  of  Rs.  24  per  month  and
 above  It  is  these  who  are  included  m
 this.  So,  T  really  do  sot  know  what  is  the
 kind  of  equality  which  they  want  to  bring
 about  even  among  those  who  have  got
 this  standard.

 ‘What  is  the  present  position  of  con-
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 indeed  y  desirable  process  and  which  has
 to  be‘steppéd  up-—has  be  not  confined  brs
 attention  only  to  the  top  5  per  cent  which
 enjoy  e  consumption  standard  equal  to  the
 consumption  standard  of  the  bottom  40
 per  cent?  But,  if  that  is  not  desirable,
 why  has  he  not  included  the  top  20  per
 cent?  Why  has  he  included  the  top  30
 per  cent?  Frankly  I  am  not  able  to  un-
 derstand  this  process  of  equality.

 Lastly  a  word  about  ‘Garibi  Hatao’  and
 seff-reliance.....  .

 SHRI  G.  VISWANATHAN:  Where  3
 it?

 SHR]  SHYAMNANDAN  MISHRA:  If
 this  Government  were  really  serious  about
 their  ‘Garibi  Hatao’  programme  which
 was  announce’  in  the  year  of  grace,—
 969  when  Mr.  Subramaniam  served  a
 notice  on  ‘Garib’  m  this  country  at  the
 Bombay  se-sion—“Quit  Poverty”—,  if  the
 Government  were  really  serious  about  this
 programme,  then  it  would  have  had  a
 ‘Garibi  Hatao’  programme  extending  over
 8-9  years  since  1969,  After  having  wasted
 three  years  of  their  valuable  time  and  done
 absolutely  nothing  during  this  period,  they
 want  the  country  to  believe  that  they  are
 going  to  achieve  it  in  the  next  five  years.
 Therefore.  in  this  country  you  find  not  a
 ‘Garibi  Hatao’  programme  but  a  ‘Garibi
 Bhulaw’  programme.  The  very  key-note  of
 the  ‘Garibi  Hatao’  programme  was  placed
 before  this  country  by  Mahatma  Gandhi

 Prohibition  has  beep  dismantled  by  this
 Government.  So  I  want  to  say  with  all
 the  emphasis  at  my  Command  that  this
 Government  which  dismantles  the  prog-
 ramme  of  prohibition  is  going  to  bring
 about  much  greater  poverty  and  misery
 in  this  country.

 This  Government  is  also  going  to  capi-
 tulate  before  the  Americans  during  the
 course  of  the  next  two  or  three  months...

 SHRI  K.  P.  UNNIKRISHNAN  (Bada-
 gera):  It  is  your  Mr.  Nijalingappa  who
 abolished  prohibition  in  Mysore

 SHRI  PILGO  MODY:  Nobody  would
 have  that  courage  on  your  side.
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 SHRI  SHYAMNANDAN  MISHRA:  Let
 them  not  talk  of  self-reliance.  What  I
 wish  to  say  is  that  during  the  next  two  or
 three  months  this  Government  is  going  to
 capitulate  before  the  Americans  because
 the  probiem  of  balance  of  payments  is
 going  to  be  extremely  difficult.  They  are
 going  to  import  more  food.  They  will
 have  to  import  more  fertilisers,  more  steel
 ‘and  more  petroleum  and  at  higher  prices.
 They  have  made  a  provision  of  only  Rs.
 240  crores  which  would  be  available  to
 them  from  foreign  aid—only  Nett  Rs.  240
 crores.  My  calculation  is  that  they  would
 require  in  the  place  of  these  Rs.  240  cro-
 res,  not  less  than  Rs.  3000  crores.  So,
 instead  of  Rs.  45  crores  per  year,  this
 Government  would  require  Rs.  500-600
 crores  per  year  That  is  my  calculation.

 Let  uy  compare  notes  after  sometime
 and  see  what  happens.  Then  it  will  be
 seen  that  what  I  have  said  borne  out  by
 facts.  What  they  are  talking  about,  na-
 mely,  self-reliance  is  a  sham  and  hypo-
 cricy.  All  in  all,  this  approach  to  the
 Fifth  Plan  is  truly  not  of  much  use.

 SHRI  KARTIK  ORAON  (Lohardaga):
 Mr.  Chairman.  Sir,  the  very  first  Chapter
 in  regard  to  the  Approach  to  the  Plan  has
 directed  itself  to  certain  basic  objectives.
 These  basic  objectives  are:

 “Removal  of  poverty  and  ‘attainment
 of  economic  self-reliance—these
 are  the  two  major  tasks  which
 the  country  has  set  out  to  ac-
 complish.”

 We  have  had  four  plan  periods.  Even
 in  the  First  Plan  the  central  objective  of
 Planning  has  been  to  initiate  “a  process  of
 development  which  would  raise  the  living
 standards  of  the  people  and  open  out  to
 them  new  opportunities  for  a  richer  and
 more  varied  life’.  Obviously  the  economy
 has  strengthened  over  the  years,  but
 it  has  not  gone  to  the  people  ag  a  whole,
 it  has  not  been  able  to  create  confklence
 in  them.  The  purpose  of  planning  should
 be  to  proceed  ahead,  a  step  forward,  and
 at  the  same  time  it  should  give  us  pro-
 mise  of  better  days  ahead,  That  is  What
 the  purpose  of  planning  is  and  should  be.
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 What  we  find  is  that  in  regard  to  various
 Programmes  of  development,  our  people
 still  Hve  below  the  poverty-line,  they  are
 underemployed  and  unseniployed,  The
 thinking  today  is  naturally  directed  towards
 making  ,  new  approach  to  planning  and
 bring  it  into  focus  with  programmes  of
 development  which  will  immediately  heip
 the  large  masses  of  our  people  who  as
 a  consequence  of  unemployinest  and  un-
 deremployment  are  below  the  poverty  line.
 According  to  Mr  Dandekar  the  people
 who  do  not  consume  enough  food  to  sa-
 tisfy  the  minimum  nutrition  requirement
 of  2250  calories  per  day  are  assumed  to
 be  below  the  poverty  line.  ह 8  belong  to  a
 community  who  even  today  even  after
 two  decades  of  planning,  are  living  on  the
 barks  and  leaves  of  trees  let  us  think
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 that  we  should  not  wait  fot  an  indefinite
 period  for  the  development  in  all  spheres.
 I  do  not-  know  how  far  Shri  Dhar  would

 am  correct  or  not;  Io  may  be  wrong
 perhaps;—that  he  has  issued  a  directive
 to  all  the  Chief  Ministers  of  the  States
 that  they  must  prepare  one  sub-Plan  for
 the  development  of  tribals  and  the  deve-
 lopment  of  tribal  areas.  I  think  this  is  8
 step  ia  the  right  direction.  Ge  has  strain-
 ed  his  nerve  to  find  out  bow  best  he  could
 help  them.  He  deserves  congratulations

 I  would  like  to  invite  the  attention  of
 this  House  ह.  Article  27541)  which  says:—

 “Such  sum:  as  Partiament  may,  by
 law,  provide,  shail  be  charged  on  the
 Consolidated  Fund  of  India  in  each  year
 as  granutediaid  of  the  reverwes  of  such
 States  a¢  Partinnient  may  determine  to
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 be  in  need  of  assistance,  and  different
 sums  may  be  fixed  for  different  States:”

 Why  is  it  so?  It  further  says:

 “Provided  that  there  shall  be  paid  out
 of  the  Consolidated  Fund  of  India  as
 grants-in-aid  of  the  revenues  of  a  State
 such  capital  and  recurring  sums  a,  may
 be  necessary  to  enable  that  State  to  mert
 the  costs  of  such  schemes  of  develop-
 ment  as  may  be  undertaken  by  the  State
 with  the  approval  of  the  Government
 of  India  for  the  purpose  of  promoting
 the  welfare  of  the  Scheduled  Tribes  in
 that  State  or  raising  the  level  of  adminis-
 tration  of  the  Scheduled  Areas  therein
 to  that  of  the  administration  of  the  rest
 of  the  areas  of  that  State:”

 That  means  that  Parliament  has  no  autho-
 rity.  They  cannot  question;  it  is  not  for
 them  to  consult  Parliament.  But,  the
 States  and  the  Central  Government  are
 supposed  to  have  made  such  arrangements
 by  which  they  can  get  financial  assistance
 from  the  Central  Government  for  the
 development  of  tribal  areas.  What  have
 you  done  for  these  people  during  the  last
 twenty-five  years?  They  have  been  want-
 ing  these  constitutional  provisions  for  the
 scheduled  tribes.  What  have  they  done
 for  them?  I  would  like  to  quote,  as  a
 matter  of  clarification,  what  Shri  ्.  M
 Patel  has  said  in  his  letter  dated  {6th')7th
 October,  956  when  he  was  Secretary  to
 the  Government  of  India,  Ministry  of
 Finance,  to  the  Secretary,  Finance  Com-
 migsion,  New  Delhi.  He  says:

 “The  duty  of  the  Commission  ५0  make
 recommendations  to  the  President  is  in
 respect  of  grante-in-aid  as  to  which
 Parliament  can  make  a  law  under  clause
 ६)  of  Article  275.  It  is  a  cardinal  rule
 of  inter-pretation  that  a  provito  to  a
 particular  provision  of  a  statute  carves
 out  an  exception  to  the  main  provision
 to  which  it  hes  been  enacted  as  a
 proviso.  The  effect  of  provisos
 to  clanse  |  is  thus  to  carve  out  un
 exception  to  that  clause  by  taking  away
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 of  such  grants  is  made  obligatory  by
 the  Constitution  itself.  ..”.

 When  we  come  and  ask  why  we  are  not
 being  given  these  grants-in-aid,  we  are  told
 that  it  is  because  of  financial  stringency,
 this,  that  and  the  other.  In  this  way,  they
 have  been  taking  away  what  we  are
 entitled  to  in  the  Constitution,  Today,  we
 are  paying  bonus  even  without  there  being
 @  profit,  and  we  are  paying  deainess
 allowance,  salaries  and  we  are  providing
 air-conditioners.  In  fact,  the  times  demand
 not  air-conditioners,  but  life-conditioners
 for  millions  of  people  in  our  country.  Se,
 from  that  point  of  view,  it  is  very  meces-
 sary  that  provision  ought  to  have  been
 made  for  the  tribals  in  thus  regard,  but  |
 am  sorry  to  say  that  even  the  Constitu-
 tional  provision  has  been  flouted  in  this
 regard.

 Again,  in  the  First  Plan,  they  had  made
 a  provision  of  0.85  per  cent  of  the  total
 outlay  of  the  Plan  for  Scheduled  Castes
 and  tribal  welfare.  But  now  it  has  come
 down  right  up  to  0.25  per  cent.  I  do  not
 know  why  Actually,  it  should  have  gone
 up,  and  they  ought  to  have  allocated
 more  money  for  the  tribals,  bur  it  has
 come  down  to  0.25  per  cent  of  the  total
 outlay.  I  request  that  या  all  fairness  to
 the  tribals  of  India  and  the  backward
 vommunities  in  India,  they  should  make
 the  provision  at  least  2  per  cent.  Ht
 should  be  2  minimum  of  one  per  cent  of
 the  total  capital  outlay  and  that  would
 work  out  to  Rs.  520  crores  tor  five  years.
 We  had  commutted  an  offewce  against
 these  people  for  the  last  20  years,  and  we
 had  been  playing  with  the  lives  of  these
 people,  probably  under  the  beticf  that
 these  people  do  not  know  the  Constitu-
 tion,  and  therefore,  one  could  do  whatever
 one  likes.  Therefore,  I  would  like  to  draw
 the  attention  of  the  hon,  Minister  to  this
 aspect.

 SHRI  B.  द  NAIK  (Kanara):  ft  should
 be  5  per  cent  becatse  the  tribals  constitute
 five  per  cent  of  the  population.

 SHRI  KARTIK  ORAON;:  Another  है...
 ble  is  that  of  Ind  alienation.  This  ques-
 tion  has  not  been  properly  sorted  out
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 during  the  last  twenty-five  years.  After
 Independence,  we  have  actually  lost  more
 land  rather  than  gained.  [hat  .s  the  only
 benefit  that  we  have  gained  after  these  23
 years  of  Independence.  Ths  problem  of
 alienation  of  tribal  lands  has  assumed  very
 setious  proportions.  The  lands  of  the
 tribals  are  being  transferred  to  non-tribats,
 in  flagrant  violation  of  the  rules  that  no
 such  transfer  of  tribal  lands  to  non-tribal
 fands  can  take  place  without  the  previous
 permission  of  the  deputy  commissioner.
 But  now  the  tribal  lands  are  lying  mosth
 with  the  non-tribals.  So,  they  cannot  have
 the  crops  and  therefore  they  have  no
 means  of  living.  They  are  not  educated
 and  therefore  they  cannot  get  jobs.  Their
 lands  are  taken  away  and  they  are  cuffer-
 ing.  Government  have  utterly  failed  an
 they  have  done  nothing  in  this  regard
 Another  point  that  I  would  like  to  point
 out  is  that  when  the  crops  in  their  lands
 are  damaged  either  by  floods  or  by  drought
 ete.  Government  pay  compemation  for
 the  damages  suffered.  But  what  about  the
 tribals  who  have  Jost  their  lands?  Their

 is  some
 of  their  tands  to  the  tribals  once  again.
 We  have  made  request  after  request  in

 nothing  is  being  done.
 doing  nothing  in  this  re-

 and  even  tho  Chief  Ministers  are
 sleeping  and  doing  nothing.  We  say  that
 it  is  the  responsibility  of  the  Centre  to
 solve  this  problem.  When  we  raise  it  here,
 we  are  told  that  it  is  the  rexponsibility  of
 the  State  Government,  but  when  we  raise

 damaged,  I  would  suggest  that  the  bon.
 Minister  must  make  provision  for  a  land
 mortgage  bank  in  the  States  so  that  there
 could  be  restoration  of  lands  to  the  tribals
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 “Justice  is  the  constant  and  perpetual
 wish  to  render  to  every  man  his  duc.”

 he  shall  not  pay  corn  to  his  creditor.
 He  shall  dip  his  tablet  in  water  and  the
 interest  of  that  year  be  shall  not  pay.”

 Therefore,  when  today  we  the  tribals  in
 India  have  responded  to  the  call  of  our
 Prime  Minister  and  given  her  a  massive
 mandate—almost  all  the  tribals  are  under
 the  banner  of  the  Prime  Minister—it  is
 our  duty,  it  is  the  duty  of  Members  of
 Parliament,  to  respect,  regard  and  heed  the
 demands  of  these  people.  है! ड  is  the  will
 of  the  people  which  will  decide  the  fnture
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 verty  and  the  removal  of  poverty  is  given
 a  definite  definition,  a  very  clear  dimension.
 Specifically,  the  Plan  says  what  exactly  it
 means  by  the  removal  of  poverty.  It
 says  that  the  aim  is  to  raise  the  lowes:  30
 per  cent  of  the  population  from  a  consum-
 ption  level  per  capita  of  Rs.  26  to  Rs.
 36  whih  is  above  what  is  stated  as  the
 poverty  level  based  on  97l-72  prices
 This  very  clear  definition  and  sinft  in  the
 emphasis  of  the  Plan  is  a  new  thing.

 So  far  we  had  been  told  that  the  goal
 must  be  a  growth  in  the  national  income
 It  was  assumed  that  the  growth  in  national
 income  would  result  mm  abridgement  of
 the  inequalities.  Now  growth  in  =  the
 national  income  is  not  the  main  thmg,  but
 becomes  an  ingredient  in  the  strategy  in
 the  battle  for  the  removal  of  poverty.
 Repeatedly,  almost  m  every  page  of  the
 plan  document,  we  find  this  emphasis,  and
 for,  transferring  to  the  plan  document  this
 national  mandate  I  must  compliment  the
 Planning  Commission.  They  fave  shown
 an  awareness  of  the  mandate  the  people
 have  given  Government.

 With  respect  to  self-relrance  also  the
 emphasis  ugain  is  On  removal  of  inequa-
 lites  because  the  document  says  that  even
 for  the  purpose  of  consolidation  of  self-
 reliance,  mequality  has  got  to  be  removed
 It  is  a  mutually  reinforcmg  process  J  am
 fepeating  this  to  emphasise  that  there  Bn
 something  new  in  this  Plan,  namely,  the
 emphasis  with  respect  to  the  goal.

 Coming  to  the  strategy,  what  exactly  is
 the  strategy  of  the  Plan  that  you  have  in
 view?  The  strategy  is,  according  to  the
 Flan,  to  bring  down  the  consumption  level
 of  the  highest  and  bring  up  the  consump-
 tion  level  of  the  lowest,  and  for  doing  this,
 certain  modalities  are  prescribed.  Pausing
 for  a  moment,  I  am  also  confused  with
 your  definition  of  the  richer  section.  You
 put  30  per  cent
 ¥  We  mentioned  that  the  average  mus
 be  Re.  84  and  whoever  bas  aot  an  average
 consumption  of  Rs.  84,  comes  in  the  rich-

 If  the  average  must  be  84,
 that clear

 large  section  which  is  consuming
 than  Rs.  84,
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 an  average  Thy  highest  30  per  cent  wall
 include  the  Tatas,  the  Barlas  and  the  muiti-
 millionanie,  of  this  country  also.  here-
 fore,  if  it  8  to  be  84,  the  Plan  is  absolute-
 ly  silent  as  to  what  exactly  is  the  consump-
 tion  level  of  the  lowest  bracket  vis  &  vss
 the  nchest  30  per  cent.  If  you  say  that
 the  consumption  level,  which  would  on
 an  average  bring  it  up  to  Rs,  80,  wall  reach
 the  nch  consumption  level,  then,  is  it  really
 the  richest  consumption  level?  Where
 exactly  is  the  margin,  and  what  exactly  waa
 your  calculation?  What  is  your  lowes:
 consumption  level?  We  are  not  concern-
 ed  about  the  ‘average,  What  exactly  is  the
 lowest  consumption  level?  And  for  bring-
 ing  that  up,  lam  not  very  clears  about
 your  strategy.

 You  say  that  the  strategy  is  to  give  in-
 cenuves  to  them  to  invest  goods.  But
 with  respect  to  that  there  is  nothing
 specific  except  q  pious  wish.  I  suppose
 that  in  a  plan  document,  it  is  not  merely
 a  pious  sentiment  that  is  expected  but  we
 have  got  to  spell  out  for  the  guidance  of
 the  different  Ministries  what  exactly  are
 the  specific  incentives  we  have  got  in
 mind  and  how  exactly  the  Finance  Minist-
 ty  or  whatever  Ministry  is  concerned  with
 it,  to  proceed.  Absolutely  nothing  is
 forthcoming

 You  have  mentioned  incentives  for  in
 Vesting;  incentive  for  saving;  incentive  for
 Investing  in  non-corporate  enterprises.
 {he  second  thing  is,  non-availability  of
 luxury  goods.  It  ss  a  mnghly  laudable
 statement.  |  must  certainly

 as  a  cornerstone  and  as  a  key-magter  in
 the  enure  planning  frame,  that  tugury
 goods  must  become  unavailable  in  this
 country.  I  entirely  compliment  them  on
 it.  But  again,  J  ask  you,  is  the  Plamning
 Commission  satisfied  by  making  that
 statement?  What  is  your  concept  of  fu-

 Or,  is  a  motor-car  a  luxury  good?  What
 exactly  are  the  igxury  goods?  May  I  alo
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 ask,  do  the  goods  ouly  constitute  luxury
 items?
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 Take,  for  oxample,  cabaret  dance;  is  it
 or  is  it  not  ,  luxury  matter?  Five-star
 hotels—is  it  or  is  it  not  a  luxury  matter?
 Ys  it  only  the  corporate  things  or  things
 wherein  you  enjoy  the  perquisites,  tuxury
 matters?  Are  not  things  which  the  com-
 mon  man  cannot  possibly  have  and  which
 are  in  contradistinction  and  contradictory
 to  the  culture  of  this  country,  also  luxury
 matters?  For  instance,  a  particular  person
 having  three  or  four  or  five  guest-houses
 fn  different  parts  of  the  country  enjoys
 himself  and  shifts  from  place  to  place;  wu
 it  or  is  it  not  a  matter  of  luxury?  One
 shifts  his  family  to  Simla  and  they  stay
 in  his  own  house  there,  or  one  flies  to
 Kodaikanal  for  staying  in  bis  own  house
 there.  Does  it  not  become  a  juxury
 affair?  If  it  does,  then  how  can  you
 limit  yourself  by  mentioning  that  luxuty
 goods  must  not  become  available.  So,
 about  the  essence  of  the  whole  Plan,  there,
 the  Planning  Commission  is  absolutely
 vague.  What  exactly  are  the  luxury  goods
 that  are  going  to  be  banned  ia  this  coue-
 try?  Nothing  specific  is  forthcoming.

 It  is  for  the  Industries  Ministry  to  de-
 cide  what  exactly  to  be  given  and  what
 not  to  be  given.  That  shoul!  not  have
 been  the  approach  to  the  whole  plan.  I
 want  to  emphasise  this  particular  aspect
 of  the  whole  thing.  This  luxury  matter
 has  got  to  be  completely  hmited.  By  your
 standard  of  Rs.  84  per  head  it  comes  to
 Rs.  420  for  a  family  of  five  persons.  Rs.
 330  is  the  average  you  have  struck  then
 it  comes  to  Rs.  560  per  family.  That  is
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 be  with  us.  Re.  365  must  be  the  consum-
 ption.  Let  us  start  it  from  here,  There
 must  be  some  mechanism,  pious  wishes
 will  not  take  us  anywhere  at  all,

 There  mechanisms  are  contemplated
 One  is  the  national  minimum  that  is  gua-
 ranteed  to  the  people,  namely,  education,
 housing  and  drinking  water.  This  is  the
 promise  which  the  Congress  Party  had
 given  to  people  in  Bhubaneswar.  Years
 have  gone  by.  We  are  now  seriously  at
 it.
 ee  ut  the  relevant  proportions  in  this  al-
 lotment  are  the  same  as  they  were  in
 the  previous  plans.  The  percentage  of
 allocanon  for  housing,  the  percentage  of
 allocation  for  dunking  water  etc.  remain-
 ed  the  same  as  in  the  previous  ‘years.
 Nothing  more.  The  amounts  are  higher;
 may  be  your  evaluation  is  correct.  Let
 it  be  se.

 Coming  to  the  employment,  very  cor-
 recdy  you  have  said  that  if  a  person's  liv-
 708  standard  has  got  to  be  raised  the  only
 answer  i  employment.  Otherwise  you
 just  cannot  distribute.  What  exactly  is
 the  strategy  for  employment?  Heie

 joyment,  For  their  wage  earning  employ-
 ment  there  are  certain  §  —_  sectors.
 The  first  solution  is  that  when  development
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 You  have  of  course  stated  that  by

 nena
 operation  you  could  bring  in

 acres  of  land.  I  do  not  know  from
 where.  lf  the  cultivated  land  remained
 what  it  was,  by  intensive  cultivation  and
 by  putting  in  more  fertiliser  the  yield  may
 raise.  I  do  not  know  how  by  that  process
 employment  can  increase.  Employment  can
 increase  only  if  there  is  extensive  culti-
 vation.  Extensive  cultivation  is  iimited.
 From  the  limited  extensive  cultivation
 much  additional  employment  cannot  possi-
 bly  come.  You  can  by  your  new  innova-
 tions  and  all  that,  made  a  cultivator  richer
 and  his  life  more  pleasant  and  more  liv-
 able.  Additional  employment  may  uot  be
 available  from  the  agricultural  sector  ex-
 cept  from  small  irrigation  large  irrigation
 and  public  sector  works,

 You  have  laid  considerable  emphasis  on
 construction  because  of  its  employment
 potential.  Correct,  but  the  allocation  for
 construction  is  just  Rs.  00  crores  out  of
 Rs.  5i,000  crores.  Then  according  to
 para  7  in  page  4,  in  the  terminal  year  the
 additional  wage  employment  that  will  be
 created  will  be  less  than  the  new  entrants
 into  the  employment  field  and  the  backlog
 of  unemployment  will  still  remain,  Your
 solution  is  self-employment.  Correct
 but  for  that  we  rely  on  the  agricultural
 sector  because  two-thirds  of  the  entre  po-
 pulation  is  in  the  agricultural  sector.  So.
 self-employment  must  atise  there.  You  say
 rightly  that  land  reforms  must  be  imple-
 mented  for  that  purpose,  so  that  those  per-
 sons  who  are  employed  there  may  have
 the  wherewithal  to  carry  on.  You  also
 lay  emphasis  on  handicrafts,  villages  in-
 dustries,  animal  husbandry  etc.  You  are
 going  back  to  the  Gandhian  philosophy,
 quite  correctly.  We  have  forgotten  him  so
 far  and  it  is  time  we  remind  ourselves
 about  him.  But  then,  Gandhiji  said,  ma-
 chinery  must  enter  only  to  augment  pro-
 duction  and  not  to  displace  human  labour.
 But  we  find  that  machinery  hag  entered  to
 displace  human  labour.  You  want  soap.
 Ie  it  necessary  that  Tatas  should  be  al-
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 needs,  there  machinery  has  been  allowed
 to  come  in,  with  the  result  that  millions
 of  persons  are  remaining  unemployed  88
 a  heavy  load  on  the  shoulder  of  the  na-
 tion.  The  huge  human  resources  which
 can  be  a  gold  mine  remain  untapped,  sit
 ting  a8  a  parasite  on  the  shoulders  of  the
 small  producing  section  in  this  country.

 Your  strategy  is  in  regard  to  the  distri-
 botive  system.  I  do  compliment  you  for
 emphasising  this.  Nobody  has  got  the
 right  to  appropriate  what  the  society  is
 producing.  Money  is  given  by  the  banks.
 Resources  are  given  by  this  country  and
 labour  is  given  by  the  worker.  The  pro-
 duct  is  a  social  product  and  that  is  for
 society.  Nobody  has  the  right  to  appro-
 priate  it.  it  is  not  in  the  producmg  area
 that  socialisation  must  necessarily  take
 place.  What  is  more,  tt  is  in  the  distribu-
 ive  area  that  socialisation  must  take
 place.  Whoever  may  produce,  society
 must  get  a  hold  on  it  and  distribute  it.
 ‘The  common  man  must  be  assured  of  the
 elementary  necessities  of  life  to  exist.  I  do
 not  say  you  have  to  achieve  it  by  to-
 morrow  or  the  day  after.  This  is  not  a
 matter  for  hustling.  Things  must  be
 permitted  to  proceed.  Wheat  whole-sale
 trade  has  been  taken  over  and  certain
 difficulties  have  been  encountered.

 1720  ह,

 The  position  has  got  to  bz  assimilated
 and  the  machinery  has  to  be  volved,  Any
 attempt  by  anybody  to  hustle  through
 this  matter  should  not  be  allowed,  The
 emphasis  must  be  on  the  distributive
 system.  At  least  the  commanding  heights
 of  the  distributive  system  must  be  with
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 labour-intensive  industries.  Fourthly,  there
 should  be  expansion  of  village  and  small
 scale  industries.  Then  there  should  be
 restructuring  of  the  administrative  frame-

 work  and  strengthening  of  the  public  dis-
 tribution  system.  These  are  the  king-pins
 stated  here.

 Are  we  sure  that  these  king-pins  can  be
 achieved?  The  results  are  subject  to  so
 many  “ifs”  and  “buts”.  If  there  is  land
 reform,  if  the  public  distribution  system
 can  be  made  available,  if  the  production
 of  luxury  goods  can  be  curbed,  if  labour-
 intensive  technology  is  accepted  in  pie-
 ference  to  others,  if  expansion  of  small
 and  village  industries  is  allowed,  if  all
 these  things  are  there  then  the  Plan  will
 succeed.  if  these  things  are  not  there  the
 strategy  of  the  Plan  is  such  tha:  the  growth
 will  be  stunted.  Therefore,  it  is  not
 enough  that  we  state  it.  According  to  me
 We  have  to  identify  the  enemies  of  plan-
 ning  and  we  have  to  start  attacking  them.
 Whoever  is  against  land  reforms  or  a
 public  distributive  system  is  an  enemy  of
 the  plan.  Whoever  is  in  favour  of
 luxurious  spending  is  a  crimmal  and  an
 enemy  of  the  plan.  If  any  Minister  ts
 issuing  a  licence  against  the  strategy  of
 the  Plan,  he  is  No.  |  enemy  of  the  plan.
 The  cnemies  must  be  identified.  The  pro
 cess  must  start  with  the  identification  of
 the  enemies  ef  the  plan.  That  alone  will
 give  you  the  proper  background  for  getting
 the  plan  through.  From  the  Ministry  pre-
 sided  over  by  my  dynamic  friend  Shri
 Mohan  Dharia  I  would  expect  proposals
 for  restructuring  the  administrative  machi-
 nery.

 You  say  that  the  workers  must  co-
 operate  and  sacrifice.  For  whom  is  the
 production?  Unless  you  are  able  to
 assure  that  production  is  for  the  country
 and  the  common  people,  the  co-operation
 of  the  people  will  remain  a  for  cry.  Un-
 leas  you  assure  the  worker  that  it  is  for
 his  benefit,  his  co-operation  may  not  be
 forthcoming.  Why  not  make  the  worker
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 Hig  wages  ate  low  even  whea  the  prices
 are  moving  up;  even  when  the  prices  of
 raw  materials  are  low,  the  prices  of  finish
 ed  products  are  moving  up.  Who  is  mov
 ing  it  up?  The  middle  agency  moves  it
 up.  This  conntry  bes  got  8  right  on  that
 Therefore,  unless  two  things  are  ensured,
 firstly  the  participation  of  the  producing
 element,  the  worker,  no  emotional  identi-
 fication  by  him  will  be  porsible  because
 he  will  still  be  feeling,  in  spite  of  change
 in  the  political  structure,  that  he  is  work-
 ing  for  wages  only  and  not  by  himself  and
 idenufication  will  not  be  possible  and,
 secondly,  the  socially  produced  goods  must
 become  the  property  of  the  society.

 Here,  |  am  reminded  of  the  saying  of
 Mahatma  Gandhi  who  said,  पू  am  a  socta-
 list  who  believes  that  any  product  which
 is  produced  by  more  than  two  men  and  by
 hard  labour  must  remain  the  property  of
 the  society.”  That  was  the  philosophy
 Mahatma  Gandhi  spelt  out,  The  human
 labour  is  g  sacred  thing.  Let  nor  any
 machinery  displace  the  human  labuur
 These  fundamentals  have  been  violated  by
 us  and  we  stand  in  q  particular  crisis.

 Let  us  go  back  to  the  fundamental
 philosophy,  name  the  enemy,  start  the
 battle  against  the  enemy  and  come  to  a
 cohesive  arrangement  with  different  Minis-
 tnes.  You  put  it  before  them  “Are  you
 accepting  it  or  not?’  If  not,  tell  it  to  the
 people.  And  let  us  proceed  with  another
 Pian.  Without  this  coordination,  the  Plan
 will  result  in  another  disillusionment.

 May  [  say  that  this  Plan  will  not  result
 in  disillusionment  because  the  Plan  as  such
 has  before  it  a  very  clearly  conceived,  a
 very  clearly  spelt  out,  a  very  clearly
 analysed,  strategy.  Unless  this  strategy  is
 accepted  by  the  whole  country  and  the
 different  Ministries,  it  will  not  succeed.
 Let  the  Planning  Ministry  have  some  more
 decisive  deliberations  of  the  matter  in
 evolving  a  policy  which  is  agreed  to  by
 different  Ministries,

 With  these  words,  I  support  the  stratagy
 spelt  out  in  the  Pian.  All  |  am  askigg  8
 the  implemeptation  of  it.  The  imglemer
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 itation  has  got  ta  be  by  the  people  from
 top  to  the  bottom,  from  the  top  to  begin
 with  and  to  reach  the  bottom  later.

 L  have  done  and  I  resume  my  seat.

 SHRI  PILOO  MODY  (Godhra}:  Mr.
 Chairman,  Sir,  I  am  one  of  the  enemies
 of  the  Plan.  After  listening  to  the  debate,
 iam  convinced  that  this  Plan  has  more
 enemies  than  friends.

 It  has  been  such  an  unreal  debate  that
 in  many  ways  it  reflects  a  sort  of  mind
 of  the  people  involved  in  passing  judgmert
 on  a  process  with  which  they  are  totally
 alien,  Planning  takes  place  somewhere  0
 India  and  still  we  do  not  know  where.  [
 have  not  seen  the  inner  sanctum  senc-
 torum  of  the  Plans  in  this  country.  If  i
 have  not  seen  that,  I  certainly  do  not
 imagine  that  many  people  in  this  House,
 not  to  speak  of  60  crores  of  people  out-
 side,  could  have  seen  this  planning  pro-
 cess.  Therefore,  what  has  been  said  that
 there  is  a  total  lack  of  identification  of  the
 people  with  the  planning  process  in  this
 country  is  perhaps  a  very  true  thing.

 I  have  been  listening  of  late,  not  only
 to  this  debate,  and  |  really  wonder  why
 such  a  debate  should  take  place.  What
 are  the  rules  and  norms  which  govern  the
 sort  of  debate  that  should  take  place.  We
 find  that  the  debate  is  taking  place  with
 some  of  us  over  here  trying  to  analyse
 what  the  Plan  has  been  and  some  of  them
 over  there.  About  60  of  them  are  going
 to  speak  on  the  Plan.  Each  one  of  them
 has  been  given  5—7  minutes  and  most  of
 them  steal  many  more  minutes.  |  find
 that  even  the  debate  to  ४3  very  large
 extent  represents  what  the  Pian  is.

 It  is  8  series  of  disjomted  thoughts
 collected  together  and  worded  out  by  a
 super  drafisman,  [  can  just  see  Mr.  Dhar
 giving  final  touches,  the  polish,  the  erudite
 phraseology,  the  articulate  structure  that
 this  thing  has.  But,  as  my  hon.  friend,
 Shri  Shyamnandan  Mishra,  mentioned  a
 little  while  ago,  the  Plan  in  a  very  real
 sense  is  worse  than  m  monster,  The  reason
 why  it  is  worse  than  a  monster  is  because
 827  LS.5
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 the  monster  has  no  past.  But  he  still  झिविड
 the  hope  of  future.  This  Plan  has  neither
 a  past  nor  a  future;  it  is  a  document  in
 isolation  which  is  likely  to  remain  in
 suspended  animation  like  the  Assemblies
 of  Uttar  Pradesh  and  Andhra  Pradesh.
 What  has  been  said  really  when  I  hear
 some  of  the  quotations  that  have  beta
 picked  out  from  history,  cultwe  and
 mythology?  People  just  love  to  quote
 Gandhi  all  the  time  and  they  wy  to  justify
 that  all  the  crimes  they  are  committing  in
 the  name  of  Plan  had  something  to  do
 with  what  Mahatma  Gandhi  had  in  mind
 about  how  this  country  should  develop.  I
 think,  this  is  just  a  little  too  much.

 There  was  one  member  here~~I  do  not
 see  him—who  said  that  the  Plan  should
 proceed  on  the  basis  of  whut  Mahatma
 Gandhi  and  Viaobha  Bhave  advocated.
 Unfortunately  there  was  a  slight  diflerence
 of  accent.  This  Plan  is  very  much  a
 Gandhi  Plan  and  not  a  Vinobha  Plan  but
 a  Gandhi  Pian  and  a  baba  Plan  which
 proceeds  very  much  on  the  basis  of  a
 new  phraseology,  a  new  philasophy  tnown
 as  Maruti  socialism.  If  you  find  anything
 in  the  Plan  which  is  typical,  which  is
 really  a  description  of  the  planning  process
 in  India  today,  it  can  only  06  described
 as  ‘Maruti  socialism’.  Of  course,  }  have
 always  believed  that  all  forms  of  socialism
 are  bad—the  Kosygin  and  Brezhnev
 variety,  the  Indrajit  Gupta  variety,  the
 Dange  and  s  M,  Banerjee  variety,  the
 D.  P.  Dhar  and  Mohan  Dharia  variety,
 Shrimati  Indira  Gandhi  and  Sanjay  variety.
 Therefore,  there  is  no  reason  why  I  should
 applaud  the  Maruti  socialism  at  all.  AD
 forms  of  socialism  are  bad.  Sociatism,
 quite  frankly,  is  a  croked  way  to  a  pro-
 mised  prosperity  in  the  distant  future,  I
 do  not  know  of  any  socialist  country
 where  you  can  describe  prosperity.  You
 and  I  know  it,  Sir,  we  would  sot  consult
 the  others.  There  are  five  things  that  are
 common  to  all  socialist  countries  without
 exception  I  think,  I  said  this  earlier  on
 also  and  the  professor,  I  hope,  has  learat
 them  by  now.  They  are  high  taxes,  high
 prices,  shortages  and  queues  for  everything
 black  markets  and  the  brain  drain.  Thoere-
 fore,  we  have  socialiam;:  Jt  makes  ao
 difference  whether  it  is  Kesygig:  socialion:



 We  have  the  fruits  of  socialism  in  wmple

 ment,  not  the  high  phraseology  of
 of  the  speeches  that  aie  made,  but
 terms  of  the  common  things  that  the  peo-
 ple  of  India  are  very  sorely  in  need  of,
 things  that  we  should  be  thinking  about,
 not  the  parameters  of  pianaing,  how  the
 upper  30  per  cent  should  be  lobbed  up
 to  the  bottom  30  per  cent,  who  constitute
 the  upper  30  per  cent,  and  who  constitute
 the  lower  30  per  cent.  In  any  plan,  cer-
 tain  basic  needs  are  to  be  fulfilled,  and
 if  I  may  spell  them  out,  jt  is  the  first
 lesson  of  an  economica  book...

 SHRI  S.  M.  BANERJEE  (Kanpur);  Why
 don't  you  give  a  rhyme  for  a  kindergar-
 ten  book?

 SHRI  PILOO  MODY:  I  might.  I  want
 that,  ultimately,  you  should  digest  it,

 It  is  food,  clothing,  shelter,  education,
 medical  cate  and  public  transport.  This
 is  all  that  we  have  to  deal  with  and  I
 would  hope  that  for  the  next  20  years
 in  this  country  the  planners,  the  pseudo-
 planners,  the  Bengali  planners,  and  the
 non-Bengali  planners,  all  of  them  would
 forget  everything  else  and  concentrate  on
 these.

 Now,  let  us  see  what  the  position  of
 food  has  been.  After  all  this  is  more  ba-
 sic  than  all  your  philosophy.  And  the
 position  of  food  has  been  that  i  the  last
 few  years—I  am  now  talking  about  the
 era  of  Maruti  socialism—~in  the  last  eight
 years  the  position  of  food  has  been  that
 the  oonsumption—uitimately  food  is  relat-

 ed  to  the  intake  of  a  man....

 SHRI  DINEN  BHATTACHARYYA
 (Serampore):  Not  like  you.

 SHRI  PELOO  MODY:  Not  itke  me,
 but  like  you.  Therefore,  to  improve  such
 miserable  specimens,  it  ig  necessary  that

 SHRI  K.  S.  CHAYDA  (Patan):  But
 Lquor  consumption  has  increased!

 SHRI  PILOO  MODY:  Don't  import
 something  extrancous  into  the  debate,

 Long  live  the  Scotch  wishkey.  I  would
 be  very  happy  if  every  man  in  this  country
 would  have  a  drink  because  it  would  give
 him  the  requisite  calories  which  he  would
 not  get  from  his  rot  and  dhal,

 Take  the  edible  oils.  Wheat  happened
 here?  The  consumption  has  gone  down  by
 25  per  cent.  What  about  sugar?  i7  per
 cent  down.  Last  year,  we  pasteg  what
 we  call  the  century  im  the  import  of  food-
 gtains,  India  has  now  really  the  distinc-
 on  of  havmg  imported  i00  millon  ton-
 nes  of  foodgrains  by  the  end  of  ‘1972.  The
 cost  of  00  million  tonnes  of  foodgrains
 —-most  of  it  came  free—was  Rs.  5,000
 crores.  You  know  what  we  could  have
 done  with  Rs.  5000  crores  to  the  rural
 areas  in  this  country?  We  could  have  40
 fertiser  factories.  We  could  have  supplied
 drmking  water  to  everyone  of  these
 ,52,324  villages  in  this  country  which  do
 not  have  even  a  glass  of  water  to  drink
 after  twenty-six  years  of  Independence.  A
 nation  which  manufactures  locomotives  an
 acroplanes  ang  what  not,  but  cannot  pro-
 vide  drinking  water  to  ,52,324  villages
 m  the  country.  I  get  this  monthly
 acconnt  from  the  Ministry  year  after  year
 as  to  what  is  the  number  of  villages  with-
 out  drinking  water.  With  this  amount  we
 could  have  augmented  our  food  proiluc-
 tion  at  least  by  another  50  million  tonnes.
 Instead  of  that,  we  gave  it  away  to  the
 transport  companies  We  gave  it  away  to
 the
 mers,  the  Australian  farmers.  We  gre  pre-
 pared  to
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 not  to  ovr  own  farmers  because  we  have
 created  in  this  country  a  society  ia  which
 you  hate  Indians.  You  hate  Indians  be-
 catise  you  hate  success.  You  hate  anything
 that  leads  to  success,  The  only  vale  in
 your  society  is  the  value  of  being  poor.
 So,  if  you  are  ignorant,  then  everybody
 will  come  and  embrace  you.  This  is  tbe
 valve  ‘and  ethes  of  your  society.

 What  do  you  expect?  60  crores  of  peo-
 ple,  getting  up  every  morning  tired,  de-
 jected,  frustrated,  you  want  them  to  80
 out  and  build  the  nation?  You  sce  the
 condition  of  the  College  students,  They
 come  out  of  the  college  wandering  all  the
 time  what  their  future  will  Le  and  whe-
 ther  they  will  get  jobs  or  not  Whether  he
 be  a  nuclear  scientist  or  biologist  or
 a  photographer,  all  end  up  ultimately  as
 Bank  dabus  getting  a  job  from  a  bank
 and  trying  to  hang  om  to  it,  to  the  best
 of  their  ability.

 This  is  the  sort  of  society  you  have
 planned  and  produced.  You  talk  about
 planning?  You  talk  about  unemployment?
 What  is  your  performance?  The  Second
 Five  Year  Plan  advertises  that  at  the  end
 of  the  Second  Five  Year  Plan  there  would
 be  nine  million  unemployed.  What  did
 the  Third  Plan  advertive?  That  by  the
 end  of  the  Third  Plan  there  would  be  2
 million  unemployed.  Who  the  hell  you
 are  planning  for?  Are  you  planning  for
 human-beings,  guinea  pigs,  dogs,  animals,
 birds,  or  really  Congressmen?  The  Second
 Plan  did  not  succeed.  It  was  a  total  flop.
 So,  in  spite  of  having  targeted  2  million
 unemployed,  you  have  1s  million.  To-
 day,  you  have  33  crores  of  people  un-
 employed,  by  your  own  statistics,  If  you
 go  into  the  truth,  it  will  be  much  larger.

 Whom  the  bell  are  you  planning  for?
 t  heard  Mr.  Stephen  say  just  now  that  at
 the  end  of  the  fifth  year  of  the  Fifth  Plan
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 unemployed,  I  would  have  said,  it  is  slow,
 it  is  sluggish,  but  it  is  a  certain  step  in
 the  right  direction  and  I  would  have  sup-
 ported  your  planning.  But  when  planning
 advertises  saying  that  unemployment  will
 go  on  increasing,  from  plan  to  pian,  I
 think  the  time  has  come  to  ask  certain
 pertinent  questions.

 I  want  to  know  from  the  Minister  aftes
 how  many  Five-year  Plans  everybody  in
 India  will  be  unemployed.

 Now,  what  about  clothing?  The  per
 capita  consumption  of  clothing  has  gone
 down  by  1  per  cent.  Are  you  aware  of
 that?  Do  I  see  any  less  material  on  you
 than  you  are  used  to  in  the  past?  I  know
 that  the  material  I  wear  will  go  on  in-
 creasing  but  at  least  on  you  it  should  stop.
 I  am  not  involved  in  the  planning  pro-
 cess  as  you  are.  So,  as  far  as  clothing
 is  concerned,  the  per  capita  consumption
 of  cloth  is  going  down.

 What  about  shelter,  that  is,  housing?
 Housing  is  almost  unheard  of  in  this  coun-
 try.  The  only  housing  that  has  been  done
 in  this  country  is  by  speculators.  I  would
 pin  the  Padma  Bhushan  on  all  of  them
 although  I  dislike  their  black-marketing,
 their  cheating,  I  distike  their  speculation.
 But  one  thing  we  should  say  that,  but  for
 the  speculators  who  built  these  buildings  in
 Bombay,  Calcutta  and  other  urban  areas
 the  people  would  have  been  stranded  on
 the  streets.  Government  could  not  provide
 these  housing  facilities.  But  .hey  bad  the
 energy,  the  virility  the  vitality  and  the  po-
 tentiality  to  build  these  things.  These  peo-
 ple  should  have  been  harnessed  by  he
 Government  to  build  good  houses,  social
 houses,  houses  with  a  social  conscience,
 if  I  were  to  use  your  own  phraseology.
 In  spite  of  the  laws  and  the  tax  structure
 and  various  difficulties,  they  have  done
 that.  What  have  you  done?  You  cannot
 even  compare  yourself  with  these  specula-
 tors.  You  are  worse  than  that.

 Thes,  what  about  Bducation?  We  all
 know,  Educational  standards  have  dropped.
 We  find  education  which  is  socially  unre-
 lated  to  the  needs  of  the  country,  to  the
 needs  of  development,  even  of  the  science
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 and  technology  that  we  already  possess
 in  our  country,  not  to  speak  of  the  science
 and  technology  which  exist  in  the  ‘Vest
 and  which  the  Soviet  Union  is  buying  from
 the  USA  right  now.  Only  a  few  years
 ago  there  were  only  20  crores  of  illiterates.
 Today  there  are  35  crores  of  illitcrates.
 Aad  therefore,  I  would  like  to  ask  the
 Fianning  Minister.  How  long  will  it  take
 before  the  whole  country  becomes  illite-
 rate?

 You  talk  about  medical  care.  Ihe  only
 major  step  that  has  been  taken  in  the
 realm  of  medicines  in  this  country  has
 been  the  D.D.T.  It  was  invented  some-
 where  and  was  imported  and  indiscrimina-
 tely  spread  all  over  the  place,  mcieasing
 the  longevity  of  peopic,  saving  millions
 from  dying  from  malaria,  including  many
 over  here,  and  I  don’t  think  they  will
 get  malaria  any  more.  But  nevertheless
 this  is  the  only  significant  health  mea-
 sure  that  has  been  taken,  because,  if  you
 just  look  at  the  figures,  about  the  further
 allocation  made  in  this  behalf,  you  will
 find,  it  is  woefully  inadequate.

 Now,  as  for  Public  Transport,  we  have
 not  even  heard  of  this  thing  J  do  not  know
 of  any  significant  scheme  for  Public
 Transport  in  this  country.

 Nobody  can  imagine  a  society  wanting
 to  grow  by  talking  in  terms  of  an  outlay
 of  Rs,  51,000  crores  m  a  Pian,  They  have
 not  heard  of  what  a  public  transport  is.
 They  have  been  fiddling  about  the  under-
 ground  railways  in  Calcutta,  God  knows
 for  how  many  years  more  it  will  take?
 There  are  some  urban  areas  which  re-
 quire  some  sort  of  public  transport.  ‘What
 is  happening  here?  You  would  have  heard
 of  DESU,  DUSU,  and  what  not  which  are
 occasionsily  burnt  by  the  students  because.
 that  is  all,  one  can  do  with  that  junk  that
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 Now  I  come  to.the  question  of  poverty.
 After  all,  we  bave  to  work  within  the
 spheres  of  plan  activities.  Now  let  us  ses
 the  end-results  of  what  you  had  been  do-
 ing.  In  the  year  1366  when  Shrimati  Indira
 Ganthi  of  garibi  hotao  fame  came  to
 power,  two  out  of  four  Indiang  were
 below  the  poverty  line,  This  was  the  posi-
 tion  under  her  garibi  hatao  programme.
 Now  she  talks  about  higher  prices  and
 so  on.  Talking  about  poverty,  eradication
 of  the  same  is  not  a  dificult  matter,  It
 may  be  a  total  secret  to  those  who  are
 advecating  the  garibi  hatao.  But,  if  you
 shed  the  slogan  of  ‘garibi  hatao’  then  po-
 verty  can  be  eliminated  By  distribution
 of  wealth  I  say  you  will  only  distribute
 poverty.  You  may  ask  any  student  who  is
 {S  years  old.  He  will  tell  you  that  distri-
 bution  of  wealth  will  not  eradicate  po-
 verty.  There  are  some  simple  methods  for
 eradicating  poverty.  You  can,  for  instance,
 distribute  the  work  that  will  eradicate  po-
 verty;  for  instance,  you  can  make  use  of
 Science  ‘and  technology  which  will  eradi-
 cate  poverty.  In  fact,  poverty  can  be  era-
 dicated  by  making  a  man  productive.  I
 do  not  know  of  any  other  method  by
 which  poverty  can  be  eradicated.  I  shall
 give  you  one  example.  I  shall  explain  it
 to  many  of  these  people  who  have  not
 yet  grasped  it.  That  is  this.  If  a  man  is
 given  a  phaura  he  can  dig  up  00  cubic
 feet  of  earth;  if  you  can  give  him  a  tool
 and  just  enough  knowledge  and  ynder-
 standing  to  be  able  to  nraintain  and  utilise
 that  tool,  by  virture  of  it,  he  can  double
 the  daily  wage  from  Rs  4  to  &  This
 igs  the  direction  in  which  poverty  can
 be  eliminated.  If  you  were  to  look  over
 the  pepulation  in  a  demographic  move-
 ment  in  the  world  over,  you  will  come  to
 this  conclusion.  Take  for  instance  U.S.A.
 In  1900,  a  majority  was  involved  in  agri-
 culture  iabour;  in  1940,  a  majority  of
 then:  was  involved  in  the  industrial  la-
 bour;  but,  by  1900,  's  single  largest  group
 was  involved  in  management  and  service.
 But,  by  1980,  they  will  form  a  majority
 of  the  population  of  the  USA.  Here  you
 have  an  example  which  was  not  created

 through  Five  Year  Plan.  This  is  a  country
 which  is  tifting  ieclf  up  with  its  boot
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 Straps  increasing  the  levels  of  productivity
 of  its  population  as  it  goes  up  to  a  scale
 of  prosperity  and  higher  standards  of  liv-
 ing.  Haq  it  been  done  here?  This  is  a
 simple  method  by  which  poverty  can  be
 eradicated—not  through  a  Plan.

 Here  we  only  hear  the  speeches  of  the
 Minister.  Look  at  the  way  by  which  this
 massive  document  is  produced.  There  is
 not  a  single  line  in  this  document  by
 which  poverty  could  be  eliminated.  This
 document  speaks  about  ‘garibi  hatao’.  What
 is  the  credibility  of  this  Guvernment?
 That  does  not  even  grasp  the  simple  con-
 cept  of  how  to  build  a  nation.  They  have
 demonstrated  how  they  can  ruin  a  nation.
 Let  me  give  them  one  litle  inkling  cn
 how  a  nation  can  be  built.  You  cen  only
 build  a  nation  on  buman  aspiration.

 AN  HON.  MEMBER:  By  reading  The
 March  of  the  Nation.

 SHRI  PILOO  MODY:  If  people  would
 have  it  that  way,  then  I  would  say  that
 you  cannot  build  a  nation  unless  you
 read  The  March  of  the  Nation.  How  do
 you  build  a  nation?  You  build  a  nation
 by  building  human  aspiration.  not  by
 destroying  the  hopes  of  men  but  by  build-
 ing  human  aspirations.  You  want  people
 to  bounce  out,  you  want  peaple  to  go
 out  and  conquer  the  whole  world.  You
 want  people  to  think  that  there  are  no
 ceilings  on  their  capacity  to  grow,  except
 those  imposed  by  their  own  capability
 and  their  desire  and  energy  for  work.  This
 is  the  sort  of  attitude  that  you  h-ve  to
 engender  in  the  people.

 It  is  human  aspirations  that  have  built
 these  societies,  not  planning  pracesses.
 The  word  ‘planning’  belongs  to  people
 who  have  ideas,  courage  and  the  energy
 to  back  them  up,  not  to  people  who
 higgle-haggle  with  statistics  and  go  on
 saying  that  for  three  more  years,  let  us
 take  something  from  here  and  put  it
 there.  This  is  not  how  nations  are  built.

 How  have  the  great  nations  of  the  world
 been  built  up?  They  have  been  built  up
 purely  by  human  aspirations.  I  shall  tell
 you  the  most  patent  exampl:,  and  that
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 is  France.  France  was  the  sickest  coun-
 try  in  Europe.  Nothing  in  France  ever
 worked.  The  economy  was  dead,  the
 people  were  dead,  and  :ven  the  popula-
 tion  was  going  down.  he  administra-
 tive  services  did  not  function.  The  only
 thing  that  ever  moved  was  the  govern-
 ment,  and  the  government  changed  every
 two  weeks  or  three  weeks.  This  was
 how  France  worked  till  De  Gaulle  came
 along.  De  Gaulle  said  ‘Don't  be  silly.
 You  are  not  just  a  bunch  of  French  peo-
 ple,  but  you  are  French  people  de  grande’.
 Then,  he  produces  a  fire  cracker  and
 bursts  it  in  the  Sahara  desert,  and  imme-
 diately  every  Frenchman  walks  on  six
 feet  of  air  and  his  chhati  goes  up,  and
 everyone  then  says  that  the  French  ecc-
 nomy  shoots  up,  and  everybody  starts
 talking  about  the  French  miracle,  muhing
 it  the  most  spectacular  miracle  in  reent
 history,  more  spectacular  than  the  Ger-
 man  or  ltalian  or  the  Spanish  or  the
 Japanese  miracle.  How  did  it  happen?
 The  arrangement  was  the  same,  it  took
 place  with  the  same  administrative  ser-
 vices,  the  same  judiciary,  the  same  eco-
 nomy  and  the  same  resources,  and  every-
 thing  the  same.  Jt  was  just  that  pride
 that  de  Gaulle  gave  to  Frenchmen  in
 being  Frenchmen.

 So,  it  is  human  aspirations  that  will
 build  up  society,  not  these  niggardly  plann-
 ing  processes  that  you  have  accepted.  ‘Ulti-
 mately,  you  have  problems  of  unemploy-
 ment,  the  problems  of  price-rise,  the
 problems  of  education  and  the  problems
 of  poverty.  All  this  requires  bold  think-
 ing  and  not  the  niggardly  approach  that
 have  been  hearing  over  here.  What  my
 hon.  friend  Shri  Steplen  who  has  atudied
 his  documents  very  well  would  say  is  that
 this  document  is  based  on  g  bunch  of
 ‘ifs’.  But  even  if  it  was  a  bunch  of  ‘Bots’
 it  would  not  have  made  any  difference.
 You  can  implement  all  your  ‘ifs’  bur  it
 will  not  make  any  difference,  unies;  you
 can  make  human  beings  in  India  think
 that  they  have  a  stake  im  thts  country,  that
 they  have  a  future  in  this  country  and
 that  this  country  appreciates  honesty,  hard
 work  and  prudence  and  detests  very  much
 crookedness,  corruption  2tc.  Unless  you
 create  those  values  for  yor  society,  you



 purpose;  but  move

 MR.  CHAIRMAN:  I  think  we  have
 not  heard  any  lady  Member  up  till  now
 So,  I  shall  now  call  upon  Shrimati  Savitri
 Shyam  to  speak.  Let  us  hear  the  lady's
 point  of  view.

 गोमती  शायरी  |... अ  (झांकता)  :
 सभापति  महोदय,  सबसे  पहले  तो  मैं  आपको
 सादिक  धत् मवाद  देना  चाहती  हूं--आपने
 मुझे  इस  मौके  पर  बोलते  का  अवसर  दिया  a

 पांचवें  पंचवर्षीय  योजना  का  एप्रोच  पेपर

 हमारे  सामने  है,  उस  पर  दृष्टि  डालने  से  हमें
 आभास  होता  है  कि  श्री  डी  ०  पी०  धर  जी  कौर
 श्री  मारिया  जी  ने  इसमें  वास्तविकता लाने
 का  श्रयोस  किया  है।  पिछली  योजना भो ों
 में  हमने  कुछ  गलतिया  की  हैं,  उन  गलतियों  से
 ब  हमें  लाभ  उठाता  है  I  लेकिन  मैं  यह
 मानने  के  लिये  तैयार  नहीं  हूं--जैसा  कि

 मोदी  जी  ने  अपने  भाषण  में  कहा  कि  योजनायें
 से  कुछ  नहीं  बना,  पिछते  20  वर्ष  बेकार  गये  t

 इन  योजना भों  के  हारा  हमारे  देश  की  शक्ल
 बदली  है,  हमारे  देश  के  लोगों  के  इन्दर  जोन
 शाई  है  कौर  बहुत  मी  बातों  में  हम  आत्म-
 निर्भर  हुये  हैं  ।

 47.35  bo.

 {Sau  K.  N.  Trwary  in  the  Chsir)

 पिछले  साल  1... 4  बैंक  के  भ्रध्यक्ष  ने  कहा
 था  कि  जिसने  बढ़ने  वाले  देश  हैं,  डवेलपिन

 SEPTEMBER  8,  i975  Fifth  Plow  (a)  to

 wee  हैं,  उन  बनें  हिन्दुस्तान  &  बड़ी
 तेजी  से  तरक्की  को  है--इसलिये  शकेबाई
 से  आंखें  त्व  कर  भरी  जायें,  तो  उसके  लिये

 कुछ  नहीं  कहा जा  सकता  ।  हां  इतना  मकर

 हो  सकता है  कि  मो गना भों  से  कहाँ  हम
 हैं,  तरक़्की  हुई  है,  उसमें  झसमागतामें,  डिस्पैच-

 रिवाज  भी  बहुत  पैदा  हुई  हैं।  पाण  ज़िंदगी
 के  हर  क्षे  में,  हर  पहल  में  हमें  थ ेभसमभागतायें,
 डिस् पे रिटी  दिखाई  देती  हैं।  छोटा  किसान
 और  बड़ा  किसान,  छोटे  |  धस्चे  बाले
 कौर  बड़े  उद्योग  धन्धे  वाले,  यहा  तक  कि
 दाय  हमारे  बालकों की  शिक्षा  के  भी  दो
 टुकड़े हो  गये  है  ।  ध्राजादी के  पहले  हम  नहीं
 देखते  थे  कि  एक  बालक  दूसरे  से  बहुत  भिन्न
 था,  लेकिन  इस  आजादी  के  बाद  भर  रोज-

 नामों  के  युग  में  हम  देखते  हैं  कि  एक  बच्चा
 पब्लिक  स्कूल  में  शिक्षा  पा  रहा  है,  उसे  बहुत
 से  अवसर  प्राप्त  हैं,  दूसरा  बच्चा  जो  प्राइमरी

 स्‍कूलों  में  शिक्षा  पा  रहा  है,  उसके  लिये  कोई
 अवसर  उपलब्ध  नही  है  ।

 पंच  वर्षीय  योजना  के  इन्दर  इस  प्रकार
 का  प्रयास  होता  चाहिये  कि  ये  असमानता यें

 दूर  हों।  इस  एप्रोच  पेपर  के  प्रारम्भ  मे  ही

 महू  दिया  सभा  है  कि  हम  गरीबी  हु दायें  झर

 आत्म-निर्भर  बने---सैटिन  मैं  इस  से  भी  ज्यादा

 महत्व  देती  हु  कि  असमानता यें  दूर  की  जाये  1

 झाज  जो  पा वर्दी  लाइन  40  फीसदी  है,  उसका
 कारण  यही  है  कि  जो  समर्थ  थे,  मे  इससे  लाभ

 उठा  सकें,  लेकिन जो  प्रससर्थ  थे,  ने  इससे
 लाभ  नहीं  उठा  सके  और  हमारी  गरीबी

 की  लाइन  बढ़ती  गई

 बंटी  पिछले  कुछ  दिनों  में  मैंने  देखा---

 रिजर्व  बैंक  ग्राफ  इण्डिया  की  रिपोर्ट  के  धन्‌-
 सार--इम  देश  के  299  उद्योगपतियों  गण
 प्रिन्ट  i968—e9  में  48  करोड़  था,  जो

 1970-71  में  बढ़  कर  97  करोड़ हो  या,
 कौर  शब  तक  तो  और  ज्यादा  बढ़ा  होगा  ।

 ऐसा  कित  कारणों  से  हुआ  ?  जीतती  क्रेडिट

 चंस्टीचूशग्ज  थी,  उन्होंनि[उनसे  फायदा  जागो,
 प्रशीभार्ट  मार्ट,  टैक ली कल  सोरेन  कालीनों-
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 रेशन  उसको  सिला,  हमारे  देश  के  मजदूरों  का

 खून  शरीर  पश्मीना  सिला,  उनकी  सहायता  से
 बहू  लाभ  अदा,  लेकिन  इसका  फेयर-डिस्ट्रिक-
 ट्यूशन  बिलकुल  नहीं  हुमा  ।  मैं  यहा  तक
 कहना  चाहती  हु  कि  प्राइवेट  सेक्टर  के  भ्रमर
 कौर  पब्लिक  सैन्टर  के  प्रकार  बाप  देखे---कहा
 नौकरी  बढ़ी  है  प्राइवेट  सेक्टर,  के  इन्दर
 बराबर  नौकरियों  की  कमी  होती  चली  जा

 रही  है।  झौरतो  को  कुछ  बेनिफिशल  मिले

 हैं---स्टेट्स  शौर  सन्टर  के  कुछ  एक्स  के  द्वारा--
 लेकिन  उनकी  भी  छटनी  हो  रही  है।  कोई
 सामाजिक  हक्‍्ाब्लीग्रेशन,  सोशल  श्राब्लीगेशन
 उनके  ऊपर नही है  उनके  लाभ  अन-लिसिटंड

 बढ़ते  चले  जा  रहे  हैं--पह  समाजवाद  के  लिये  हा
 या  विरासत  के  लिये  हो  या  गरीबी  हटाने  के  लिये

 हो,  & “6  तरह  से  इस  देश  के  इन्दर  कभी  गरीबी

 हद  नहीं  सकती,  यह  समाजवाद  चल  नहीं
 सकता,  यदि  भारत  की  बर्थ-व्यवस्था  पर  कुछ
 सिने-चुने  लोगो  का  भ्र धि कार  रहेगा,  इस  तरह
 से  आप  डे  लेंसेट  नहीं  कर  सकेंगे,  इसका

 दूसरा  रूप  नहीं  बना  सकेंगे  t

 इस  योजना  के  इन्दर  आपको  बहुत
 परिवर्तन  करदा  पड़ेगा  ।  जिन  समय  यह

 डाक्यूमेंट  प्लानिंग  कमीशन  में  तैयार  हुमा,
 उस  समय  हमारी  यह  स्थिति  नहीं  थी,  हर  नही
 जानते  मे  कि  सुना  पढेंगे  ।  हम  समझते

 ये  कि  शासन  के  मामले  में  हम  मातम  निर्भर

 हैं,  लेकिन  ब  450  करोड़  रुपया  गल्ले  पर

 खर्ज  करना  है।  यह  जानते हुये  कि  पे-कमीशन

 झपना  काम  कर  रहा  बा-हम  नहीं  समझते

 मे  कि  इतना  बड़ा  बोझ  इस  देश  के  कन्धों  पर

 पड़ेगा--अब  पे-कमीशन  की  सिफारिशों  के

 गुसार  200  करोड़  रुपया  प्रतिवर्ष  हम
 खाय  करने  जा  रहे  हैं।  हम  तही  जानते  थे

 कि  जो  उच्चा  प्राइवेट  सैक्टर  के  झज्जर  हैं---

 चाहे  डाल्शा  हो,  सीमेंट  हो  या  भौर  कोई
 चीज  हो,  t  मनमाने  दाम  पर  सरकार  के

 सामने  रखेगे  शौर  सरकार  को  मजबूर  करेगे

 कि  उनकी  भेजें  साँसे  दामों  पर  अरीदी  जाये

 झौर  जनता  पर  महंगाई  का  बोझ  पड़ेगा
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 राज  30  परसेन्ट  महंगाई  हमारे  सामने
 है  ।  पग्रापका  यह  जो  5  हजार  करोड़
 का

 प्ल।न है
 उसमे  निश्चय  ही  आपको  परिवर्तन

 करना  पड़गा।  राज्य  सभा  में  श्री  ढी०  पी०
 घर  ने  जो  वाक्य  कहे  हैं  उन  मैंने  पढ़ा  है  ।

 उन्होंने  कहा  है

 “We  will  not  allow  plan  to  die;  the  core
 sector  will  be  kept  intact.”

 इसके  साफ  माने  हैं  कि  कुछ  न  कुछ  परिवर्तन
 करेगे  लेकिन  उनको  यह  अहसास  है  कि  जो
 बेसिक  चीजें  हैं  उनमे  कमी  नहीं  भायेगी  !
 बेसिक  चीज़  किसको  मानते  हैं  ?  मेरे  विचार  से
 वह  एग्रीकल्चर  हैं,  इरीगेशन  है,  एलेबिद्र-
 सिटी  है,  फटिलाइजर  है,  स्टील  है  और  साथ
 में  मे  फेमिली  प्लानिंग  को  भी  कोर  सेक्टर
 मानती  हू  ।  मैं  जानती  हु  इसका  उत्पादकता
 से  कोई  सम्बन्ध  नहीं  है,  प्रोडक्टिविटी  से

 कोई  सम्बन्ध  नही  है  लेकिन  इसका  उत्पादकता

 पर,  प्रोडक्टिविटी  पर  प्रभाव  है  ।  कैसिनी
 एलानिन  की  कन्मल्टटिव  कमेटी  मे  कल  ही
 बताया  गया  है  कि  972-73  में  76  करोड
 रुपया  था  लेकिन  1973-74  में  38  करोड़
 रुपया  रह  गया  |  भ्र भी  इस  देश  के  लोगों
 को  कुछ  इस  बात  का  एहसास  हुआ  ही  वा  कि
 परिवार  नियोजन  से  हमारे  भर  की  उन्नति

 हो  सकती  है,  हमारे  देश  को  उन्नति  हो  सकती

 है,  हम  अपने  परिवार  को  अच्छा  बन।  सकते

 हैं  लेकिन  उसमे  बराबर  रुपया  घटता  ह... द
 गया  तो  इसे  इस  प्रोग्राम  मे  कमी  आयेगी।
 मेरा  निर्देशन  है  कि  जब  आप  भोजनों  को

 रिकार्ड  करें,  विशेष  करें  तो  कोर  सेक्टर में
 फेमिली  प्लानिंग  के  प्रोग्राम  को  महत्व  दे  क्योंकि

 हमारी  अर्य  व्यवस्था  से  इसका  महत्व  जुड़ा
 हवा  है  4

 इसके  साथ-साथ  में  बह  सी  कहना

 चाहती  हूं  कि  जितना  भी  £ ६! | अ  दाज  तक

 प्लान्स  मे  खर्च  हुमा,  पहली  योजना  से  लेकर

 चौकों  योजना  तक  जोकि  खत्म  करने  जा

 रहे  हैं,  रूरत  सेक्टर  में  5  परसेन्ट  रुपया
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 (समिति  सा बिश्नी  श्याम]

 प्राप्त  हुआ  है  जबकि  75  कौर  80  परसेन्ट
 लोग  हमारे  गांवों  में  ही  रहते  है,  जहां  पर  कि

 हमारा  हिन्दुस्तान  बसता  है  बहा  पर  इतनी
 गरीबी  है,  बेरोजगारी  है  शौर  कोई  क्यो

 नही  हैं।  कौर  जहा  पर  75  फीसदी  पैसा

 हमारा  खच  हुआ  वहा  उतनी  कोई  तरक्की

 नहीं  हो  सकी  ।  इस  प्लान  भाउटले  में
 रूरल  सेक्टर  को  अलग  करके  उसके  लिए
 हिमाकंशन  करना  पडेंगी  कि  हम  यह  रुपया
 गांवों  में  कब  करेगे,  वहा  के  लोगों  की  तवक्को
 के  लिए  खर्च  करेगे,  वहा  पर  उधोग-धधा
 को  चडा  करेगे,  उनको  प्रात्म  निर्भर  बनाये
 कौर  झपने  पैरो  पर  खड़ा  करेगे  |

 इसके  साथ  लाभ  सेन्ट्रल  असिस्टेंट  के
 पैटर्न  को  भी  बदलना  पड़ेगा  ।  आजकल

 सेंट्रल  अ्सिस्टेन्स,  केन्द्र  से  जो  झा धिक

 सहायता  दी  जाती  है  उसका  कोई  पेट

 नही  है,  उसका  कोई  फार्मूला  नही  है  ।  जो
 स्टेट  ताकतवर  हुई,  जित  स्टेट  का  प्रेशर  पड़

 गया,  चाहे  प्रफेसरों  का  प्रेशर  या  पोलिटिकल
 प्रेशर  उनको  यह  सहायता  मिल  गई  भर
 बाकी  स्टेटस  को  नहीं  मिली  ।  इस  तरह
 से  सेन्ट्रल  भ्रश्िस्टेन्स  का  कोई  प्राकार  नही
 tm  पापुलेशन  का  आधार,  ने  बैकवर्ड नेस
 का  अधार  इसलिए  इसके  पैटर्न  को  भी

 आपको  बदला  पड़ेगा  कौर  यह  देखन।  पड़ेगा
 कि  होकर  स्टेशन  को  हायर  वाल्यूम  आफ
 असिस्टेन्ट  दी  जाये  ।  यही  कारण  है  कि
 उत्तर  प्रदेश  आज  तक  इतना  पिछड़ा  हुआ
 रहा  1  उत्तर  प्रदेश  एक  प्रदेश  नहीं  एक  देश
 के  बराबर  है,  उसके  36  जिले  राज  बेक

 हैं  ।  उत्तर  प्रदेश  को  पर-कैपिटा  इनकम

 हर  प्लान  में  नीचे  घटती  चली  भाई  है  ।
 आज  उत्तर  प्रदेश  बिहार,  राजस्थान,  दो

 एक  प्रदेशों  को  छोड़कर  ब्रिल्कुल  बादल  में
 है  ।  यदि  सेंट्रल  असिस्टेंट  का  फार्मूला
 वही  रहा  तो  हां  की  श्रथ॑-उप्रवस्था  क्ति
 प्रकार  सुधरेगी

 ?  मैंने  देखा  कि  उत्तर  प्रदेश
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 के  प्लान  में  भाप  4  सौ  करोड़  ये  काटने
 का  रहे  हैं  ।  यदि  इस  प्रकार
 से  उत्तर  प्रदेश  का  कलाम  चलता  गया  तो
 उत्तर  प्रदेश  कभी  भी  बढ़ने  वाला  नहीं  है.  !
 या  तो  प्रदेश  में  इतनी  शिक्षित  नहीं  थी'  कि  वह
 प्लानिंग  कमीशन  को  और  केस  के  मंत्रियों
 को  विश्वास  दिला  सकता,  में  जानते  नहीं  थे
 किस  तरह  से  रुपया  मांगा  जाता  है  थां  फिर
 उत्तर  प्रदेश  के  सच  झम्याय  हुआ  है  ।
 लेकिन  इसको  हम  सहने  वाले  नहीं  हैं,  इसके
 लिए  जहॉ-जहर  करनी  पड़ेगी  ।  जो  कुछ
 रुपया  फाइनेंस  कमीशन  की  सिफारिश  पर
 मिलता  है  और  कुछ  राय या  प्लानिंग  कमीशन
 की  सिफारिश  पर  मिलता  है,  दोनों  में  कोई
 कोऑर्डिनेशन  नहीं  है  ।  हम  देखते  हैं
 फील्ड  में  इसके  भन्तगंत  जो  योजनायें  चलती
 हैं  उनमें  ग्रोवर-लीग  होती  है  ।  उनमे
 बेस्ट  होता  है  इसलिए  उसके  आदर  भी
 कोभाडितेशन  होना  चाहिए  ।

 एक  बात  मैं  शौर  कहना  चाहती  हू  कि

 हमने  मो जनाये  प्रारम्भ  की  दौर  समाजवाद
 घोषित  किया  लेकिन  हमारी  सर्विसेज  पर
 कोई  भोरिएन्टेशन  नहीं  हा  हम  वही
 ट्रेडिशनल  सर्विसेज  से  ही  काम  से  रहे  हैं,  बही
 पुराने  इन्स  और  प्रोसीजर  का  तरीका  चल
 रहा  है  शोर  कोई  सन्स  भाई  भरजेन्सी  नहीं
 है.  ।  इस  प्रकार  प्लैन्स  के  मारिए  से
 समाजवाद  का  लक्ष्य  हरगिज़  प्राप्त  होने  वाल

 नहीं  है.  -  जब  तक  हम  इस  ट्रेन्ड  को  नहीं
 बदलेगे,  सबसे  में  श्रोरिएप्टेशन  मही
 लायेंगे  तब  तक  हमारा  काम  होने  बाशा  नहीं
 है  ।  मैं  भाई  ए०  एस०  के  खिलाफ

 नही  हू,  मैं  उसे  इस  देश  में  कोग्राश्निटर
 मानती  हू,  देश  का  बिल्डर  नहीं  मानती  1

 साइटिक्टूस,  डॉक्टर्स,  इंजीनियर्स  का  उपहार
 शौर  स्‍भपभान  हो  रहा  है,  उनके  साथ  अन्याय
 किया  है,  प ेकमीशन  ते,  मैं  प्लानिंग  कमिशन  चौर
 सरकार  से  कहता  चाहती हूं  कि  सेन्ट्रल  स्वदेश
 में  चैरिटी  जाने  की  कोशिश  की  जावे  जिससे

 इलका  ऋस्ट्रेशन  भिड  जाये  ।
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 सभापति  मी,  एक  महिला  होने  के
 मति  मैं  कहता  चाहती  ह्  कि  कीजो  की

 महंगाई  का  बोझ  हमारे  ऊपर  है,  भाप  लोग  तो
 खाने  बाते  हैं,  बनाने  वाले  हम  हैं  -  जो

 एसेंशियल  चीजे  हैं,  जो  जिन्दगी  के  लिए
 आवश्यक  बीजों  हैं  वह  ठीक  कीमत  पर  मिलती

 चाहिए  शर  जरूर  मिलनी  चाहिए  ।  राज

 हर  चीज  महरी  है.  हम  बेबसी  से  घरो  को
 चला  रहे  हैं।  इसलिए  जब  भाप  प्लान  को
 री कास्ट  करे  तो  कम  से  कम  जो  पुराने  अनुभव
 हैं  उनसे  लाभ  उठाये  ।  देश  में  जा  वास्त-
 बिकता  &  उसका  देखकर  आप  प्लान  को
 री कास्ट  कोजी!  ।  आप  #'थे  साधनों  को

 ढढ  शौर  देखें  किन  रिसोर्सेज  को  टेप  कर
 सकते  हैं  ।

 घायल  को  मालवीय  जो  न  एक  नयी
 दिशा  दी,  आयल  कमीशन  ने  सिफारिश  की  थी
 कि  क्ापकोर  डीलिंग  करानी  चाहिये,  वश
 पर  घायल  है  लेकिन  उम्र  दिशा  में  कोई
 प्रयास  नहीं  किया  गया  1  जितनी  कमेटी  बोग
 कमीशन  बनते  हैं  वह  किसा  अभिप्राय  से
 कायम  किये  जाते  है  लकिन  नगर  उनकी
 सिफारिशों  को  कोर्ड  स्टोरेज  भ  फैब  दिया
 जाता  है  तो  सब  बेकार  हो  जाता  है  ।  मैं  यह
 बात  मानने  के  लिये  तैयार  नहीं  हु  कि  जो
 मची  लोग  तय  कर  दो  वही  एक  बात  तय  हो
 जाये,  लोगो  के  पास  भी  दिल  दिमाग  है
 उनके  सुझावों  से  भी  फायदा  उठाना  चाहिये  ।
 बस  इतना  हो  मैं  कहना  चाहती  हू  ।

 द्  जगनाथ  सिश  (मधुबनी)  सभा-
 पति  महोदय,  जिसने  सदस्यों  के  नाम  भरा

 चुके  हैं  उन्हें  तो कम  से  कम 5  मिनट  का  वसर
 ज़रूर  दिया  जाये  ।  मैं  केवल  पाच  मिनट  ही
 बोलने  के  लिये  सैयार  हू

 ?

 सभापति  अभिनय  हाउस  6  बजे  उठ

 जावेगा,  जिनको  बोलना  होगा  ay  टेक्स्ट  सेशन
 में  बोलेंगे  ।  मिनिस्टर  ते  कह  दिया  है  कि

 अगस्त  सेशन  में  ये  बोलेंगे  लेकिन  इतनी  रिक्वेस्ट
 मैं  हर  करेला कि कि  जो  लिस्ट  बनी  हुई  हैं

 wt  tear  करें
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 श्री  रिछारिया  |

 Bro  a  विजय  दास  रिछारिया।  (झासी)
 सभापति  जा,  पांचवी  योजना  का  दृष्टिकोण
 जो  यादा  पर  ऐश  है,  मे  समझता  हु  निश्चित  तौर
 से  लोकतन्त्र  व  ग्रा धार  पर  समाजवाद  तक

 पहुचने  के  जिये,  गरीबी  मिटाने  के  लिये  वह
 पहला  क्रान्तिकारी  कदम  है  ।  लेकिन  इसके
 साथ  साथ  में  मित्रों  जी  से  निवेदन  करना

 चाहता  हु  कि  योजनाओं  के  क्रियान्वयन  मे,
 जिस  पर  योजनाओं  की  सफलता  निर्भर  करता

 है,  ज्यादा  गे  ज्यादा  जन  सहयोग  लेंगें,  जनता  को
 सम्बद्ध  करेंगे  क्योकि  जितना  अधिक  से  अधिक

 यह  हा  सकेगा  उतनी  ही  म्यूजिक  सफलता  प्राप्त
 हो  सकेगी  t  इसके  लिये  आ्रावश्यक  है  कि  बाप
 देखें  कि  सार  देश  मे प्रायतोराज-गावसमायें.
 क्षेत्र  समितियां  जिला  परिषदें  बन  चुकी
 हैं  या  नहीं  I  यदि  नही  बनी  है  तो  पावो  यो  जना

 या पहले  आवश्यक  है  कि  यह  फोन  स्टेप्स
 कचायत। ज  के  वन  जाये  re  जिस  प्रदेशों  ने

 पंचायतीराज  शनी  नहों  बनाया  था  बना

 रहे  हैं  r  आधे  मल  से  बनाया  है  उसमें  भी

 सुधार  करने  की  आवश्यकता  है  ॥  जिस  रोके
 से  महाराष्ट्र  और  गुजरात  में  पंचायती  राज
 की  स्थापना  की  गई  है  उतरती  तरह  से  सारे
 देश  में  पया यती  राज  की  स्थापना  करे  श्र
 योजना  का  कि यान् ययन  पूरा  का  पूरा  उनके
 जिम्मे  कर  दे  ny  आपको  योजना  मायो  से  बनाने
 की  ग्रावश्यकता  है।  जो  योजना  आपकी
 जननी  है  वह  पंचायतों  राज  के  जो  फोन  स्तर  हैँ

 बही  गावों  से  उनकों  बनाने की  प्रा वश्य कता  है।
 उस  के  बाद  बुलाक  स्तर  पर,  फिर  उस  का

 कार्यान्वयन  जिला  स्‍तर  पर  मज़ाक  स्तर
 पर  कौर  गाव  स्तर  पर  हो  सकेगा  शौर  तो
 सारा  राष्ट्र  शामिल  हो  सकेगा  ।  इस  के  साथ

 साथ  यह  प्रायश्यक  है  कि  गोज नाओ ों  को

 प्राथमिकता  पर  निश्चित  हौर  से  विचार

 करें।  मंहगाई  पर  निमंत्रण  करें।  श्राप  पैदावार
 बड़ों शौर  इस  £  माय जो  मनुष्य को  साका दक
 बासु  हैं  उन  का  वितरण  गरीब  आदमियों
 wn  ो  कि  25  मतिशत्त  हैं  कौर  28  अतिशय
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 मध्यवर्गीय हैं,  उन  तक  जीवन की  झबिश्यक

 वस्तुयें सही  दाम  पर  पहुंच  सके,  इस  को  पहुंचाते
 के  लिये  प्राय  को  सार्वजनिक  सहयोग  से

 कमेटियां  बनाने  की  आवश्यकता  है  ताकि

 सारी  की  सारी  वितरण  व्यवस्था  ठीक  हो  सके  t

 तभी  भाप  योजना  का  कार्यान्वयन  कर
 सकते  हैं  t

 इसी  के  साथ  प्राथमिकता  देसी  है  ।
 बिजली  उत़्पादन  है,  जहां  बिजली  उत्पादन
 का  सम्बन्ध  है,  फिर  सिंचाई  शौर  बाढ़
 नियति  इन  दोनों  की  एक  साथ  योजनाके
 बनानी  है  ।  जहा  बाढ़  प्रति  है  वहा  नदियों
 का  पानी  नियमित  कर  के  बिजली  पैदा  कर
 सकते  है  ।  इसी  तरह  से  जहा  सिचाई  होना
 है,  बड़ी  बड़ी  सदियों  पर  राज  जो  विवाद
 चल  रहे  हैं,  उन  को  प्राय  शीघ्र  तय  करें
 कौर  जल  को  राष्ट्र  की  सम्पत्ति  घोषित  करे
 कया  उस  को  प्रदेशों  के  ग्रधिकार  मे  न  दे  ।
 मेंदा,  का बेरो,  सोन  आदि  नदिया  बहती
 जाती  है  कौर  प्रदेश  आपस  में  समह  रहे  हैं।

 यह  आवश्यक  है  कि  पांचवी  योजना  शुरू
 होन ेसे  पहले' जल  का  राष्ट्र  की  सम्पत्ति  घोषित
 करे  और  प्रदेशों  के  अधिकार  से  उस  को  छोन
 लें  ताकि  नदिया  को  बाध  कर  सिचाई  हो
 सके,  जहां  झाषश्यक  है  वहा  बिजली  पैदा  की
 जा  सके  I  यह  एक  बड़ा  महत्वपूर्ण  कार्य  है  जिस
 पर  जल्दी  से  जल्दी  विधान  में  परिवर्तन  कर
 के  कमल  करने  की  आवश्यकता  है  ।

 इसी  तरह  से  भूमि  के  सम्बन्ध  में  जितने

 कानून  बने  हैं  उन  पर  प्रभी  ठीक  से  कमल  नही
 हो  पाया  है  ।  हम  ने  जा  जोन  निकालो  है
 सालिग  के  दुबारा  वह  भूमिहीन  या  हरिजनों
 तक  नहीं  पहुंच  सकी  है  ।  इस  पर  बाप  का
 फिर  से  विचार  करना  चाहिये  ।  उसकी  जांच
 करनी  चाहिये।  ड्राप  के  पास  रकबा  उतना

 ही  है,  दो  भूमि  को  समतल  कर  के.  सुधार
 कर  के  भूमि  संरक्षण  के  दुबारा  खेती  के  अनन्त-

 ह  बतो  लाने  के  सिये  +दम  उठाने  चाहिये  ।

 SEPTEMBER  5,  794  माफ  Plan  (M)  ug

 इस  के  साथ  एक  और  प्रावश्कयतां
 है  ।  आप  की  योजनाओं  के  दृष्टिकोण  में
 समानता  है  t  जो  पिछली  चार  सयोगिता

 हैं  अगर  बाप  देखेगे  तो  निरीक्षण  तौर  से  आप

 पायेंगे  कि  कुछ  प्रदेश  पीछे  हो  मे  हैं,  कुछ  पे
 हिस्से  हैं  जो  पिछड़  गये  हैं  ।  कितने  हो  ऐसे
 जिले  पी  ठे  रह  गये  हैं।  इस  का  क्या  कारण  है  यह
 बाप  को  देखना  चाहिये  1  ड्राप  ने  प्रति  व्यक्ति
 जो  पैसा  च  क्या  है  वह  जिला  स्वर  तक

 नहीं  पहुंच  सका  हैं।  भाप  की  योजनाएं  केस
 मा  प्रदेशों  के  हैंड क्वार्टर  से  बनी  हैं  tv  भ्रावश्यक

 है  कि  आप  को  यौनांगों  का  पैसा  सिद्धान्त
 के  आ्राध्तार  पर  जिसे  तक  पहुचे  झोर  जिले
 से  उन  का  कार्यान्वयन  हा  ।  जहा  तक  मै
 समझता  हू  पैसा  बाटने  क॑  दा  सिद्धान्त  हो  i

 एक  हा  आवादी  का  प्राकार  शोर  दूसरा  हो
 कृषि  का  रकबा  i  जितनी  बो जनाये  भूमि  से

 सम्बन्ध  रखती  हैं  उन  का  पैसा  रकबे  के  प्राकार
 पर  बेटिया।  जितनी  योजना  मनुष्य  से  सम्बन्ध
 रखता  हैं  उन  का  पैसा  झ्ावादी  के  आधार
 पर  बेटियों।  इस  तरह  से  यदि शाप  जिले
 तक  पैसा  बार्टले  तो  जा  जिले  पीछे  रह  गये  हैं,
 जा  प्रदेश  या  प्रदेश  के  कुछ  हिस्से  पाछे  रह  गये

 है  वह  आगे  बढ़  स  गये  जहा  मनुष्य  मे ंसमानता
 नानी  है,  वहा  प्राप्यक  है  कि  क्यों  समानता
 का  दृष्टिकोण  योजना  म  रखे  ।  प्राय  को  मालूम
 है  उत्तर  प्रदेश,  मध्य  प्रदेश,  बिहार,  उड़ोसा  ऐसे
 प्रदेश  हैं  जा  चार  यांजनाझों  के  बाद  भी  प्रति

 व्यक्ति  राय  में  पीछे  हो  गये  है  दूसरे  प्रदेशों
 के  मुकाबले  में  1 इस  लिये  निश्चित  तौर  से  याच वी
 योजना  में  ऐसों  व्यवस्था  करनी  है  जिस  से

 इस  बड़े  प्रदेशों  का  जिनकी  आबादी  और
 क्षेत्रफल  बहुत  है,  इन  को  अन्य  विकसित

 प्रदेशों  के  समान  स्तर  पर  लो  सके।  यह
 व्यवस्था  अति  प्रावश्यक  हैं।

 जहां  तक  उत्तर  प्रदेश  का  सम्बन्ध  है  उक्त
 में  बिजली  की  कमो  हो  भूकी  है,  फर्टिलाइजर
 की  कसी  &  t  इस  के  लिये  भ्रावश्पकता  है  कि

 पाथ वीं  योजना  के  इस  तरफ  ध्यान  दें  1  धाप
 में  उत्तर  प्रदेश  की  कुछ  योजनायें  चि जसी  और
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 पिटाई  wh  wax  की  हैं,  लेकिन  भ्र भी  कौर
 भी  बुत  सी  योजनायें  यही  हैं  उन  को  शोध

 स्वीऋति  प्रदान  करें।  उत्तर  प्रदेश  ने कटीला: भ्र
 के  कारण ने  मांगे  हैं  जिन  को  भाप  पायी

 बीजिगा में दें जिस में  दें  जिस  ते  भ्र समानता दूर  हो  सके  t

 मैं  आप  का  प्रभारी  हूं  कि  श्राप  ने  मुझे  झपने

 विचार  रखने  का  प्रचार  दिया  |

 MR.  CHAIRMAN:  Shri  Ags.

 PROF.  MADHU  DANDAVATL  (Raja
 por):  Sir,  I  want  a  clarification.  |  under-
 2258  yhat  this  discussion  is  going  to  spill
 Over  to  the  next  Session.  in  that  case,
 would  the  speakers  be  called  in  the  same
 orders  Hated  here?

 MR.  CHAIRMAN:  Naturafly.

 SHRI  SYED  AHMED  AGA  (Bara-
 tmulia):  If  it  is  going  to  be  continued  the
 next  Session,  I  can  as  well  speak  theo.

 MR.  CHAIRMAN.  He  win  start  sow

 SHRI  SYED  AHMED  AGA.)  Mr
 Chairman,  I  am  grateful  to  you  for  giv-
 ing  me  an  opportumty  to  take  part  in

 MR.  CHAIRMAN,  He  may  conunue
 his  speech  when  this  subject  is  taken  up
 the  next  Session.

 19.56  hes.

 STATEMENT  RE.  DOCTORS’  STRIKE
 IN  DELHI  AND  BOMBAY

 THE  MINISTER  OF  HEALTH  AND
 PAMILY  PLANNING  (SHRI  R.  XK.
 KHADILKAR):  Mr.  Chairman,  the  bon.

 Efforts  to  settle  this  strike  have  not  s-
 ceeded  so  far  Ths  junior  doctors  of
 Delhi  consisting  of  interns,  house  surgeons,
 registrags  and  post-graduates  held  a  mcct-
 ing  on  the  2nd  September,  973  in  the
 Safdarjung  Hospital  and  passed  a  résolu-
 tion  in  which,  among  other  things,  they
 have  decided  to  observe  4  token  strike
 for  48  hours  commencing  from  8  a.m
 on  the  Sth  September  1973,  that  ie  tosday.
 This  strike  is  enurely  m  sympathy  with
 the  demande  of  the  junior  ductors  of
 Maharashtra  and  there  is  no  local  demand
 linked  up  with  the  same.  This  resolution
 demands  the  unmediate  reinstatement  of
 all  the  wecumised  doctors  of  Maharashtra,
 unconditional  withdrawal  of  all  charges
 against  those  doctors,  immediately  setile-
 ment  of  issues  in  a  peaceful  manner,  con-
 demnation  of  the  alleged  alrocities  com-
 mitted  on  the  doctors  of  Maharashtra
 and  a  request  for  intervention  by  tbe
 Prime  Munister.

 Consequent  to  this  notice  the  junior
 doctors  working  in  the  different  hospitals
 of  Delhi  have  gone  on  strike  this  morn-
 mpg.  will  just  briefly  state  the  position
 in  each  hospital

 fa  the  All  India  Lnsutut,  of  Medical
 Sciences  the  normal  intaks  of  patients,
 even  emergency  and  outdoor,  is  maintamn-
 ed

 In  the  Safdarjung  Hospital  there  5
 always  g  great  rush.  The  nunber  of
 out-patients  attended  to  cach  day  in  tbat
 hospital  is  2,500.  The  bed  strength  is
 1,220  and  another  25  were  admitted,  mak-
 ing  a  total  of  1,245.  The  discharge  till
 the  morning  »8  340.  There  are  30  wards.

 8.00  brs.

 PROF.  MADHU  DANDAVATE  (Raja-
 pur);  One  request  to  you.  After  the
 statement  s  completed,  according  to  your
 usual  procedure,  don’t  declare  that  the
 House  stands  adjourned.  We  would  like
 to  have  some  clarifications.

 MR.  CHAIRMAN:  After  the  statement,
 there  is  no  question  of  clarification.

 SHRI  R.  K.  KHADILKAR:  I  can
 Paint  out  the  conditions  in  Safdarjuag
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 Hospital.  The  Safdarjung  Hospital  will
 be  under-maintained.  [a  all  other  bos-
 pitals  in  Dethi,  we  will  be  able  to  main-
 tain  normal  service.  There  is  no  informa
 tion  about  disruption  of  work  in  any  bes-
 pital  in  Delhi.

 The  Dethi  Nurses’  Association
 issued  a  press  release  sympathising  with
 the  demands  of  the  Maharashtra  i  0’
 doctors,  indicating  their  intention  tw  soi
 the  strike  if  the  demands  arc  not  met
 immediately,  This  is  another  threat.  We
 are  apprehensive,  if  the  strike  in  Bombay
 is  not  settled  soon.  ¥  am  afraid,  it  will
 have  repercussions  all  over  indie.  |  have
 information  from  U.P.,  Besigal  and  Mad-
 ras.  They  sre  aleo  preparing  for  :

 hus

 Another  thing  i,  that  tomorrow  —  the
 representatives  of  doctors  from  al!  the
 States  are  meeting  m  Bombay  and  they
 are  thinking  of  forming  a  union  So,  it
 ts  an  all-India  move

 I  would  like  to  take  the  House  into
 confidence  about  the  consequence,  cf
 such  a  move  at  the  present  juncture

 Regarding  Bombay,  I  am  trymg  to  get
 the  latest  information.  But  I  have  failed
 My  own  information  3५  that  the  strike
 continues  and  efforts  of  settlement  have
 not  borne  any  fruit.  I  happened  to  be
 in  Bombay  on  the  25th  of  last  month  and
 On  the  2nd  of  this  month  aud  |  tried  to
 offer  my  good  offices  to  both  the  sides
 At  the  first  instance,  there  was  no  dialogue
 betueen  the  two  partie:  With  my  efforts,
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 the  doctor,  agreed  to  mect  the  एन्तस्काह
 ment  fepresentatives,  On  the  first  day,
 they  declined  even  thy  request  fram  two
 Judges  to  meet  the  Government.  On  the
 second  occasion,  when  J]  went  there,  J
 found  the  situation  was  not  very  pealthy
 in  the  sense  that  doctors  were  not  in  a
 mood  to  come  round  because  there  is  an
 intense  feeling  about  certain  alleged  inci-
 dents  that  took  place  at  the  commence-
 ment  of  the  talks.

 Yhe  entire  meaical  community  of  Bom-
 bay,  the  entire  medical  fraternity,  includ-

 Ying  private  hospital  people,  have  all  gone
 on  strike.  I  do  oor  know  exactly  but
 from  the  papers  it  seems  that  the  Govern-
 ment  of  Maharashtra  has  maintained
 patient-care  in  tact.  This  :.  my  informa-
 tion  about  Bombay

 3  know  the  House  is  very  much  exer-
 cised  about  the  cffects  of  thus  all-ladia
 strike.  Therefore,  ]  hope,  both  the  side»
 will  come  to  some  settlement  ag  early  38
 possible,

 SOME  HON  MEMBERS  rose—(in-
 terruptions)

 MR  CHAIRMAN:  No  questions

 About  the  discusston  on  Plan  Approach,
 after  Shri  Aga.  Shr  Shenoy  will  tpeak

 The  House  stands  adiourned  sine  die.

 38.03  bra.

 The  Lok  Sabha  then  adjournca  sine  die
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